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INTRODUCTION .... 
I, the Chairman of Railway Convention Committee (1980) having 

been authorised by the Committee .to submit the Report on their 
behalf, present this Twelfth Report on 'Track EXpansion Programme 
of Railways'. . 

2. The CommHtee took evi~ence of the representatives of the Plan-
ning Commission on 10 and 11 November 1983, of the represen-
tatives of the Ministry of Finance on 8 December, 19&3 and of the 
Ministry of Railways (Railway Board) on 2 June, 1982, 16 Decem-
ber 1983 and 6 July 1984. The Committee wish to express their 
thanks to the Planning Commission, the Ministry of Finance and 
the Ministry of Railways (Railway Board) for. placing before them 
the material and information they desired'in connection with the 
examination of the subject. The Committee also wish to place on. 
record their appreciation of the valuable assistance rendered to 
them by the Secretary, Planning Commission, by the Secretary 
(Expenditure), Ministry of Finance and by the Chairman and 
Members of the Railway. Board, by the Financial CommiSSioner of 
Railways and their Officers and staff. 

3. The' Report was considered by the Committee at their sittings 
held on 28 and 29 May, 1984 and adopted on 7 Augustl 1984 as modi-
fied ip the light ·of further evidence taken. 

4. For reference facility and convenience, the recommendationsl 
conclusions of the Committee have been· printed in thick type in 
the body of the Report. 

NEW DELm; 
August 10, 1984 
Sra~ana 19, 1906 (S). 

"·1': ',-:?'\ , 

D: L. BAITHA, 
Chairman, 

Railway Convention Commi~a 

(vi) 



PA2T I 
'TRACK EXPANSION PROGRAMME OF RAILWAYS 

The Indian Railways system is the principal mode of transport in . 
the country and the world's second largest under one management. 
It developed as a multigauge system with several agencies taking up 
construction. and operation of the Railway network in the earlier 
years. As on 31-3-1983, the Indian Raihvays are the nation's l~gest 
undertaking with an investment of R& 8,882 cro.res and a route 
kilometrage of _ 61,385 employing 15.83 lakhs r~ar employees. 
Indian Railways .are owned and managed by the Central Government. 

2. The route kilometrage of 61,385 represents 'the aggregate route 
length and includes the length of 13,219 route kilomet.reswhich have 
either double or multiple tracks. The total length of running track 
is 76,197 kilometres. Inclusive of the- ttacks in the' Yards and 
Sidings, the total length of the track stood at 105,106 kUometres. 
Tl)e table below compares the railway network at the end of 1982-83 
with'these of earlier years:- . . - _._---_ .. _---._-_. ---_._--

Year Total tout!' km. Running track Total Track-
Ion. km. 

-----_. ~ .--------
195°-51 . 53,596 r59,3 15 77,609 

1955-56 r55,011 /60,8+5 7S,1l3S 

196o-til '56,247 63,602 83,706 

1965-66 58,399 68,375 9Il,474 

1968-69 59,553 , 70,69 1 97,785 

1973-74- . :60,IZ34 74,104 10l,ORS 

1976-77 60,666 74,8S9 10!2,8S? 

'977-78 60,693 ?s,ola 103,325 

1978-79 [60,777 75,195 1C?3,S87 

1979-80 60,9S3 75,45° IOS,906 

.gSo-81 
,. 

61,!I40 75,860 1°4,480 

Ig8,-82 til ,23.0 75,964 ,1°4,711 

1982-83 61,s8s 76,197 105.'106 

- -This include. track in yards aDd sidillls: 
.., 
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-.,' - .. -.... ..: •... t"~~ .~: .,' r 
A. PLAN ALLOCATIONS 

The Committee desired to know what were broadly the criteria 
adopted ~ ,the Planning Commission for investments in Railways. 
In a written reply the Plimning Commission have informed the Com- ) 
mittee as tollows:-

"Railways are the principal mode of transport in the country 
and constitute the lite line fox most long distance move-
ments. It forms an essential ingredient and a basic in-
frastructure in the development of the economy alongwith 
Energy and Power. The criteria adopted for investment 
in the Railways take into account the projected transport 
demand and the need to createadequat~ capacity, both 
line capacity and rolling stock, to meet the p.roj,ected levels 
of traffic of freight and paS'Senger transport. It also takes 
into account the requirements of rehabilitation and re .. 
placement of assets as well as investments required for 
modernization, upgradation of technology, costs reducing 
investments like electrification,' investments for {lchieving 
self reliance in the production of major equipment reqiured 
for Railways and for expansion of the network to meet 
the developmental needs." 

4. According to the Planning Commission the Plan allocation/. 
tb:penditure on Railways and propo.rtion of Plan outlays (actual) 
to total public Sector outlay is as follows: 

Total Railway Plan Total Prrcentage 
-.--..- - - - - - - - - - Public of Col. 3 

Outlay· E~('nditure S(cctor '0 Gol. 4-

Pint Plan 250 •00 217·23 1960 11.07 
'1951·t~ (400. 00) (4-23 'Z3) (21 ;6~ 

econ Ian too .oo 723.2 4672 15·4-
¥ll,6-6 l l 1125.00) (10,43. 68) (22·3) 

·rd Pan go.oo 132 5.5° 8577 15.46 
~'-66~ (1325,00) (1685·5l1) (19.6) 

uaI lana ?B2 •oo 508.81 6652 7,6S 

V~~an 97,06) (762.71) (rt .s) 
1050 .00 9l14·oo 15779 5·92 

~~ (1575. 00) ( 1428.00) (9. 0) 
22()!l.00 2062·76 2665ls 5·33 

(197.-79k.a .. (112 ) 4:·77 Ifltt-80 65°·00 7'4.00 124:75 5·72 S Plan 5100 .00 97500 5. 23 (=sl-t 760,00 I J an 973·00 13:311 G'B! rg8l-B2 Plan 980 .00 1209.00 I 211 6. 
rgBa-83 Plan • • 1327.00 13311.00 21 357 6.1l4-

rgBs~ Plan • • 1502 ,00 
(RE) 

26280 5·72 

-rlgarCllndicated are .. per original Plan allocations, Upto IV Plan DRF was not 
~the Plan OUtIaya. FJcurnin brackets give' the total outlay and expenditure includ-
1DI DJUl. ' 



5. It is seen that against the Plan outlay of Rs. 5100 crores for 
the Sixth Plan period, the expenditure/allocation in the first 4 year. 
amounts to over RB. 5000 crores-using up nearly all the outlay for 
the five yea,rs. The investment for the annual plan, 1984-85 is of the 
order of :as. 1650 crores. According to the Planning Commission, 
an effort has been made in the Sixth Plan to give priority to the 
replacement of assets' and for creating freight capacity adequate to 
meet the minimum needs of the economy, The Planning Commission 
has also stated that within the constraint of resources every effort 
has been made and will continue to be made for providing adequate 
outlays for Ute Railways to enable this sector to playa significant 
role in the deyelopment of the economy. ~he increase in the con-
tribution to the Depreciation Reserve Fund by the Railways itself is 
a significant step in increasing the outlays for the Railways. 

6. According to the Planning Commission, the share of Plan' in-
vestment in Railways went up from 11.07 per cent in the First Plan 
(1951-56) to 15.48 per cent in the Second Plan and thereafter pro-
gre9Sively gone down to 5.23 per cellit in the Sixth Plan. If the total 
plan outlay including Depreciation Reserve Fund Expenditure is 
taken into account the percentage share would seem to have come 
down from 24 in the Second Plan to 5,23 in the Sixth Plan. 

~ 

7. In absolute terms the investment has gone up substantially 
from Rs. 400 crores (inclusive of DRF) in the First Plan to Rs. 1125 
crores in the Second Plan and then gradually to Rs. 2202 croreS'in 
the Fifth Plan whereafter there was significant increase to Rs. 5100 
crores for the Sixth Plan. On an enquiry of the Committee as to 
what would be the increase from Plan to Plan in real terms at con-
'Stant prices,the Secretary Planning Commission informed the 
Committee during evidence as follows; 

"l, do not have the figures calculated in real terms from Plan 
to Plan. But I do have the figures for, the Sixth Plan 
period-the figures would be as foll~ws: 

YeaI' At current price At 1979-80 price 

1980-81 973 crol'es 887 crores 

J g81-82 " 11110 crores 875 crores 

Ig82·83 r 3311 crores BII3 crOTes 

1983-84 . 1502 crort's BSS crOCf" 

:.. 
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In the mid-term review of the Sixth Plan, the Commission haa 
said that it is necessary to provide for more funds for 
certam specific areas of infrastructure, and they have 
singled out the Railways in this respect, they have said 
that more should be spent on ,Railways. The point, of 
course, is that activities in the public sector have been 
increasing and diversifying. In" the Second and Third 
Plans, the"Railways formed the most important part of the'" 
public sector expenditure -and competition from other 
a.reas of public sector was much less than it is today. To 
the extent we are branching out in different other areas 
of public sector, the pressure on available resources Is 
greater. This is also a factor to be taken into account while 
assessing the· figures. The third Plan wa~ the best born 
the point of view of the Railways. The diminution in 
real terms of th~ plan expenditure in Railways after that 
has now been reversed~ in the Sixth Plan, oyer all, 'it has 
gone up. The Planning Commission itself has said in the 
mid-term review tbat the infrastructural areas, and Pa.rti~ 
cularly Railways, deserve greateratten1tion." . 

The Secretary,. Planning Commission agreed by adding: 

"If you compare the Sixth Plan with the Fifth Plan, in real 
te.rms, you will find that the expenditure has gone up 
considerably. The Third Plan represented the best as far 
as Railways are concerned. In the Fourth and Fifth Plans 
including the Annual Plan, there was SGme diminution, 
but in the Sixth Plan the trend has been reversed, even 
in real terms. What I gave you was the figure in eacp year 
of the Sixth Plan where it has changed a little this side or ' 
that side. The Planning Commission recognise that this 
is not adequate and something more has to be done. 

The Planning Commission is of the view that Ithe maximum 
possible should be given ,to the Railways.". 

8. The Committee enqUired from the Secretary (Expendit\l.re) 
Ministry of Finance how the Ministry of Finance accounted for the 
declining trend in Railway investmentw in realtenns and share of 
Plan. investment progressively coming down. The Secretary (Ex-
penditure) explained as follows: - . 

'''There is nothing sacrosanct about particular percentage for 
particular sector. Thinking of a particula,r percentage to 
be earmarked for' Railways, Road transport, Agriculture, 
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Transport and so on would be the very neiation of the 
planning process. For every plan, micro and macro 
economic surveys and exercises are made. Planning Com-
mission determines the size of plan and intersectoral allo-
cation. In Railways there are 2 parameters. Railways are 
the major carriers of goods tratllc and there isaIso 
passenger traffic. Some of the goods tratBc arises out of 
derived ~emand.When you have so many power stations 
you need so much of coal to be transported. ' So manl' 
industrles require so many raw mate.rials to be moved. 
So 'many industry mean's so many finished products 8r'f 
to be moved. All these exercises are done for_ varioUIE 
seetors over a 5- year period. Considering all these points, 
the carrying capacity of Railways is increased. ,Rolling 
stock increases; doubling capacity increaSes; line capacity 
and signalling are done; all these works follow. Then 
the next ·thing is availability of funds. So many competing 
sectors make claims on the limited resources. There is no 
uniform CUt becaUse priority sector is always taken into 
consideration. When we give more allocation for l'ailways, 
it is because it is an essential infrastructure and it is the 
core of Our economy. It means, certain investment .. else-
where may even become infractuous or the.re may be 
serious consequences, if you don't provide infrastructural ' 

I capacity ,to transport goods from one place to aruother. 
Now the modes of transport also gets ehanged. At one 
time in Europe and America Railways were the main 
carriers; now road transports have come up in a big way. 
There is also the pi~1ine transport. 

The pipeline transport isa new technology which will also 
come here. Vast quantities of oil products, coal in slurry 
form and gas all these are transported by pipeline in many 
countries. Bulk of the demand fOr coal comes from the 
power houses and steel plants and if it is found to be more 
economical and viable to transport such commodities 
through pipelines, the· pipelines will displace the railways~ 

Then the short distance traftic, if done by road transport there 
is a greater satisfaction of the customers. The relative 
importance of railways vis-a-vis other modes of transport 
will change in the coming years. It may be that you have 
to allocate more fumls to one or {he other, but it is neces-
sary to take note of the fact that when you have to move 
commodities in very large quantities, other modes of trans-
portation would also come into play. 
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9. The Co~ttee pointed out that although the rail was regarded 
as the cheapest mode of transport, allQtment to railways not being 
sufficient onl~ less than 8000 kms. of new track had been laid since 
:inde~ndence. The Secretary (Expenditure) deposed as follows:-

"When We talk of track expanSion, I ,think We should also 
try to see where the priorities lie. You have already got 
a certain extensive network of railway line. The addi-
tional traffic has been coming up on this network of raU-
way lines with some expansion here and there. Steel 
plants, fertiliser plants, cement plants, all these have com~ 
Pp. And the line capacity, work. rolling-stock, all these 
are also required to cater to the -goods movement. What 
you are saying is further expansion of lines. It may 
appear 8000 kilometres is too small. We are all aware of 
the phenomena every year, when Parliament Budget is 
debated, there are demands voiced by so many MPs about 
the absence of railway facilities in their areas. Every-
body wants to extend the facilities, but ultimately there 
is problem of resources. Quite a large number of new 
lines have been starred. To complete these lines within 
a reasonable period of time you reqUire a certain amount 

" of money. But the Government has been able to allocate 
only a smalt'fraction of the amount required to complete 
the railway lines within a certain period. You may say 
it is neglected, but I would say the same adjective could 
be used for so many other'sectors of the economy. You, 
could say education is neglected, health is neglected. r 
am afraid it is a question of relative priorities and alloca-
tion of resources among the priorities. And this is an 
exercise which is done in detail by the Planning Cqm-
mission and approved by the Government at the highest 
level. ,: .• ,' .. n:, '1l-'I'. :') 

If you think much more money should be given to the Rail-
ways, that money has to be taken from other sectors, sueh 
as Education, Health. Alter all size of the cake does not 
increase. " 

10. The- Committee enquired from the Chairman, Railw~y Board 
whether the investment in Railways, keeping in view the overall 
e~qnomy of the country, was adequate in the context of increased 
transport infrastructure needs. He deposed 'as follows:-

"Considering the economy of the country, ~heinvestment in 
the Railways has not at all been adequate. For improv~ 
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ing the economy we have to provide ~ore efficiency, more 
convenience, frequency and reliable mass-cum-bulk trans-
port which is very necessary for our country. We require 
some more resources. Perhaps the correct step in . this 
direction would be to see what is the bare minimum that 
we have to spend on opening out backward areas and new 

. 'l, areas while at the 'same time where we would not be able 
to .make fuller use of the existing assets av~ble. We 
feel that existing assets could be very much better utilised 
due to which we will have enough money left which can 
be utilised for development of new lines. Some of the 
items' are within our reach provided resources are made 
ava,ilable because modern technology has advan~ed quite 
a lot and in that first and foremost· we see speed is the 
essence of the transport. Wha~ is the real transport? It 
means more load, better speed and time factor has to be 
controlled. If you look after rolling -stock and track, the 
service will be better. We should make full use of modern 
technology. We should go in for heayier sections of rail. 
We must go up to 80Kg. ' 

Tra~k-:-we have to improve the track fittings. They. are prone 
to pilferage besides wear and tear. Designs are available 
which will require less renewal ...... We are not 
adequately investing." 

11. The Committee~inted out that though the plan allocation 
had go!ie up from plan to plan at current price but there is no in-
crease in real terms and enquired whether the investmept was ade-
quate enough. to provide the infrastructure, which the Railwa~ was 
expected to do. The Financial Commissioner, Railway Board re-
plied:-

'4It cannot be because the purchasing power of the money that 
is given to us is much less than what is nominally indi-
cated. In real terms, it comes to very much less. I will 
go backwards. In the earlier years, that is, upto 1969-74, 
at the th~n preVailing current prices, it was Rs. 1428 crores 
and it became Rs. 1490 ·crores at 1970-71 prices. Later on" 
in the Fifth Plan, during 1974-79 the nominal allocation 
was Rs. 2062.74 crores which at 1970-71 prices, amounted 
to only Rs. 1269.60 crores. As regards the rolling Plan, in 
1979-80, it was Rs. 714 crores at current prices and, at 
1970-71 prices, it was Rs. 361 crores. In th~ Sixth Plan, 
the figure was Rs. 5100 crores at current prices, but at 
1970-71 prices it was Rs. 2593crores. At this rate, in 
absolute terms, the money has been increased but., in real 
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terms. we are nowhere our. actual needs. Our talks with 
the Planning indicate that they are sympath8tic and. re-
ceptive to us, to the transport and communication sector 
and we are hopeful We will get more allocation for 1984-

. 85!' 

12. According to' the Plarining ColIUllission Within the transport 
sector the requirement of Ra,ilways are worked out on the basm of 
their needs and availability of resources, As' a result of inadequate 
investments in $Ome years, there have been occasional bottlenecks 
in the transport sector and it has also caused delays in the replace-
ment and rehabilitation programme of the Railways. The Secre-
tary, Planning Commission informed the Committee during evi-
dence that it was rather difficult to pinpoint the specific years in 
which investment in Railways was not adequate. The bottlenecks 
in the provision of transport services by the Railways in the past 
had been on account several factors such as inadequate investment, 
existence of over-aged assets and deterioration in operation effi-
ciency. The replacement and rehabilitation programme o{ the 
Railways suffered mainly due to reduced level of contribution to 
the Depreciation Reserve Fund by the Railways from 1966-67 on-
wards till the beginning of the Sixth Five-Year Plan. 

13. The Committee enquir~d from the Secretary (Expenditure) 
the extent to which this imbalance could be corrected in Jhe ,CUf-
rent and enSUing plan periods. He stated:-

"I agree entirely and share your concern. It is very neCes-
sary that maintenance is given proper attention. Lack 

. of adequate allocation for maintenance, not only in Rail-
ways but in various sector of. the economy is rather dis-
turbing. If you do not maintain the assets created, they 
will deteriorate and you will have to spend much more 
later on. In the case of Railways, there are track re-
newal arrears, repla-cement of ov~r-aged wagons, replace-
ment of· other types of equipment, modernisation of 
workshops etc. to be done. I don't think there can be 
any two opinions that these should be given the maxi-
mum possible help because they' PI!Y 'direct dividend. 
These programmes naturally will have a preference over 
proposals for expansion or"Railway lines. Every effort is 
made every time to see that as much money as possible 
is given for these programmes. But I am sorry to say, 
that due to constraints on resources, it is not possible. 
If railways can raise more resources, naturally, these will 
get even more attention than they are getting today." 
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The Chairman, Railway Board informed the Committee in this 
connection as follows:-

"As far as money value was concerned~ due to total erosion 
we have suftered. Besides that, the First Plan was con-
sidered to be a .rehabilitation Plan to get over the 
ravages of the world war from which our coubes, rolling 
. stock, track and workshop got damaged There again, 
the war;ravages and the neglect being very large, some 
amount of money was given to us and we were in a posi-
tion to do anything worthwhile. Then we have' had to 
wait for nearly' 17 years to modernise eur workshop. In 
.tbe last 3--4 years, We have taken up modernisation of 
our workshop in a big way. The Second Plan direc;ted 
towards developing industry and those were the years 
when all the steel mills came into being. All the money 
was spent in developing wherewithal and infrastructure 
for those mills and 60 on. Here, again we found that 
we did not get adequate money in doing our legitimate 
work and improving the conditions of the track. When 
we went to the Third Plan, suddenly it was found that 
the tempo of traffic had changed and the core sector like 
steel·· plants, thermal power. stations, etc. demanded 
immediate movement of coal. So, again, we thought that 
we must get locomotives immediately; wIthout them we 
could not make progress. So we went in for dieselisation 
and electrification." 

14. In a note regarding integration of inves'tments in other sectors 
and Railways. the Planning Commission have informed the Com-
mittee as follows: - . 

'~The{ investment in rail transport infrastructure is deter-
mined on the basis of frei~ht traffic requirements in ~ec­
tors like Agriculture, Industries etc. The Planning Com-
mission's inpuit-output model gives a macro picture of I 
the . overalI transport demand baSeid· on the projected 
growth rates of industry, agriculture etc. and this broad 
picture in addition to micro commodity studies for major 
users of transport is done by the Working Group at th& 
time of the formulation of the five year plan to ensure 
integration between investments in industry and rail 
transport. The projected demand as a ,consequence of 
the investment in indust.ries, therefore, is built in and 
integrated with the. investment requirements· in rail 
transport infrastructure." 
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15 .. Elaborati~g .on the note mentioned above, the Secretary, 
Plannmg COInl1USSlon observed during evidence as follows: 

"The input-output model is a broad model it is made use ot 
for the purpose ot planning and it gives Us the demand 
on an overall basis and principally it is concemed with 
the m.ovement of freight. Then the micro level estimates 
on the basis of particular comm04ities and areas are 
malle through separate studies. 

Both the input-output model and micro level studies are on 
the basis of selected commodities on the co-efBcietrt ratio 
of raU transport as available at that moment and on that 
basis estimates are made. It is possible that some of the 
estimates do not tum out to be correct and as a result, 
there 1& some imbalance in some areas, but the input-
output matrix is made use of on overall basis, the micro 
studies are made. for specific commodities for transport 
and every effort is made to update this with reference to 
the available information. Even the procedure for esti-
mation of demand is modified from time to time. We 
always have to take note of whatever h; happening during 
the Plan period or between one plan period and another. 
This being done." 

l:a. In regard to refinement in 'the existing system, the witness 
suggested: 

II •••• We do take into account the improvements that are 
possible in the estimation procedure. But if you ask me 
whether any refinement is possible, I would say that the 
traffic flow data must be available inore quickly so that 
it is possible for us to analyse it in a more scientiftc man-
ner. For this purpose, computerisation in the Railways 
is absolutely necessary. Tl'iey are implementing a 
scheme and it is our hope that if, on.a co~puterised basis, 
the data is made available and the data will be up-ta-date 
and it will be available immediat.ely, the corrections and 
revtStons can be made by us." 

17. On the Committee pointing out that in spite of this integra~ 
tion in investment in some sectors/areas the demand was more 
'than the rail capacity o"f 'Vice versa, the Secretary Planning Com~ 
mission agreed by saying: 

...... in some areas you have SurplU8 and in some otbers 
deficit. But the point you have raised is due to a number 
of extraneous reasons in the post-plan period. If during 
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the plan there are two drought years and economic 
growth is affected, these will have an effect n9t only on 
the railw.ay traffic but also on. many other things. . All 
these have had an effect. It is true, some kind of pro-
jections can be made and some alternatives can be thought 
of. That is one refinement we can think of. The real 
anomaly would be that in some areas you' have surplus 
and some others you have deficit. There, our forecast-
ing should be more scientific to avoid such things. 
Even so, in any situation there will always be circum-
stan:ces which alter the assumptions that have been made 
and on the basis of which the plan has been prepared and 
we must be prepared to revise the plans." 

18. The Ministry of Railways in a note submitted after the evi-
dence confirmed this anomaly as follows: 

"It is true that in certain areas the. rail capacity does not 
exactly match with the demand, the capacity may be 
more than the demand in some areas whereas in some 
others it may be short of demand. 

Presently, Ithe demand is estimated on an overall basis with 
the help of Input-Output mod,el.Demand for specific 
commodities fQf specific areas is assessed, to the extent 
poss!ble, 'through separate studies and services. In a 
continuously changing economic situation it is not possi-
ble to exactly match the sectorwise demand and supply 
for transport services. An attempt, however. Is made to 
develop transport capacity ahead of expected demand so 
that bottlenecks do not arise. Rail capacity can, how-
ever, be created: onl'y in lumps and a niCe balance between 
the projected demand and the available capacity is extre-
mely diftlcult. Besides creation of transport capacity 
requires con~iderable investments, availability of which 
'c:lepends on the resources that can be mobilised at national 
level. 

The estimation procedure is coniinuouslY reviewed and 
methodology is refined based on data available. A signi-
ficant improvement is possible only when adequate traffic 
flow data is available, which may be possible only after 
the computerisation scheme on the Railways has been 
implemented. " 

J801 LS-2. 



12 

19. Asked what was the propo~tion of internal resources to the-
total plan outlay on Railways, following information was furnishect 
bYtbe secretary, Planning Commission during evidence: 

Plan ~ .. eentage 
_ ....... ,-- ... - . 

First Han . 66 

Second Plan , . 47 

Third Plan ~ 32 
Intermediate ~riod 42 
Fourth Plan 38 

Fifth Plan. S6 

1979-80 SO 

1980-81 34 

191h -82 i 6 

1982-83 54 (R.E.) 

Ig83-84 56 (B.E.) 

20. Asked to suggest cost reduction measures with a view to-
generating. greater internal r~ources for investment, the Secret.ary. 
Planning Commission stated: 

"In the total cost of Railways-staff and fuell are two major 
components and any reduction should be concentrated to 
begin with on this area. As far as this operational efti-
ciency, you can economise in fuel. In the case of fuel. 
reduction-of steam traction will itself lead to saving in. 
the matter of fuel and electrification will result in greater 
saving." 

The representative of the I?lanning Commission supplemented 
by saying: 

"'!'he expenditure incurred by the railways is primarily on 
manpower and on material. We have suggested for more 
than one reason for acceleration of the electrification' 
programme to reduce the dependence on liquid fuel; and 
this would incidentally bring down the fuel cost and' the" 
fuel bill of the railways. Coal i's very expensive to use 
on the locomoti'ves vis-a.-vis electrification." 
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21. To a suggestion of the Committee whether it was feaogible to 
plough back the dividend paid by the Railways to the General 
Revenue exclusively for track expansion, the Secretary, Planning· 
Commission reacted as follows:- . 

"It will be difficult to accept this suggestion. There is a total 
kitty which the Government of India has. Their re-
sources are made. available for· investment. Whatever· 
method you may employ, the total remains the same. 
The Government of India is responsible as much for 
provision of fund for r}lilways as far other areas. The 
dividends are a pa~nt made to the government; this 
is a source tfu'oughwhich the government are able to 
meet their loan servicing liability. The Government 
borrows money; they have to make interest payment. 
The Government has to get money from the dividend and 
other sources. So, to say' that the dividend should be - . 
earmarked for the railways in the ultimate analysis will 
not help." 

22. In .regard to Railways being permitted to raise their own 
resources, he 'stated: 

"The Government of India is a single entity. It has got 
several sources of revenue. These have to be pooled. If 
non-plan expenditure is provided, we have to find re-
sources for the plan. To earmark in this manner in the 
ultimate analysis is not going to q,elp. They have the 
responsibility for other sectors also. DR! level fall and 
that is why many' programmes suffered. But to eannark 
a particular source of revenue to the railways for a parti-
cular purpose would not help eithEU' the railways or the 
government as a whole." 

The Secretary (Expenditure) reacted by saying: 

uThe Government of India raised the funds. Even the public 
borrowing of the States is done in a coordinated fashion 
because the total borrowing is fixed. Merely by permit-
ting the Railways to borrow you are not increasing the 
size of the total fund available or possible market borrow-
ing. . . . . . .. As a matter of policy if you are referring to 
commercial borrQYJing we will not recommend that be-
cause there! is a very high rate of interest on that." 
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23. To a suggestion of the Committee whether a seperate fund 
be created to meet the requirements to ·track expansion/renewal, 
the Secretary (Expenditure) reacted by saying: 

III personally do not think that creating of funds is going to 
help matters. We may put in one fund calling the Con-
solidated Fund of India; whether you have other funds 
or not the purpo~e is the same. If you segregate or.ear-
mark by putting into a separate compartment certain 
quantum of funds, to that extent the allocation made for 
the Railways will' be less. It is only an optical illusion 
that creating funds you get more funds. I do not think 
that it is correct. Normally, if I may say so, from the 
operational fund and other resources they should be able 
to find funds. I think it is Ildt advisable to have such a 
fund. The .reason is this. Suppose, if you create fund of 
Rs. 50 crores, you want to use it for new lines. And 
then you will find that 'there is an acute shortage of 
rolling stock or other things, track replacement is there 
and to spend on those things you will have difficulty. 
That is from the already existwg funds you spent Rs. 50 
crores but on new lines as well as the othe.r existing 
works if you spend more it will carry ~ore traffic. You 
might be spending on lesser priority things rather than 
on higher priority things." 

B. PLAN ALLOCATION FOR NEW LINES AND LINE 
CAPACITY WORKS 

24. The oullay and expenditure on new lines and on traftlc 
facWties which include gauge conversions is given in the table 
beJow:-

------ '-,.- --------------------

Fis:st Plan (1951-56) . 

flec:oad Plan (19.;6-61) 

Third Plan (lgfjl-66) 

Annual Plan, (1g66-6g) 

New Lin~. Tra.ffic facilities I.inf'/ 
Capacity Work., 

-----------------~-----Outlay " ~x:pdr. Ollt1ay E~r. 

._---- ~-----

3 .... 18 33·35 N.A. N.A. 

66.00 77.83 186.00 173· ... 

, ... 7.00 IUI·96 ,83.00 320 .,.8 

65. 29 56 . 16 161 .65 1~8.+t 
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II 3 .. :I ----
Fourtb Plan (1969-7") 83.00 66.68 315·QO Q24·97 

Fifth Plan (1974-79) 97.00 H+.19 316.no 2Sg·91. 

1979-80 Plan 42 .00 41•IH 95. 00 io.t-::f6 
Sixth Plan (1g80-85) 380 .00 ~ 400 .00 

IgBo-81 Plan ¥l.GS 42 •06 96 .g6 J4i .49 

1981-82 Plan 38.6g 4S·3O 130·75 160.0l 

Jg82-83 Plan 67·(10 66,57 90 .00 97·tl7 
(R.E.) (lUI.) 

1 ga3-84 Plan 70.00 153.00 

25. According to the Report of the Comptroller and Auditor 
General of India for the year 1981-82 Union Government RlPlways 
following expenditure has been incu.rred under the Plan hOd 
"New Lines" and "Gauge Conversion Doubling and other tr88lc 
facilities":-

(RI. in -et'OT"S) 
__ -.0 __ -

Main Plan head 1980-85 1980-81 1981-82 1982.83 Balance 
Actuals Actuall B.E. provision 

1983-84 for the' 
remaining 
period 
(Approx.) 

---
New Linea 380 +2.06 +6.19. 40 .53 251 

Gauge COllversion 
Dou ling and other 
traffic facilities 480 141 .43 157·J/ 61.98 120.' 

26. At the commencement of the Plan (1951) the route length ot 
the Railways was 53,524 kms. The route length added thereafter 
upto 1981-82 was 7731 kms. The expenditure on new lines, which 
was Rs. 33.35 crores in the First Plan rose to Rs. 211.96. crores in 
the Third Plan but decreased to Rs. 66.68 crores in the Fourth 
Plan and slightly increased to Rs. 114.19 crores in the Fifth Plan 
and Rs. 154.93 cro.res during the first three years of the Sixth Pl8.d. 

. The outlay on new lines for the Sixth Plan is Rs. 380 crores. 'l'he 
expenditure during the three years of the cUl!ent Plan is much less 
than the proportionate outlay. 
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C. NEW LINES 

27. At the commencement of the Plan (1951), the route length 
of the Railways was 53,524 kms. The route length added therea~ 
upto 198a.B3 is 7858 kms. The construction of new fines, doubling 
ad gauge conversions constitute a continuolllS process. Woru 
atarted in one Plan may get completed in the subsequent one. The 
physical aehievement& of new lines, gauge conversions and doubl· 
ings in the difterent plan periods are given as under: 

I'rwu. "'}lew lillis, 0-,. (;",,_, ad lJofIblillls di1w4 rmtln PIIIIII 

(Kilom~tTf") 

New linea Gauge Doublilllll 
convenioQl 

28. The Ministry of Railways has stated in a note that it is not 
possible to indicate physical targets under different plans and to 
compare toose with achievements. The progress of such works is 
mainly determined by the availability of funds for the total plan 
of 'the Railways which is turn depends on the total resources that 
can be mobilised and the reqUirement of other sectors. 

29. The J'eport of the Comptroller and Auditor General of India 
for the year 1981-82-Union-Government (Railways) however states 
tbat the physical targets set in the Sixth Plan as available under 
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'some of the main plan heads and the actual achievement there 
;against during· the first two years are as under: 

Parhcular. Physical 1980-81 
targets 
(1980-85) 

Extent of 
arrearlof 

renewal of 
track repl ... 
cement or 
rollin, 
Btock due 
.. on 
31-S- l gl. - -- - ---- - ----~----- --- ------------------

I. • • • • • 
ft. ' Track \'enewals (Xm) 

(a) PrillUl"Y 6000 880 1170 10300 

(b) S~condar)' 2000 216 193 6540 
-So • • • , • I 

4· New linea (Km,.) 700 150 150 

5· Doubling. gaug,. conversion (KI1VI.) 700 ,\54 178.6 
• ,I • • , 

.. _._---- _._--
30. When the attention of the Secretary Planning Commission 

was drawn tQ these ta.rgets,he replied: 
"We will have to verify this. I do not know whether they 

have taken into account the balance remaining at the 
beginning of the Plan. It is po6,$ible that they have 
taken into account the balance that remained at the 
beginning of. the Plan, what was executed in the Plan 
and totalled the two and given it as' the \arget. That 
really is not the target because it is not possible to 
complete the whole thing within the plan. . ' 

These are derived targets. What I wanted to say Is that Un-
like in some -othel; cases where we say this is the target 
and this is the actual productien, in the l'ailways we 
cannot produce and we do not start by 'Saying that this 
is a specific kilometrage for new lines, this much kilo-
metrage for doubling and this much km. for gauge con-
version. We do not say from plan to plan. But deriva-
tion of' the target may be possible only with reference to 
the target dates." 

31. The machine.ry for planning projects on the Railways is 
generally as follows: When a demand i';3 made for the construction 
of a new linE based on prim.a facie needs of traftlc or development. 
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the Ministry of Railways undertake techno-economic feasibility and 
iraftlc surveys in ~8pect of proposals for construction of new lines, 
required to meet the needs of traffic. SurveY'S are also undertaken 
by the Railways on the basis of requests received from the State 
Governments. Certain proposals required to meet the rail infra-
structural requirements in respect of a specific project like steel or 
fertilizer plant are also ..considered. These surwys conducted by a 
team of officers o! different disciplines, including finance . work out , 
the trafJic demands and the financial returit on the project. The 
proposal also spell out the benefits that would accrue as a· result 
of the construction of the. projected new line. The survey reports 
are examined in the Minist~ of Railways before proposals are sent 
to the Planning Commission. Apart from the examination which is 
done in the Works and other Directorates of the Ministry of Rail~ 
ways, there is, in addition, a separate Economic -Unit in the MinistrY 
which is also available to the Ministry fo.r examining and apprais-
ing such reports. 

32. A large number of surveys are undertaken by the Ministry 
of Railways and these survey reports constitute an available shelf 
of projects. 

33. According to the Planning Commission, the criteria adopted 
for investment in the Railways taken into account the projected 
transport demand and the need to create adequate capacity, both 
line capacity and rolling stock, to meet the projected level's ot 
trafBc of freight and passenger transpo,1't. It also takes into account 
the requirements of rehabilitation and replacement of assets as 
well as investments required for modernisation, upgradation of tech-
nology, Costs reducing investment like electrification investment: 
for achieving self-reliance in :.the production of maj,or equipment 
required for Railways and for expansion of the network to meet 
the development needs. 

34. The Committee enquired whether there was a system of 
earmarking of a certain proportion of Plan allocation for Railways 
for new lines and if so, how the inlter se priority for investments in , 
Railways for various purpOses was determined. The Planning Com-
mission have stated in a note as follows: 

"There is no fixed proportion earmarked as part of the total 
Plan allocation, for Railways for the construction of new 
lines. The outlay for the new lines is determined on the 
ba~is of the requirement'z3 assessed by the Working Group 
and the projects that are proposed· to be taken and the-
available resources during . the Plan period. 
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The Railways have a large number of Plan Heads inc1l1ding 
line capacity works, acquisition 9f rolling stock, creation 
of maintenance facilities, replacement of assets, electri. 
fication etc. On the basis of available resources funds are 
allocated for meeting the minimum needs of all Plan 
heads to meet the projected demand for traffic in consul-
tation with the Ministry of Railways." 

35. The allocation for new lines constitutes a separate head-· 
"new lines", whereas gauge conversion and doubling of lines form 
part of the head "line capacity works". 

36. Further elucidating the policy in regard to construction of 
new lines, the Planning COmrrUssion have informed the Committee 
in a note as follows: - . 

"The policy regarding construction of a new lines is an 
admixture of various elements and considerations like (i). 
commercial needs, (ii) development of backward region'S, 
(iii) achieving regional balance, and (iv) strategic and 
other considerations. New lines, while serving the needs. 
of specific projects or commercial needs, also help in 
developing areas through which they pass. The broad 
policy followed over the years has been to first restore 
the lines which were dismantled during the War and 
later, by and large, to provide new lirres to meet the 
needs of· movement of raw-materials and finished pro-
ducts foJ' industrial development and for carrying addi-
tional traffic. The, poli~ followed has been broadly to 
provide new lines on the consideration of meeting the 
needs of industrial proj~cts, to serve as strategic lines, to 
give access to under-developed areas and to provide an 
alternative route or an extension of an existing line to 
cover missing links. The policy has not undergone any 
major change. The National Transport Policy Committee 
which has considered the criteria for taking up new lines 
has also reiterated a policy of taking up new lines for 
indU'strial development, to provide missing links, on 
strategic consideration and for establishing new growth 
centres or giving access to remote areas." 
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37. The National Transport Policy Committee have also made 
101lowing recommendations . in respect of investment criteria for 
.new l~s, which have been accepted by' the Government: 

1. Investment criteria for new lines should take into account the 
financial return and benefits to the economy. A wider social cost 
benefit criteria for appraisal needs to be applied. Construction of 
DeW lines should be taken up to fulfil the following objectives: 

(a) as project-oriented lines to serve new industries or tap 
mineral and other resources; 

(b) to serve as migsing links which can form alte.rnative 
routes to relieve congestion on existing busy raU routes; 

(c) on strategic considerations; 
(d) as, developmental lines to establish new growth centres 

or give access to remote areas. In such cases a lower rate 
of return than stipulated for nonnal projects may be 
agreed to but it will not be advisable to take up new 
railway lines which cannot meet operating costs includ-
ing contribution to depreciation. 

In respect of backward and isolated areas, the Sixth Five-Year 
Plan document (1980-85) states as follows: 

"It would 'be necessary to pay special attention to backwarci 
areas through a proper network of transport linkages, 
mainly ·through the construction of rural roads under the 
Minimum Needs Programme. It will also be necessary 
to provide special transport facilities as .reasonable rates 
to isolated areas like North East, Andaman and Nicobar 
Islands, Jammu and Kashmir and also to hilly area'S in 
general. In this context, a number of .projects in the 
railways, as well as in the roads and bridges sectors, have 
been approved and in respect of air services a third level 
air service for the North Eastern Region would be in-
troduced. " • 
(Para 17.23) and 

liTo give a speCial attention to the transport needs of remote 
and isolated areas such as the North Eastern Region." , 
[Para 17.30 item (h)]. 

38. According to Planning Commission, p.rovision of rail facilities 
alone will not result in development of such areas and an integrated 

. plan where natural resources exist need to be prepared. Again, 
the potential traffic demand in such areas would indicate the mode 
with the least resources cost for providing its transport needs, It 
may not necessarily require 8. capital intensive rail .Infrastructure 
for all areas. 
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89. Asked whether any weightage was given to tile development 
of backward areas, while !l8nctioning the new li.nes, the represen-
tat1~e of Planning Commission stated: 

"The opening of new and backward regions is to be seen in 
totality, and not in terms of rail transport alone. How-
ever, when a proposal for a new line comes which serve, 
among other things, the needs of a backward area, such 
8 line would obviously be given priority.... But even 
where a line is constructed for a proj~ct or for a strategic 
pulpose it may pass through, and thus serve backward 
areas. A railway line in.a backwar4 area by itself will 
not be able to do anything. 

The National Transport Policy Committee had 'examined this 
and found that u11less the potential of that area'is also 
tapped in other sectors e;g., minerals etc. the desired 
development may not result. 

He further added: 

"There is a possibility of an integrated development if an 
arep. is being thought of from the point of view of jndus~ 
trial development and of tapping of its mineral resources 
etc. and simultaneously of having a railway line. Both 
may have long gestation periods. I don't think it is right 
to make an investment first in a railway line in an area, 
which may have mineral potential and to say "Let the 
line go there and let us wait there for the gestation 
period for the mineral potential to be tapped." 1£ it is 

, integrated in the beginning, it will give benefit to the 
... industries and give a return on the line." 

The Member (Engineering) however, stated during evidence as 
follows: 

"It is not that a particular line has been constructed for a 
backward area as such. There are about twelve lines 
which have been identified in the list, which we will 
give you; those are not remunerative, but they have been 
taken up for general improvement of the area also. So 
far we have not constructed one line on the basis of 
i?ackward area alone; there are other considerations also. 
For a new line, the development of a baCkward area has 
not been the primary thrust." 
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The Financial Commissioner added: 
• 

"For de~elopment of backward areas, there are various mcen-
tives given to the industry. Let some incentive be Siven 
to the railways also in some form for this." 

40. The National Transport Policy Committee considered the 
question of regional disparities in regard to rail services in depth 
in their Report. The observations ,are reproduced below: 

1.5.3 "During ou.r visits to various States, we were faced with 
persistantdemands for investment in capital intensive 
transport projects, particularly new railway lines, on the 
ground that this would promote development of tbe 
under-developed areas. We have given. serious thought to 
the question of whether transport investment is really an 
essential pre-requisite for economic development, or it 
should follow development of other economic activities 
which generate adequate demand for transport services. 
Endowing an area with a highway or a rail head will not 
by itself result in an upsurge of new industrial or 
agricultural activity. Apparently, expansion of transport 
is permissive; it enables a dynamic developing situation 
to work its way and can reinforce existing motivl'Itions. 
The degree to which transport creates or compels new 
activity will depend upon other equally necessary condi-
tions within the economy, such as the quality of its ad-
ministrative structure the zeal and derive of its enter-
preneurial class, and other dimensions of the people's 
prospensity to grow. If these qualities are deficient, 
transport investment is unlikely to start the process of 
self-propelling growth." 

1.5.4 "While, therefore we do nbt subscribe to the view that 
transport invest~ent will by itself bring about economic 
uplift of backward areas, we, at the same time, consider 
it necessary to emphasise that inadequacy of transpor~ 
tation acts as an inhibiting factor in the actual process 
of development. As development planning has become 
an integral part of the economic wa.y of our life, the 
chicken-or-egg-first argument for transport js of acade~ 
mie interest. As we have stated, construction of a new 
railway line or a road in a less developed part of the 
country will not automatically bring about an eC()Ilomie 
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transformation of the region. But if construction of 
such a facility forms an integral part of development 
plan for the region. and selection of the project is based 
on comparative cost analysis of different modes of trans-
port, its construction prima facie will be an essential pre-
condition, without which development of the region 

. will be hampered. In such a ca~e, any delay in con':Jtruc-
tion, of the project until sufficient traffic demand for the 
service builds up is like putting the cart be~re the 
horse. Indeed, in planned development, where different 
sectors of the economy are expected to grow in close 
coordination, tr~port is only one of the. essentiaf ele-
ments of an integrated plan for area development." 

41. According to the Planning Commission, Regional disparities 
taking rail transport alone may not reflect the total transport dis-
parities between different regions 'as there are other modes of trans-
port. Depending on the location, natural advantage, traffic poten-
tial, etc. in the areas the most suitable modes of transport needs to 
be provided for the region. Rail transport is developed in areas 
taking into account the traffic envisaged, strategic considerations 
and needs for overall development of the region. 

42. To a question by the Committee during evidence as to. how 
the far-off and backward areas would be connected, the rep.resenta-
tive of the Planning Commission informed that: 

"Not every area is possible to be connected with the railway 
line. It is not physically possible. Given the resources 
of the country and the time 'available. It may be expen-
sive, it may not be necessary, it may not be desirable. 
But what the hon. Member is saying that certain areas 
which are not accessible should be provided accessibility 
is well taken note of and well understood. There are 6-7 
lines that have been difficult to lay in the North-eastem 
region. I do realise that taking up lines in areas where 
the terrain is more difficult in the Bills is not economical, 
but it is an economic proposition to provide road trans-
port." 

Rate of retum 

48. It would, therefore, be seen that the' schemes for new liDei 
are comiderdd by the Planning Commission on the basis of recom.-



mendations made by the Railways keeping in view the traffic 
projected on such lines, the linking of specific projects like steel 
plants and other major industries, development of backward areas 
and the return on the projec~. According to the Planning Commis-
sion the clearance of individual projects is on the broad crIteria ot 
traffic needs of development. A project is considered financially 
viable if the rate of return is 6.75 per cen~ in the sixth year undel 
the conventional 'system and 10 per cent under the discounted cash-
inflow technique. 

44. During evidence, the Committee enquix:,ed from the Secretary, 
Planning Commission whether all the projects satisfied the criteria 
of r~te of returrt being 6.75 per cent. The Secretary deposed as 
follows: 

"These are criteria on the bajlis of which projects are asses-
sed. But exceptions are there. There are cases where 
even these criteria are not satisfied. Projects are taken up 
and that is done in cases where it is necessary to do so 
for development of a particular area or in the general 
interest of development or it is necessary to have n ron-
necting link which in itself may not satisfy this criteria 
but which has a connecting link. We have an economic 
effect, which is much larger than this, and lastly it ill for 
strategic reasons. Where strategic reasons are involved. 
we cannot be as strict as this. 

Exceptions' are made. But this is the .general rule." 

A representative ~ the Planning Coni~iSSion supplemented by 
saying: 

"6.75 per cent been taken as the minimum return so as to 
make project economically viable. This is borne by the 
dividend required to be paid by the Railways. It is 
6 per cent. In order to have marginal surplus over thf' 
minimum requirement which is the interest liability, it i~ 
6.75 per cent. This was considered as a ftnancially viable 
proposition." , 

45. To a query of the Committee whether the rate of return 
of 6.75 per cent was really being achieved after the sixth year ot 
the completion of the project, the representative of the Plannin~ 
Commission stated: 
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"To the extent that 6.75 per cent is actually coming after the 
sixth year of the operation of a line and it meets 6 per 
cent as the overall dividend liability, it does have a 0.75 
per cent as the margin available. We have had a study, 
which was conducted by the National Transport Policy 
Committee ci. the railway lin~ that were constructed in 
the last 25 to 30 years. In a fair amount of cases, they 
found that the rate of return was higher than 6.75 per 
cent after 15 to 20 years. It would vary naturally depend-
ing upon what the actual traffic has come in. ''Trans-
port" being a derived demand, the return on the project 
would actually depend upon: how far the assumption.; of 
traffic have come true." 

46. To another query whether \here was any feed-back after 
~ompletion of a scheme or project to determine how ·far the original 
anticipations materialised, the Secretaryb Plarming Commission 
replied: . 

"The Railways gather data and study over a period of time 
about the return and how they compare with the assump-
tions at the time the project was sanctioned. The Plan-
ning Commission itself does not have a regular feedback 
of this type. However, when discussions come up, the 
data are made available to the Planning Commission. In 
specific cases, where it is necessary Planning Commission 
obtains data and studies them and where necessary we 
assess the implication of this data. The Planning Com-
mission does so, but on a regular basis, the feedback is 
given to the Railways who obtain data and studies them." 

The Financial Commissioner, Railways clarified the position 
during evidence "as follows: 

"As far as review of materialisation of projections is con-
cerned we have what is known as a productivity test. In 
the case of new lines it is done after three to five year 
of opening. And this is done on the same lines as the 
estimate was prepared at the time of the sanctioning of 
the project. This. will be fo.rm the elate of commissioning 
and up to 11 years we have to do it on an annual basis. 
This Committee had recommended earlier sometime back 
that' it should go up to 15 years. There are other thing::1 
also. This comparison is with what was taken at the 
time of the sanction namely the assessment of the traffte, 
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capital investment, the actual expenditure and the rate 
of return. these are ·a1l taken into account. The final 
estimate is taken, and the expenditure is on the basis of 
the final estimate. The rate of return as originally en-
visaged is check up." ' 

.He added: 

"One line was opened in 1963. When the project was sanc-
tioned the return was expected to be 4.76. The actual 
return was 16 per cent. And after a few years the actual 
return was 81.74 per cent. On another line Hasan-Man-, 
galore line which was opened in 1979, the retum expected 
was +2.26 per cent but when we 'did the review in 1981-
82, we found it is -2.20 per cent. Again on South-Eastern 
Railway K.K .. line was opened in 1968. The project 
report had estimated 3.22 per cent but becaw.e of iron 
ore export picking up during certain years, in 1980-81 the. 
actual return· was 15.79 per cent. On the other hand, on 
Sarai G~j-Pratap Garh Line, which was opened on 
5-6-1975, we had anticipa~d 3.48 per cent return but 
actually in 1981-82 it was-U.81 per cent. The projections 
are. based on traffic anticipated for about 10-15 years." 

47. Asked to indicate the percentage of lines which gave better 
return than that was anticipated, t,he Chairman, Railway Board 
stated 8'S follows: 

"Sir, out of 9 lines., the return has improved in the case of 
ftve lines and it ha~ deteriorated in the case of four lines. 
In -the report of the National Transport Committee you 
will find that this question had been gone into. They 
analysed the return in respect of 34 broad gauge and 15 
metre gauge new railway lines. A study of these lines 
shows that the lines which have not proved remunerative 
·are those which were specifically conceived to fall under 
the follOWing categories: 

(a) strategic lines like Rangapara North Lakhimpur-Mor~ 
Konselek 'and Pokaran~aisalrner; 

(b) new lines constructed in place of narrow gauge lines 
like Barasat-Hasanabad and Bakhti8l'1pur-Rajgir to 'Serve 
suburban and pilgrim trafllc; 

(c) alternative routes 'or missing links like Singbraull. 
Katni Line, Kbandwa-Hingoli line, S8Iem-Bangalo~ 
line, and Ghaziabad-Tughlakabad diversion line; and 
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-{ d) 'Unes to provide access to under-developed, remote and 
backward areas like Kalkali ghat-Dharamnagar and 
Burhan Etah. 

In other words, all these lines have served the purpose they 
were designed for at the time of construction, and the 
rate of return, was except in a few cases. more than what 
was originally anticipated.·' 

4&. The Financial Commissioner, Railways, however. poip.ted. out 
-:aat tllere were certain limitations, if the originally expected traffic 
.does Rot materialise and cited the following example: 

"'Fof' example, Khetri Copper Project wanted a line and they 
. guaranteed the traffic for us. We built that line at the 

instance of the Ministry of Mines. 3 or 4 times the Rail-
way Ministry opposed it, saying 'we do not see any traffic 
materialising'. But after the project was set up, they 
found that all the calculations about the quality of copper 
were wrong. The traffic did not materialise. Then as 
bad luck would have it they were not able to find a'mar-
ket for even the'little they produced. They had to make 
all the transportation by road. We had taken a guarantee 
from them that if they do not give us the promised level 
.of traffic, they would pay us for that traffic. This is an 
instance where a public sector undertaking was made to 
enter into an agreement that if they do not provide the 
traffic they will compensate us. Later on, they tried to 
resile from it ~~ we were grilled by the PAC .. In such 
cases, we feel that they should take over the hnes and 
use as their siding. This' is a case where theii' anticipa-
tion 'has gone wrong. There are some cases where we 
have got a very w:de variation on the plus side. It is 
bound to vary. The position can ·fluctuate from year to 
year." 

The Member (Engineering) agreed when the Committee pointed 
GUt the broad criteria was strategic, commercial points of view, 
1Jackwardness of t,he area and the missing lin~. 

49. The Railway Convention Committee drew attention of the 
:Ministry of Railways (Railway Board) to a statement contained in 
the National Transport PoHey Committee Report (PP. 158-160) 
fnnn where it was noticed that in most cases the rate of return 
estimated by' the Railways, which usually forms the basis of Rail-
way Board investment decision for starting a new line, was quite 
'''1 LS.-3. , 
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off the mark. Only in case of six lines out of 34, the return actually 
obtained was within a margin of 50 per cent of the Railway Board's 
calculations. .By and large, the actual return was more than that 
was estimated and in some cases there was no relationship between 
the Railway Board's estimates and the actuals. There were only 
two cases where as against plus expected return, the actual return 
h&d turned out to be minus. The committee desired to know 
whether this disclosed weakness in the survey and investigation of 
projects and the estimation of costs and benefits. The Ministry of 
Railways (Railway Board) submitted the following note in reply: 

"This point has been based on the Report of the National 
Transport· Policy Commiitee regarding 34 BG constructed 
by ~he Railway during the period 1950-76. The infor-
mation on pages 153-160 of the Report does not compare 
the antiCipated return with actual return obtained in the 
sixth year of opening· (which as noted by the RCC was 

, the point of time for determining viability of a project 
under the conventional system), but with the return 
obtained in .the year 1977-78-which year (1977;.18) in. 
many cases is much after the sixth year of opening. . 

Nevertheless there is invariably a time diffe.rence between 
the project completion anticipated in the survey report 
and actual opening of the line. In the intervening years, 
there can be other developm-ents in the area'servei by 
the new line. The actual costs of work can be different. 
The rail tarift and expen~ also undergo a change. 

The rate of return after a few years of opening depends on 
various factors i.e., volume and growth of traffic, develop-
ment of industries etc. Cost escalation by itself is not the 
only factor affecting the rate of return. 

In a view of the above, it cannot be concluded that there are 
weaknesses in. the survey and investigations of the pro-
ject." 

SO. The Committee discussed the matter with the representa-
tives of the Railway Board on 6 July, 1984. The Committee en-
quired whether there was a regular system of obtaining feed back 
in respect of each line commissioned in order to compare the pro-
ject r~port anticipations with the act.uals. The Member (Engineer-· 
ing) informed the Committee· that there was such a system. The 
Financial Commissioner supplemented by saying: 

"I, would like to submit that there is a system for post-
project appraisal and this has been laid down in th~ 
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Indian Railways Ii'inance Code, in paragraphs 243-24'1, 
According to this, in respect of every new line, the indi--
vidual Railway have to submit before the 31st December 
in any calendar year the working of the new line after 
it is commissioned, in a standard form. This statemen' 
gives a lot of information. This statement gives the year-
wis~ particulars of the earnings as well as expenaes. The 
Railways are also expected to maintain statistics of pas-
senger earnings separately, the tonnage of goods traffic 
which has been moved, the earnings therefrom etc. Nor-

. mally these statements are requ.ired to be submitted for 
a period of 11 years unless in the light of the information 
submitted the RailwaYs come· to the conclusion that a 
certain amount of stability. is reached and it need not be 
sent any longer. This return which is received in the 
Railway Board is personally seen by the Gene.ral Mana-
ger. I would like to ··submit that. a number of explana-
tions for important variations between the actual realisa-
tion and what was projected initially is also given in that. 
The cash How is compared to the estimated projected 
cash Howat the project ~tage. This should also indicate 
the probable traffic in a foreseeable future. This, in brief, 
is the system and we receive such statements from all 
the individual Zonal Railways". 

51. The Chairman, Railway Board further explained that: 

"1 have something to say specifically in the matter. There 
is a time lag between the survey as we take up and com-
pletion of construction. After· survey we get ready to 

. plt:tion of construction, then it takes much more time 
to complete the constructio~ and all these depend upon 
a number of imponderables. The .realative priorities 
from year to year given by the Planning Commission 
determine the progress of work.. Then the financial con-
straints also apply here. Over and above that at the end 
of it, unfortunately there is no specific system today of 
updating the survey report as had been originally done, 
on the date of completion of work. In the .meantime;, 
there are some instances where it takes even 10 years for 
the entire work to be completed. Many many changes 
take place in that area. Industries come, agro-industries 
etc. keep fin increasing in a particular area and the entire 
shape of things change. . So, to my mind, it would per-
haps be a step in the right direction if on th~ date of 
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1981 or 1982 the new engineering Code has come wherein 
many of the ideas which are more relevant to our condi-
tions and to the present management philosophy have 
been incorporated." 

56. Explaining further particularly with reference to the ques-
tion of updating of surveys raised by the Committee, the Chairman, 
Railway Board informed the Committee as fol1ows: 

" .... the strategic needs of the area of the country take qUite 
a premier place. The second aspect is project oriented, 
the line which again is in the interest of the nation, say, 
for developing cement plant&. steel plants, etc. We expect 
that in the Seventh Plan sonte more orientation towards 
the development of backward areas will be given. For-
tunately quite a lot of the unexploited areas, which are 
now backward, but very rich in mineral wealth, geologi-
cal wealth, etc. gradually steadily finding a place in our 
surveys. There is one particular point ...... raised for 
which we do not have an answer today. He observed 
that lines have been surveyed in the past and found not 
viable at that time, but later on sea changes have taken 
place and the area has dev~ped industrially and other-
wise, and he wan~d to know whether there is any sys-
tem to review such surveys from time to time. I am 
afraid there is no automatic system or automatic machi-
nery to take up .and update such surveys and to send the 
revised information to Planning Commission. This is a 
lacuna ...... When some changes have taken ~lace and 
various industries have come up, it has to be updated ..... . 
We will examine the issue and come up with a solution." 

57. The Committee were informed that although the relevant 
nata was obtaIned from the concerned Ministries and departments 
of the State Governments, the Railway Survey team made. its own 
assessment. On being asked whether it could not be better if after 
the survey team had made its own assessment, the State Govern-
ment wer-a again consulted. the Chairman, Railway Board' deposed 
.. 'follows: 

. "Before submitting the survey report, I discussions . wlll be' 
useful if these take place with the State Government. I 
am not sure whether after finalising the report, there are 
any consUltations. But the report is finalised after 
detailed 'discussions with the State Government cnncerned 
only normally". 



58. Asked to comment on a suggestion that representatives of 
:the concerned State and an outside expert should also be included 
in ~he survey team, the Ministry of Railways (Railway Board) 
.submitted the following note: ' 

"During the survey of a railway project ,the State Govern-
ment officials are invariably consulted at various levels 
to work out the details like traffic offering, new industries 
etc. This system has been quite effective and' there is no 
need for a representative of the State Government being 
included in the Su.rvey team. . 

"The Railways have experienced teams of officers working 
on the surveys. It is not considered necessary to asso-
ciate an outside expert, at the time of collection of data 
and formulation of the report of the survey team. How-
ever, it may be mentioned that after the survey report 
for' a new line is received in the Railway Board's office 
the Economic Adviser is invariably consulted in the pro-
cess of taking a 'decision on project investment. We are 
already taking steps to strengthen this organisation to the 
extent necessary, based on the recommendations of the 
Railway Tariff Enquiry Committee. 

"It is reiterated that the present arrangements are considered 
adequate." , 

59. Explaining the role of the Economic Adviser, the Financial 
Commissioner Railways informed the Committ~ in evidence as 
follows: 

"The Economic Adviser reviews the project report submitted 
by the Zonal Railways and renders economic advice to 
the railway Board in' order to enable them to take in-
formed decision. The Zonal Railways follows the pro-
cedure prescribed in the Engineering Code and the Finan-
cial Code. And when some cases are noticed where the 
forecasts are 'considered unrealistic or the methocology 
for the forecasting and the analysis is found to be inade-
quate, the Economic Adviser works out revised expecta-
tions of such projects and makes them available to the 
Board. The formation of this Economic Unit is at the 
instance of the World Bank and the post, of the Economic 
Adviser was sanctioned in late Sixties. The primary 
purPose was to have, an outside supervision on the !,ail-
ways investment plans and 'decision. In keeping with 
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this objective the Economic Unit at 'the outset introduadl 
the concept of discounted cash flow for the project 
approval. They have also come up with some impw:taat 
suggestions from time to time. The Railways normally 
'take only the financial viability of the project into caD-
sideration, • whereas the Economic Adviser \ keeps the' 
broader aspects and national interest also in view .... 
where considered relevant., economic costs are examj.,.,.r' 
and incorporated in the advice, even though the same JDaT 
not really enter the financial reports. I canQO-t say 1bat" 
we have reached perfection in the economic analysis,. 
because it is a very difficult task, but an attempt is ... -
iously being made oy the Economic Unit in the RaiI...,-
Board." 

60. To another quesaon whether the Planning Commission exa-
mined the merit of proposeq, Railway Projects and appraised u.em 
as in the case of those of Public Undertakings, the Financial C0m-
missioner replied: 

,"In the case of a public undertaking, when investment beyond" 
a limit is to be made, the matter is considered by the-
Public Investment Board, which is a committee of Secre-
taries. There, different aspects of the scrutiny are en-
trusted to di1!erent agencies like 'the Project Appraisal 
Division of the Planning Commission, Plan Finance Divi-
sion of the Finance Ministry, as also construction and 
other divisions of the BPE in the Finance Ministry. "1"hey 
give their comments. All views are mentione4 there. 
Then a decision is taken t.o recommend or modify or 
reject a proposal; and based on that, ultimately the Cabl-
net takes a decision. ,Powers have been 'delegated to the' 
Railways Ministry to deal with their projects." 

61. During evidence the a.ired whether any ........ 
was given to thr offer of a Sta .,' Jand. earth work, etc. for' 
construction of a new line, t , • e· e of the Phnning C0m-
mission stated as follows: 

"In so far' as the appraisal is concerned, remunerative poiDt of 
view is concerned, there are other things which wiD have-
to be taken into account. If a State Government is pre-
pared to make available free earth work and sleepers, ete. 
the work will progress in a faster pace. But each pro,jed 
can be considered on the merits of each case. There fs DO 
preference as such. What I am trying to say is if a line is: 
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more important at a particular place, then it will be con-
sidered. If the State Government says "we will give the-: 
land and provide other facilities" it will not help much.''' 

62. In a further enquiry if such facilities were to be offered whe-
ther a priority could be allotted to such projects, the Secretary PIa. 
ning Commission reacted by saying: 

"I can only say that when a line which has crossed the, 
Stage-I and Stage-II and if it is in the third stage, to that 
extent, it will be closer with the on-going projects. Other-
wise it has to wait. When we are in a stage of deciding 
whether a particular project should be included, should 
we not give preference etc. especially when help is coming 
from the State, my friend says, other things being equal, 
certainly 'Yes'. But in regard to making provisions. tech-, 
nically the work will go faster. So, what 1 am saying is 
that in making selection of the project, 1 have to take a' 
decision between the two projects when' things are being 
equal. But when you have offered land and earth work' 
and other facilities, certainly the scale will tilt in favour 
of that project. But at the same 'time in the other case, 
if I have shortage of funds. the fact is that if fund is allo-
cated, then that part will operate in favour of that pro-
ject." 

First of all, I would say if the State offers land. earth work. 
and the project has come to the third stage it will be 
taken up for completion but it does not mean that the 
State which has not given the facili1ies at all and in that 
State a project is in final stage, we must not take it up for 
completion. We must try to complete all these together. 

But we agree that preference should be given to a State which 
has offered land or earth work etc. provided other things-
are equal in between the 'two project. But to decide whe-
ther a project is worthwhile for going ahead or not, this 
fact may not be relevant." 

63. The representative of the Planning Commission, however, 
further added: 

"If we give preference to such a State wf~hout considering 
other things, there are 10t9 of pitfals. We must look at the 
total economic benefits of a particular line taking into 
account all the cost that goes into it. It can happen that if' 
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" the aftluent States start providing land, earth work etc., 

whatever little money is there, will go to them, and we 
might not be· able to meet the needs of backward States. 
It has ita own implications and pitfalls." 

64. The recommendation of the National Transport Policy that 
,during the next two decades, the railway n£itwork would need to be 
-expanded by atlent 5,000 kms. has not been accepted by Govern-
ment in toto. The view of Government thereon is that no 'specific 
track of kilometers for new lines need ·to be laid. 

65. The Public Accounts Committee (1974-75) in their 171st Re-
pon had recommended that "the Railway Board should in consulta-
tion with the Planning Commission immediately draw up a compre-
hensive long term and clear curt plan for the construction of new 
lines on a syostematic basis. The criteria to be followed in the matter 
of construction of riew lines need to be dearly set out. The decision 
of the Government in this regard sh'ould be embodied in a policy 
resolution which should have 'the specific approval of Parliament." 
In their Action Taken Note, the Railway Board atated, ''Railways 
would explore the pOS6ibility of giving the suggestion a practical 
shape". The Public Accounts Committee (1975-76) in their 191st· 
Report noted the reply of the Railway Board and urged that "this 
should be finalised quickly and t.he policy in this regard clearly 
spelt out before Parliament." -

66. When asked to give the present ppsition, the Financial Com-
missioner RailwaY'S replied as follows: 

"The Government has not accepted the recommendation. The 
reason given is that we cannot have a predetenninedkilo-
meterage to be built because the available resources will 
have to be spared out or allocated to various sectors from 
year to year according to priorities and needs. There is 
no need for predetermined figure of 5,000 kilometers we 
are adding about 200 kms. a year." 

67. he Committee were lnformed that in.ter se priority between 
projects of new lines, doubling and conversions was considered 
broadly on the basis of projected traffic demand.. During evidence 
tHe Committee enquired that when there was a shelf of equally 
feas'ble project and a choice was to be m,ade within the resources 
constraints, . which of the three, new lines, doubling or conversion, 
was preferred. tHe Secretary, Planning Commission replied: 
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one hand, of doubling of lines or converSion on the other 
are not dealt with together. But they are decided on 
the basis of priority and on merits. We do not regard 
them as com~titive with one another. But w~ assess 
them on the basis of assessments made in the various 
areas. The question to ~ considered is what is the 
demand of traffic in that particular area and how best 
it can be met, and on that' basis we take the decision. 
Schemes of cop version ar~ considered on the bqis of 
·level of saturation reached and what we expect to be. the 
traffic in that section. Similarly, schemes of doubling 
of single lines are taken on the basis o~ saturation reach-
ed and sometimes decision is taken that it is more 
economical to consider c:thc~' conversion or doubling of 
a particular section than laying a new line. But where 
a section reaches saturation capa-::ity, . then alternative 
routes are considered in preference to new routes: Their 
competitiveness is considered and decision taken in 
favour of alternative routes. 

It is not a question of making a choice between three mutually 
competitive proposals, but a decision is taken in regard to 
the desirability of a particular proposal with reference 
to the traffic demnad in the area." 

68. On a further query whether a preference could be given 
to opening up a new area or to doubling of an existing line between 
two points.. the representative of the Planning Commission stated: 

"This is a question which would require to be seen 1n indivi-
dual situations, and I do not think, a general remark can 
be made. But when particularly, a line is saturated on 
a double line section, before one goes to a third .1ine, it 
might be better to look at an alternative alignment pro-
v1.ded the overall economics are in favour of that. We 
cannot make a general statement. Of course, when we 
resort to doubling of a line tHe cost of operations be-
comes less, because the stations and other things are 
there. The second advantage .is that the capacity has 
tremendous potential on doubling when it comes to 
automatic block signalling and no crossings ore involved. 
1'hirdly, while doubling .starts giving benefits immediate-
ly, a new line gives benefits aater the whole of the line 
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is completed. Within the constraints of these three pos-
sibilities, if an alternative alignment can open up a new' 
area, but yet economical, it would be welcome. But each 
case will have to be considered individually." 

He further stated that: 

"It was not a question of eitherlor. Traffic has been increasing 
from. 1950-51. We have carried nearly rour times the 
traffic virtually on the same route, because the expansion 
of the new line is about 6,000 to 7,000 kms. The route 
remaining the same, the passenger traffic has increased 
by nearly three t;mes, and freight traffic by four times. 
So, there has been pressure no traffic on the existing 
routes. The geography of the country being what it is, 
and traffic growing trunk routes, these routes have to· 
meet this increase." ' ...... ' 

69. The representative of the Planning Commission admitted 
that it w~ very difficult to make inter se priority and say that we 
would have ·new lines in favour of doubling in all cases. Obviously 
it was not possible. He stated "There are cases where new line is 
given a lot of preference over doubling, where it is ~nnected to 
a new project e.g., Koraput-Raigarh line. I do not think it is the 
intention that we have a list of new lines and only when the new 
lines are completed, then only the doubling will be taken up. This 
is not the intention. Looking at the individual situation and what 
the line is going to achieve, we give priority." 

70. The Public Accounts Committee Report (1974-75) had ppinted 
out that the proportion of expenditure on new lines to the total 
expenditure was steadily declining. Asked to comment on this 
observation, the representative of the Planning Com~ission stated: 

"So far as the expenditure on new li~ is concerned, it 
would be depending upon what are the amounts requir-
ed under other plan 'heads and sub-heads. With the 
energy crisis, there is a big emphasis now on electrifica-
tion of trecks. A new plan head where a lot of money 
is required to be spent is. electrification. There is also 
the ageing factor. The Third Plan was a very big plan 
and now the equipment that was acquired then is coming 
in for replacement. So, a lot of money would go for 
replacement. The net work of rail system or any system 
is dependent on what the needs are. I have onlv 0'" ,. 



observation to make, that accessibility and meeting the 
demands of transport of the ~le in a country do not 
necessarily have to be througl} rail transport and can be 
met through other modes of transport like roads. There 
has been a very big emphasis on the minimum Aeeds 
programme on the roads. The Planning Commission 
have said that in the next ten years including Sixth Plan, 
all villages with population of 1,500 and above must be 
connected with a road. A railway net-work cannot go 
by its very design and technology to all nooks and cor-
ners. Accessability is important for the people in the 
V'!Uages and the rural areas. Therefore, it is not that rall 
transport alone can meet the required objective of inte-
grated transport or accessability. In 1853, the only 
means of mechanised transport was the locomotive. The 
automobile came much later. If it had come before the 
locomotive, perhaPI the maps of Indian railways would 
have been different. The maps of railways are chang-
ing the world over. The railways are designing to move 
bulk goods. If it is small traffic or passenger traffic, roads 
can provide better service. In an integrated system to 
meet the total needs of transr.ort, I think all we need 
to look at is the transport requirements rather than only 
the rail transport req~rements." 

71. The Chairman, Railway Board had the foJlowing to say in. 
regard to Ruilways giving preference to new lines, doubling and 
-gauge conversion: 

"What are the types of works which a're normally undertaken 
by the Railways. These are, firstly, rehabilitation and 
renewals of existing assets which .consist of permanent 
way, rolling stock, workshop, telecommunication etc. 
Second is, the construdion of lines. This consists again 
of project-oriented lines, opening of lines in backward 
areas, strategic lines for Defence purposes and other 
lines for movement of essential commodities. Then we 
take up doubling to increase sectional capacity on various 
places and sometimes we have analysis from time to 
time and we have conversion of narrow gauge to metre-
gauge for providing more paths where the developmental 
activities have taken place. 

Doubling is normally for~ increasing section. capacity and we 
do not have to go to pla~ng Commission !or sanction.. 
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in all cases of new lines as well as gauge conversion we 
have to get our Plan accepted by the Planning Comm.is-
sion and fund allocation made. There are fundamental 
items which go in first. 

What is a backward area? Backward area according to, our 
conce~t would consist of such areas where per capita 
income is low; the area is pastoral pr with seasonal agri-
cultural activity where nearly for six to seven months 
men and women do not have work or it i, industrially 
backWard in the sense that there are no industries .. 

Our country is not very rich to afford conversions. Conver-
sion today costs us nearly Rs. 25 lakhs from one gauge 
to the other. New lines cost us Rs. 28 to 30 lakhs. It i~ 
better that we follow a. different alignment, most advan-
tageous alignment, and open new ones." 

This is the case also for doubling. We come back, with a. 
view that it is a new line." 

72. In regard to remo~ng of congestion on trunk routes, the 
Chairman, Railway Board informed. the Committee as follows: 

"We cannot say there is no congestion on the traffic route con-
necting the metropolitan cities. While Bombay-Delhi,. 
Calcutta-Delhi which are the metropolitan cities have It 
number of alternative routes. The Grand Trunk route is 
the only one joining the metropolitan cities of Secundera-
bad a'S well as Madras., with Delhi. This route in Imany 
places is single line. We have taken steps to put double-
line there to relieve it of congestion. UnfortWlately on this 
main line are located Singareni collieries. It adds not 
only to the r,.assenger carrying services, but becomes 
heavily over-crowded due to coal movement between va-
rious power houses. Similarly, after !tarsi there again 
coal has to be moved. This has been double lined to a great 
length. Still there are critical sections where doubling has 
to be completed early. At this stage, the question comes as 
to what should be the ultimate main plan for us to follow 
wi<h regard to removing congestion especially between the 
North and the South. There has also been the specific 

l~ feeling that South t'l not being attended ~ ,and is,' being 
neglected. To my mind we must c0I'l'lp..~~~E," _th~W~st Coast 

---.--:;:: .. ..: .... -.-~-. ....--.--... ". 
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li~ ~~~._Bomba~.~~_~~~~ore and give a through con-
n~tion s~ that the load from-llieGIind'ritiiik-ioute- is 
ta~~_~_py~!'..£QID'p!ete:ry:--n-start With from l\"fingalore to 
Delhi We can reach in 24 hours if the West Coast route 
comes up. Besides, there are certain area~ in the Central 
India starting from the collieries where heavy coal move-
ment is taking place over the Grand. Trunk route. Be-
sides, there are also some cement plants and thermal 
power statio1?-s. This route has to be decongested. I,i, is in 
this context recently a plan has been approved and from 
our Western Coal fields a line has already been laid from 
a place called Pippalkoti. 

There is conversion up to Parli, a distance of 370 kms. Further, 
there is a proposal in Maharashtra, for a thermal station 

. at Kurduwadi. There is a second stage of decongestion 
on the Parli-Latur section. From Latur, there is a narrow 
gauge upto Miraj i.e., Latur-Kurduwa'di-Miraj. This 
should be converted into broad-gauge. If it is done, this 
particular gauge will cut down the distance by 1650 kms. 
for coal movement. If t~is ~ast-west coastal line comes 
up, various industries -ean be set up in Marathwada and 
elsewhere. Thereby migration to Bombay can be avoided. 
This is the main congested route today. 

Similarly. there is a small section which is heavily congested, 
between K~tni and .!abalpur where we are moving heavy 
coal trains." 

Intra-city Transport 

73. To an enquiry of the Committee wheth~r there was any 
road-rail transpor~ plan for metropolitan cities of Calcutta, Madra.ti 
and Bombay, the Planning Commission informed that in all the. 
four metropolitan cities, Metropolitan Develop~ent Authoritie!; 
have been constituted· which are entruS'ted with the responsibility 
of achieving coordination between different mode.~ of transport. 
mainly rail and road, as well as preparation of integrated plans. It 
has also been stated that concerned 8':ate Governments have al-
ready been advised to prepare integrated commuter transport plans 
for the cities like Bangalore, Nagpur and Patna. 

74. Pus regards intra-city railway facilities, the Chairman, Rail-
way Board informed '[he Committee as f~l1ows:-

"We are working' on plans for Calcutta, Madras and Bombay ~ 
RRC has published a vol'.'n1e mainly about traffic in 
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metropolitan cities. Some s~aller metropolitan cities 
like Bangalore, Nagpur and Patna are getting more and 
more congested. 'Bangalore has prepared, some plan 
which is under scrutiny. About the other towns, I don't 
know whether they have done it. There can bea sepa-
rate body for metropolitan cities, because there has to be 
an integrated transport, which should be separate from 
railways". >f 

:~ 

'75. Asked about financing of such a body, the Chairman, Railway 
Board reacted by saying "It cannot be done under Railway Budget". 

76. During ,their visit to Metro Railway Calcutta in July 1983, the 
Committee were informed that the agency for operation of Metro 
Railway was to be finalised. It has been stated in a note that for 
Metro Railway "the Central Government have appoin'ted MinistrY 
of Works and Housing as a nodal Ministry to coordinate. Meetings 
have been held by this Ministry with the Railway Ministry, State 
Government and the Plannin..g Commission. Final decision is y~ 
to be taken. For operation of the Metro Railway a new Act will 
have to be passed by Parliament". ,This Act has been drafted and 
is -stated to be under the consideraltion of the Railway Ministry. In 
the meanwhile the construction organisation is preparing itself to 
organise and take charge of operation and maintenance of the 
Metro Railway which is stated to be imminent for the first section. 

77. To an enquiry whether any agency for the operation of the 
Metro Railway has since been decided. the Ministry informed -in a 
note as follows: 

"The Government have decided that a statutory authori'ty 
should be constituted for the operation and maintenance 
of Calcutta und'erground system. The' authority would 
be under the Central control and function under the 
Ministry of Railways for the time being. In case other 
modes of transport are also to be taken. up by Ithe statu-
tory authority the Government have further decided that 
the authority might be placed under the Minigtry of 
Works and Housing. 

In pursuance of the opinion expressed by t~e Solic.itor General 
of India the observation of the CablI~et whlle consider-
ing the Metro Railwav (Construction of Workf;) Act, 1978 
and the decision taken by the Committee of Secretaries, a 
separate and comprehensive legislation is requi~ed for the 
operation of Metro Railway. Tl:te draft legislatlon for the 
creation of Meltro Rail Authority for the operation and 
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,maintenance of MetrD Railway is under consideration of 
the Ministry of Law. The exact constitution of the Statu': 
tory authority is still under consideration in conjunction' 
with Law Ministry. . 

D.NEW LINES COMPLETED SINCE 1950-51 

78. A list of new lines completed from 195(}'51 giving year of start, 
.year of completion, total cost and the broad purpose envisaged is 
gfven in Appendix II. The infonnation pertaining 'to the on-going 
schemes of new lin-es at the beginning of the Sixth -Plan and taken 
,up during the Sixth Plan {upto 31-3-1984) together with the year of 
'start, is given in Appendix III and IV . 

• 
79. It, has been sltated that no project on neW lines or gauge con-

version sanctioned by the Planning Commission h8s been abandoned 
after incurring some e¥J>enditure. Due to constraint of resources, 
hewever, some of the projects have been slowed down. . 

, 
80. The Planning Commission infonned the Committee in a note. 

'The Working Group for the Sixth Plan consti'tuted for. the Railways 
indicated 29 on-going projects inc~uding three projects approved, in 
1980-81, the ~otal cost of which was given in the Report of the Work-
ing Group at Rs. 402 crores. Of this, an amount of Rs. 162 crores had 
already been spen,£ requiring a balance of Rs. 240 crores for complet-
ing theSe works. The provision for the Plan-Head "Construction of I 

, j 

New Railway Lines" for the Sixth Plan was Rs. 380 crores and this 
included a provision of Rs. 240 crotes for the completion of on-going 
works. However, due to increase in the cost of inputs, the amount' 
required for completion of these projectts has increased subStantially. 

81. The a.llocation for new }ines/gauge conversion is reviewed from 
time to time and within the available resources, allocations are made 
for these projects, priority , being given to lines which are linked 
with specific projects and those nearing completion. In 'this 
context. it would also be r(;levant to mention that, within the over-
all resources available for, Railways, priority is given to replace-
ment of assets, acquisition of rolling stock and developing and tak-
ing up line capacity works so that the Railways' are equipped 
-to carry the minimum traffic necessary for the development of the 
economy. 

82. On an enquiry of the Committee as to how it would be 
'Possible for the ,I:..:Ulwaysto continue the on-going projects during 

1301 LoS ....... 
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the· remaining years of the Sixth Plan in view of rising costs, the' 
Planning Commission stated: 

"In view of the costs of construction of new lines increasing 
substan\ially on the one hand and resoW'ces not inereas· 
ing in the same proportion on the other, the completion' 
of some of the on-going projects will be affected .. As: 
mentioned f!arlier, act~on has been taken to provide fund 

. on priority to a few lines and not spread the resources: 
thin over all the projects'" 

83.' Asked if the Railways have approached Plannhlg COJ;Xlmis:. 
sion for more funds. the Planning. Commission stated: 

"The Railways have asked the Planning Commission to in-
crease their allocations from time to' time. The Plan-

,ning Commission has considered such requests and 
have \also given additional allocations. For example, in 
1982-83, an additional allocation of Rs. 190 crores was 
made in the current year i.e. 1983-84, an additional allo-
cation of Rs. 160 crores has been mad.e to the Ministry 
of Railways, over and above what was Ilgreed to in the 
Annual . Plans .' These additional allocations have been 
primarily for the provision of additional rolling stock, 
track renewaL~ and urgent line capacity works. In 1982-
83, additional allocation was made for new lines. The 
additional allocation$ have. been given primarily to meet 
the additional needs of traffic and urgent replacement 
requirements. The expenditure/outlay in the Annual·,. 
Plans in the flrst 4 years of the VI Plan for the Railways 
account for nearly the total allocation made for the 5 
year period 1980-85. As a consequence the total outlay 
.for the year 1984-85 would be the additional outlay pro-
vided to the Railways in the Sixth Plan;" 

84. Planning Commission's own assessment with regard to ade'-
quacy of funds is as follows:-

"Projects are sanctioned on the basis of their costs as indica-
ted by the Ministry of Railways and included in the Five 
Year Plan. In the event of a sharp escalation in the. costs 
of projects, -it becomes difficult ·to provide adequate funds' 
for all the projects within the. limited resources. The 
resources available have also to be used for other priority 
works of the Railways. These include acquisitio~ o~ 
rolling stock, track renewals,. electrification programme •. 
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work~ops . a~d sheds etc., some- of them more directly 
.concemed WIth _ the main task o~ carrying the additional 
traffic. In such a situation, priorities warrant some chang-
es which result in· some of the projects wllich are consi-
dered not very important and could be deferred without 
serious detriment to the t.raftic .needs, n~t getting ~dequate 
funds. The requirements of the on-going projects which 
were estimated to be only Rs. 240 crores at the beginning 
of the Sixth Plan are now assessed at about Rs. 525 crores . 
for completion. In the first four years only RS. 225 crores 
could be provided for new lines. In view of the overall 
constraint of resources and priority required for alloca-
tion to other Plan heads of Railways, it has not been pos-
sible to adequately provide allocations for ,new railway 
lines.". 

85. The Secretary, Planning Commission further informed _ the 
Committee during evidence that 'Iof the 15 lines whi~h we have 
indicated as likely \0 be commissioned, three, I understand, . are 
li~ely to be partly commissioned. These are Bibinagar'-Nadikude, 
Jangpura-Panswani and Afta-Roha lines. ';['he other 12 are expected 
to be fully comm.issioned." He further explained: 

"During the course of the plan we have been making alloca-
tion for this and there have been further escalations a~d 
the result is that even the figure we ha'\7'e set apart in the 
Plan ...... will go up, but that amount will not be ade-
qu.ate to complete the projects. This probably is tne 
major reason for all the 29 not being completed." 

86- Asked if certain projects were slowed down at the in stance 
of the Planning Commission, the Secretary, Plannin"g Commission 
replied lIThe Planning Commission does not give any instruction to 
slow down the projects". The representative of the Planning Com· , . 
mission furt~er clarified as follows: 

l 

"We have indicated priority. In case of new railway lines, 
those that are nearing completion should be given the 
priority, so that these lines are at least completed and 

. are brought into use. I There are project-oriented lines. 
If there is a project link with the particular line and if 
the project is coming up, the priority is given so that that 
project does not suffer." 
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87. It has been admitted that there QaV'e t)een cases of coat and 

time overruns. Cost overruns have been 4Ue to an escalation in 
costs o~ inputs. The overall resources not incteasmg in harmony 
with the escalation in costs has also resulted. in less allocations to 
the projects currently in progress. This has also been due to priority 
being given to other important Plan Heads of the RaUw-ays like 
acquisition of. rolling stock, replacement and renewals of over-aged 
assets. As a cOnsequence of both the sllortage of resources as well 
as the increase in costs of inputs, there have been cost and time 
overruns. Time Dverruns arc abo caused due to factors like delay 
in acquisition of land, problems of terrain not visualised"'earlier in 
the survey and other factors lik~ delay du~ to contractors or non-
availability of materials. 

88. Of the 58 new Railway lines (longer than 20 kms.) constructed 
since 1950 (mentioned in Appendix I) following lines have taken 
about 10 years or more. It is not clear 'as to what extent has there 
been cost escalation on account of the d~lay in execution:-

I. Hmdun1alkot- Sriganganagar 

Il. SlIlg(auli - Obra 

1. Singrauti-KRtni 

4 .. Panskura- Ha.ldia Port 

1>. Trivall<irwu- N .. g-w· c<,j{-Tilundwdi, 
(includLlg Na~ :,-c':l- K.!'ly.sklll •• a: i) 

7. Vasai ROl!d- Diva. . '. 

R",ii'ed' 

(~. in crorea) 

BG 27·\16 Kru. I .17 

BG 56 ·57 km~. 11.4,1 

BG 246.!!oS km.,. 19.92 

BG 6g .61 kJ\1" 12·33 

BG _193.21 k;n~. lO.nG 

BG IGu. bns. 14.5-( :;:1.59 

BG 4r·96 kmM!&.74 29'5_ 

In reply to a question the Ministry of Railways have informed 
jn a note that the increase in cost speci6.caUy due to escatation in 
rates due to tjmc over run is not separ~tely available. . . 

89. Similarly from the details of 29 on-going projects on new lines 
,a~ the start of the Sheth Plan (mentioned. in Appendix m~, it is seen 
that the Mangalore-llassan line (109.21. kms. cost Rs. 51.36 «ores). 
took' more than seventeen years for completion. 

90. On an enquiry of the Committee regllrding details of top tea 
cases of Railway projects costing over Rs. 20 crOl'eS each which suf-
fered more than 100 per cent cost and time over run together with 
reasons therefor as weil as remedial steps tak~n as a result of th~ 
review made by the Planning' Commission, the Planning Commiss~ 
has submitted the following note:--
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"The required in:fon~ation was sought from the ,Ministry of 
. ~ilwaYSi TheYbave indicated that· o'as details of ten 

cases of Railway Projects on Track Expansion, each cost-
ing over Rs.'2O crares a~d having su1fered more than 100 . 
per cent cost and tiJrie Over-nms are not available hav-
~ng a time span of last ~O fears ,projects originally cost 
~ng more than Rs. )0 crores which suffered about 100 pe:-
cent cost/time over-run have been indentlfied." Details 
of the schemes as supplied by the Ministry of. Railways 
~e giv~ in Appendix 'V both in respect of new lines and 
gauge conveJ'!~~s. . 

It ,may ~observed that generally the reasons are constraint 
.of ~eeources resulting in inadequate allocation of· funds to 
different schemes, cost escalatio~s, shortage 'of ~aterials 
etc. In this connection, as has already been stressed else· 
where, it is stated that in a situation where full require-
ments of v8rious schemes have to face the situation of 
constraint of resources, it is inevitable that priority fund-
ing has necessarily to be attempted keeping in view consi • 
. derations like project oriented lines etc. In addition, it 
may he stated that when a projec~ report gets prepared by 
the Survey team of a Zonal Railway. the cost estimates 
are with reference to a base period. When the project gets 
approved, 'escalations take place due to time lag between 
the survey and sanctions. Again costs estimated during 
survey are firmed up after a detailed engineering survey. 
Further during the course of execution, the .executing au-
thorities also face shortage of' materials and escalation in 
costs of inputs. These account for cost and time over-runs. 

A.s the execution ~f projects is reviewed systematically by the 
Ministry of Railways and tbe Zonal RailwayS undertaking 
tIle execution uf the project, no specific details assessment 
is made by the Planning Commission. However, by ge~ 
ting information from Ministry of Railways on impoJ;'tant 
projects having inter-sectoral linkages and. including it in 
the Planning Commission's Quarterly status Report; the 
slippages and remedial actio·n required are identified. 
Separate~ a Quarterly Repor\ is also sent to the Cabinet 
highlighting' achievements and ·slippages. In ·add~tion. it 
is stated that daring Annual Plan meetings the require. 
ments of out1ays for the projects are discussed and, worked 
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out in consultation with the ,Ministry of Railways. These 
meetings '-and the Quarterly Review Meetings' serve the 
broad purpose, of review for remedial 'action in respect of 
progressing railway projects." 

91. Asked as to what" concrete measures have been taken to avoid 
cost and time overruns, the Ministry of Railways furnished the 
following note: . 

"Due to severe constraints of resources it has not been possi-
ble to allocate sufficient funds to the different on-going 
projects, resulting not only in time overrun but also cost 
overruns, due to a1nrst continuous escalaUon in cost of 
labour and material. A .few projects such' as project 
orjented lines. strategic lines and the lines in the North 
East Region have been identified, in consultation with the 
Planning Commission to be accorded high priority, so as 
to keep the time and cost overrun to "the minimum in at 
least those few cases .. The real solution however, lies in 
substantially increasing the allocation for new lines. so 
that they are completed in the minimum possible time, 
as stipulated in the project report." 

92. On being asked whether it was not, necessary to have some 
mechanism of assessing the costitime overruns. the Secretary, 
Planning Commission agreed by saying: 

"Yes. The first should be the Railways them RIves. They 
must have the periodic reviews which would enable them. 
to go into what is going wrong and what should be done. 
At the level of the Planning Commission there are quar-
terly and annual reviews in which we try to analyse and 
help to the extent we can. Constant monitoring and con-
centration on on-going projects with a view to finishing 
quickly-these are the two. things which I would stress." 

93. It has been stated in a non-official memorandum that because 
of pressures, a large number of new lines are adopted with token 
prOVision made for them and. so.m~ work is done on each of t~se 
lines to show that they are alive, but because qJ. limited funds 
that are made available, all the projects drag on, resulting in es-
calation of costs. Asked to comment on this· observation, the Sec-
retary. Planning Commission stated:- . 
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·~They ,(~pposals) do come from various sources and all these 
ar~ taken into account. We go into the merits of the pro-
posals as they come to us. Now it is true that over a 
peri~4 ot time you do have an accumulation of projects 
and particularly, when we pass through a period of scar-
city of resources, I as U happens from time to time; it is 
not always possible, to set up an amount of money, th8t 
will be automatically required. If that happens, we tn-

t dicate to the Railways that the amount likely w be 
available is such and such and they should decide on the 
priorities and tell us about it generally speaking they try 
to concentrate on on-going projects and long-term 
schemes." 

94. On being, asked whether it would not be more desirable 
that initially only a few projects should be taken up and concerted' 
efforts made to complete them in time and funds permitting other 
projects may be taken up for execution tliereafter, the Secretary, 
"Planning Commission deposed as follows:-

"I cannot agree more on this. It is absolutely correct. We 
,agree that this should be the pplicy of the Committee. 
We cannot agree more with th~s. I would say that we 
should not take up schemes without regard to the likely 
availability of funds in that year and in the coming year 
and it is a good policy to take a little mor«i! than wh~t we 
can do. But subject to that, we must concentrate on 
finishing-the ongoing schemes quickly because the effect' 
oft spreading the resources thin over a large number, of 
projects is that the projects can become long-drawn and 
the ~osts may go up. Therefore, this is something With 
which we, in the Planning Commission, whole-heartedly . ' 

agree. 

I would only say that the number of wojects to be taken up 
should bear a reasonable relationship to the likely availa-
bility of resources and concentration should be on finish-
ing on-going projects and maximisation of resources ;n 
favour of on",going 'projects." 

95. During evidence of the representatives of the Ministry of 
Railways (Railway Board), the Committee enquired the reasons for 
cost-over run and tirtleover-run. The Member (Engineering) replied 
AS fQllows:- . .. 
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"It is a vicious circle. When es$lationa. are' there: we' do· nott , 
have adequate money and then· there is time' overrun .. 
Upto almost 1965--66, the price escalation was not much • 
and the time overrim was also not much. We had com-
pleted the projects in three years. But later, it is a ~end 
particularly after the Third Plan, the money provided is 
not adequate and ~"8lations are also· taking place 
simultaneously." 

96. On another enquiry as to why the' Railways could not spend' 
the money on one project, complete it and'then go to another pro-
ject, the Member ,(Engineering) reacted: . 

"A very desirable objective, we would like to do. But public· 
aspirations are there. SUPPIOse'r start a project in KeraIa 
and complete it in two years time. People living in other 
parts, say, Bihar will say that work is going on in Kerala 
but not i.n Bihar. It is a genuine public aspiration." 

f1t. During discussion the Oommittee desired to know whether' 
the Plan funds under the Rural EmploYment SC~emes could be' 
utilised for the earth work for railway track expansion. The' 
Planning Commission submitted the following note ,subsequently:-

I , 
"In the past some of the State Governments used to offer free 

land and contribute towards part of the earth work cons-
truction in respect of projects on construction of new 
railway lines under the 'Food' For Work Programme' in 
force earlier. The Ministry of Railways used to accept 
such offers in respect of projects which were otherwise ap-
proved by the Planning Commission: 

During the Sixth Five Year Plan two important Centrally 
SJ¥)nsored Schemes for generation of rural employment 
aTe under implementation in place of the earlier schemes.· 

,These are: 
(1) National Run~l Employment Programme and 

(2) Rural ~and1ess Employment Guarantee Programme. 

Under these two schemes funds are made available to the' 
State Governments on the basis' of a formula relating to' 
existance of poverty . and , populaion of agrkulturallaboul'-
ers and marginal farmers' With the' two.fold· intention· of' 
creating . additional ~ emplOyment. opportunities ,baaed on' 
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the above criteria in di1ferent aspects of each State, and 
in the process, create local community a_ts which are 
generally not covered in normal Plan schemd. The works 
that generally are taken up under such programmes in-
clude minor irrigation, soil conservation and land deve-
lopment, nalla trainiDg, anti-water logging, drains andi. 
distributing ,cahals, fields channels, trenches, afforestation 
etc. As schemes on construction of railway lines are, 
covered under the normal Plan schemes of the Ministry 
of Railways, these do not fit into the two schemes indi-
cated above. 

Nevertheless if the State Governments are keen and offer 
such a contrlblltion (earth work for'Railway lines) under 
their Plan or non-Plan schemes, it could be considered by, 
the Ministry 'of RaUways. However, as has been made 
clear during oral evidence, the appraisal bf the projects 

• can not take into consideration such offers and the sche-
mes will have to be examined on merit without giving 
any weightage to offer of such contributions by the State 
Governments." 

98. A suggestion was brought to the notice of '·the Committee 
that the lines which do not give adequate financial return should 
be closely examined by the economic unit of the Ministry of Rail-
'\lI(ays to evaluate the alternative of moving the traffic by other 
modes to assess the overall cost and benefit to the economy. Asked 
to give comments on the proppsal, tbe Financial Commissi9ner 
stated: ' ) 

"This suggestion is not formally brought to our notice. The 
Economic Adviser examines the projects. Then only it 
will go to Planning Commission. One can say, it should 
be done on social cost benefit analysis basis; It was ap-
plied to certain lines in the N.E. region of the country. 
But when a thing is not financially justified,' it will only 
add 'to the Railway budget's burden. There m.ust be some 
mechanism:' to compensate railway for the· loss, if any. 
The losses are more than the dividend payable. Ther&', 
should be a mechanism to compensate the Railway for 
projects taken up on social cost benefit analysis basis; 
it is for development of the country; it is for the im-
provement of the economy. But till they become really 
viable, somebody should pay us money. There are some· 
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strategic lines. Operational losses are deducted from 
dividend payable. The,e is a. re~ar system of project 
appraisal. Refinements are made from time to time de-
pending uppn the needs as we have already mentioned. 

In previous years, the conventional system was there; then 
in 1969 we set up a Conunittee which consisted of three 
directors. They went Into the system and they suggested 
some improved methiods. In many cases, there are detaU .. 
ed pro~ures-thcy start from the grass-l:oot level. All 
these things are being discussed at the ZonaJ level. These 
various details are gone into. Projects are there lUte 
workshops, repair-sheds, electrification and so on. Many 
of such things would be needing clearance from the side 
of the Planning Commission ,also." 

E. GAnGE CONVERSION AND DOUBLINGS OF LINES 

99. Of th~ three gauges on the Indian Railway's, broad gauge 
is the most I predominant as would be seen from the table below: 

'~ll·tfl' ( 1 • oc.um , \ 

Nal'l'C'lw ) 
to·762m, ) 

Ii. 0 .6101~) ) 
. ---------

Total 

-----------''''-
T()tal 

:.14,5 14 

14,246 

Singk lin .. 

hkct!'i· Olll" .. 
fit'd 

137 ~3!l7' 

.. 4246 

Roule Km~. taos (In 3'-3'1983) 

Total Do~ble/Multipit lin" 

2<!-loll 

41146 

E1rctri· Otk~r ~oral 
fied 

29 377 4-06 

---.--.-.--.. --~----.--.. 

61,385 , ,10158 ..,69a8 048166 -1:558 866, 13119 

100. Although broad gauge forms only 53.2 per cent of the total 
route kilometres, it accounts for 88 per cent of the freight tonne 
lans. and about 79.7 per cent of the passenger ms. Metre gauge 
covering 39.9 per cent of the total route kms. carries only 11.9 per 
cent ;of freight tonne kms. and 19.6 per cent of passenger kIns. 
Narrow gauge comprising 6.9 per cent of the total net work accounts 
for the residual 0.1 per cent of the freight tonne kIns. and 0.7 per 
cent <>f passenger kms. It would be seen from paragraph 27 that 
gauge conversion totalled 2203 luns. since the commencement of 
Plan upto 1982-83' and Q.oubling lines done totalled 8849 kms. during 
this period: _ ""' 
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101. A lbit o{ gauge conversion schemes completed trom 1950-51, 
:showing year of commencement, year of completionf total cost and 
. the broad purpose is gi~n in Appendix VI. Similar Information per-
taining to on-going schemes of gauge conversions at the beginning of 
the Sixth Plan together with the year of start is givea in- Appendix 
VII. -

102. The need for doubling ofllnes ate worked t)ut by the kailways 
on the basis of increased requiretMrrts of sector~i ~apacities on indi-
vidual routes. This assessment is done by the Railways and ptop6;; 
sals for individual doubling schemes dd not require the clearance of 
the Planning Commission. Investment fC1r doubling's is considere'd 
under the broad plan head of "Traffic Facilities (Line work Capa .. 
city)". The allocation of funds under this he~d is provided within 
the tdtal outlay keeping in view the needs for expansion of traffic-
facili ties and the overall demands for the plan hea'ds and the avail-

. ability of resources. However, there is a separate sub-head 6r ac-
.count for 'G~uge co~version' and 'doubling' respeC!tively agairn;t 
which budget provision is made by the Railways every year under 
the relevant Demand for Grant. Thus it appears to have been left 
solely to the direetion of Railways to distribute the plan funds to 
'doubling' and 'gauge conversion'. To an enquiry of the Com'rhittee 
regarding the principles on which this discretion was exercised. lihe 
Ministry of· Railways informed in a note as follows: 

"There is no set criteria to select gauge conversion schemes 
..and some such schemes are taken up on consideratjon~ 
other than economic Of operational. The gauge conver-

. sions, which are taken up on 'other than operaltional consi-
derations do not necessarily add to the capacity of the 
system. and some at them are not even economically via-
ble. All proposals for gauge conversions are formulated by 
the Ministry of Railways on the basis of detailed Engine-
.ering-cum-traftic sutvey. All proposals for gauge conver-
sion schemes also now require clearance from the Plan-
ning Commission. 

On the contrary, doubling projects are always taken with a 
view to augment capacity on saturated/congested 'Sections, 
to meet the anticipated increase in the level of traffic. It 
is, therefore, desirable to give priority to doubling projects." 

103. Projects on gauge conversion are considered by the Railways • 
. mainly on \the. basis of traffic needs, especially in the context of tran-
shipment bottlenecb and submitted to the Planning Commission for 
clearance. The Planning Commission haVe informed the Committee 

. in this reg~rd in a note as follows: , 
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"Earlier, there was a long-term objectiv~ of provi~ng a uni-

gauge system on the Indian Railways. 14'tely, however, 
in view of the very large investment that would be neces-
sary to convert all :the narrow gauge _and metre gauge 

, ,lines.into broad gauge, the Railw~~s have now considered. 
proyuiing investments in improving the throughput of 
~tre-gauge sections by upgrading the track and rolling 
stock for meeting additional capacity requirements. This 
would reduce the overall need for conversion from metre 

" _ " .lluge to broad gauge. The need for retaining a mettre 
gauge net work for a long-time to C9me has also been com-
mented on by the National Transport ,Policy Committee 
who in their Report have stated that it may be desirable 
to improve the carrying capacity on metre gauge through 
better rolling stock and improved axle loads and other 
technological. Inputs. The Planning Commission considers 
the proposals for gauge conversion schemes as recommen-
ded by the Working' Group on tbe formulation of the Five 
Year Plan, the individual schemes discussed during annual 
plans with the RailwaY5 and projects with either problems 
of capacity, transhipment' or operational reasons." 

104. D~ng evidence, the Chairman, Railway Board opined about 
gauge conversion as follows: 

"Our country is not very rich to afford conversions. Conver-
sion today costs us nearl~ Rs. 25 lakhs from one gauge 
to the other. New lines cost us Rs. 28 to 30 lakhs. It is 
better that we follow a different alignment, most advan-
tageous alignment, and open new ones. 

This is the case also for doubling. We 'Come back with a view 
that it is a new line. 

But 'relative economic have forced us to see that whether it 
is better -to spend money for new one or conversions. 
Conversion of a line to a neW line, perhaps earlier ad-
vantages were not so ~eavily weighted. in favour ot new 
llnes ... The decision was taken at a time when th~re 
were far too many bottlenecks with regard to ~bip­
ment. The first stage is where conversion has taken P~ce 

, , so :far to the heavy density routes on metre--g&uge winch 
ended 'in broad-gauge po1litsfOl" transhipment. That phaSe 
is over noW: We ha~ to thiftk many-times to e«ect. con-
versions now. The qu.estlon haa CORle should .. we.:onvert 
in the North J!',1astem ~, from Katihar to. Silig\D'1. 'When 
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I was in the area, I noticed the strategic demand of . the 
military also. Therefore, if metre gauge is also converted. 
in case of emer~ency, there will be no alternati~e route. 
Instead of converting it, we can 00 one tlrlng 'Which 
many countries, practically the whole of ~ Asia, 
whole ?f Vietnam and part of China, Thailand, Burma, 
MalaYSIa, etc. have got only smaller gauges. With a view 
to meet the running of the metre guage 100 lans. per 
hour, we have improved the track in many part~ of the 
country. Passenger movement does not make any differ-
ence. it is only in freight traffic," 

,He also stated: 

"Wei have practically converted where the heavy density of I 
freight is there so that there ~s no transhipment il)vol-
ved." 

105. On an enquiry of the Committee, whether wheel-changing 
of train would be economi"al than conversion, the Chairman, Rail-
way Board reacted' 9't saying: 

'''Wheel changing is. there only in certain limited places like 
Spain. We used to have such arrangements, in Mysore 
for the Maharajas' carriage. But we cannot make use of 
full utilisation of the moving diversions. The question 
is how much load it would take in case of changing over 
the vehicle from broad guage to meter gauge. If it is a 
question of mere 2" or 3", it is perhaps easier. But if it 
is more, the body size is much larger, then the difference 
between the· ~o will be very great. This is the problem. 

The metre-gauge unit wagon will take a maximum payload 
of about 18 tonnei Where as broad-gauge will take at least 
24 to 28 tonnes. New wagons will go hig:her than 28 ton-
nes. In that way, we lose advantage by the wheel chang-
,mg. However j we ar~ trying to see whether' the inter" 
national container or other containers can be used in 
transhipment. Containers are to be put·in the metre 
gaug~ or broad gauge. We want to take the international 
containers right to the other end of the metre gauge 
also." 

l06~he C6mmittee were infonned.that the maximum speed in 
metre.:gauge was 100 lans. per hour. The Vaiga!. ~ress, which 
nms on metre gauge, goes at 100 lans, per hoUr and ib other areas 
it is only 50 to 75 lans. per hour. 
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F. TRA,<:=K RENEWAL 

107. The Railway Reforms Committee in the;r; Report presented. 
to the Ministry of Railways have cautioned that 20 'per cent of the 
existing track in the country will become sick if immediate steps 
are not taken to boost tile track renewal progr~e. They have 
suggested that in the remaining three years of the Plan beginning 
with 1982-83, a tOblloutlay of the order of Rs 2,000 crores should 
be earmarked for track renewal,· carriages and wagons replacement 
plan. . . .. It is further stated that by the end of the Sixth Plan at 
least 20,000 kms. of, track will require renewal even if 8,000 1ans. 
are renewed m 1982. Some 13,580 kms. of primary track and 7460 
km. of secondary track will need immediate attention. The slow 
pace of track renewal is also reported to have led to the sHeed cons-
traint affecting the productivity of the system. 

108. It has been stated 'by the Railways that on important routes, 
track is being strengthened and mQ<ierniseci to. enable it to meet 
the increasing demands of both passengers and freight traffic. The 
track modernisatiQIl programme consists of provision of better and 
stronger track structure and adoption of improved methods of main-
tenance of track with a view to minimising both maintenance and 
operational costs and at the same time making rail travel safer and 
more comfortable even at high speeds contemplated for the future. 

109. The arrears in track renewals which was 13100 kms. at the' 
beginning of the Sixth Plan in April 1980 had gone upto 16840 km. 
at the end of March 1982. Accoring to the Report of the Comp-
troller and Auditor General of India for the year 1981-82-Uniori. 
Government Railways following is the expenditure under Plan 
head "Track" during the la~t three years of the Sixth Five Years 
Plan: 

IgS0-81 
{Actuals) 

1981-82 
(Actuals) 

------- -------_. __ ._-_ .. -
1982-83 

(En iOUltcd) 
Bi\lance PrOvi~i()n 
for the .. (mainin~ 

period IqB~-BS 
\Approx,) 

(R~, In crOll'S) 

58 ,00 

- ----- -------- .. --.. -...---- -------7' - ---- --- -
110. The physical targets set in the Sixth Plan and actual 

achievement· there against during the first two years, according to, 
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the Auctit Report (mentioned above), are 'as under: 

Physical 1980-81 
t.r8~t' 
(lgUo-85) 

EX\(,lllor 
arrf'aJ'8 of" 
rf'·newal 
'l.r track 

, __ c--___ ~ _____ .. _. __ ... ___ _ 

Tr.c~ reDewa's (km.~_) 

(a) Primary 

(b) Secondary • 

6000 

2000 

8000 

880 

1 68<t.u , 

111. During the year 1982-83, 1267 kms. of track were relaid with 
new rails and 171() lans. with new slee~ On' broad gauge 60 kg. 
and 52 kg. per metre rails and on important' metre' gauge routes 
44.64137.20 kg. per metre rails are being used on high speed andlor 
heavy density routes. ' 

112. The Committee enquired from the Secretary Planning Com-
mission whether the quantum of funds made available for track 
renewal programme was adequate. A representativ:e of the _ Plan-
Ding Commission replied as follows: 

"In the area of track renewal there will be backlog and this 
backlog is proposed to be cleared in a phased manner so 
that it is lifted~and clearance is done ~n such a way that 
it is fully taken care of and the backlog is eleared in 
phased programme in five to ten years. Railways have 

-asked for additional outlay for additional track renewal. 
Addition allocations were made flor track renewal.'" 

113. On the Committee pointing out that the pihysi<:al achieve-
ment in this respect fell short of the target, the representatives 
stated: 

" Yes. This amount comes from .the Depreciation Reserve 
Jlund.' We concede that the Qriginal programme that was 
vtsuaHsed in the beginning of the Sixth Plan may not 
materialise. The effort is miade to take it up as an im-
JlIOrlant programme." -
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11 •. When . this issue was posed to the Secretary (Expenditure) 
Ministry of Finance, he reacted by saying: ' 

''They (Railways)" should ~ given, out of the total alloca. 
tion, a high priority when they come up to the Planning 
Commission with demand for fund. I realise that they 
have . to meet certain targets of movement of traffic. 
Therefore, they have to spend on other things also. The 
only answer ~s that more fund will have to be made 
av~i1able to ensure that target renewal p,rogrammes are 
taken up. All I can say is that in the Finance Ministry 
we recognise them as very essential for the railways and 
they are core of the infrastructure; and that maximum 
possible help has to be given to' them. They can also help 
themselves by ensuring that the surpluses that they ex-
pect are realised. t, 

115. In reply to SQ 346 dated 21-3-1984, the Minister of Railways 
Informed Rajya ~bha that "based on allocation 'Of funds, 8409 
kms. of track have been sanctioned fot replacement with new rails 
on 1-4-1983 and- a further 11,600 kIDs. of track is being also progres: 
sively planned for renewals. II To a Supplementary question arising 

'out of the above reply, he further stated: 

"The ppsition -of track renewals is as follows: The total track 
for the Sixth Five Year Plan was 14,000 kms. The total 
renewal for the nrst four years, that is, 1980-84, is 6636, 
kms. For 1984-85, our target is 2,500 lans ..... The arrears 
of track renewals at the end of the Plan, will be approxi-
mately 20,000 lans. The 'Railway Reforms Committee re-
commended that arrears of track renewals should be liqui-
dated in the next ten 'years and have recommended a 
target of 4,800 kms. track renewal every year. In the 
Seventh Five Year Plan, a sum of Rs', 2,600 crores has 
been estimated to be required for track renewals." 

G. DIVERSION OF FUNDS 

116. Grant No. 16-Railways relate to /lAss~ts-Acquiaition Cons-
truction and Replacement". ParUculan of works are given in 
'''Works, Machinery, and Polling Stock Programmes of Ral1war-
Part II (Detailed Programme)"-popularly known as 'Pink book. 

, , 

117. A statement taken out from the Pink-book for the year 
1983-84: and 1984-85 showing latest anticlpated cost, outlay expected 
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:to the end of 1982 .. 83 and 1983-84, proposed outlay during 1983-84 
and 1984-85 in respect of one project each. in the nine zonal rail-
ways is given at Appendix VIII. 

118. The Al>propriation Accounts of Railways in India for a par-
ticular year shows actual expenditure under major head and sub-
head (and not under individual items of works) as is shown in 
Grant. It is, therefore, not possible to know from the published 
documents the actual amount spent on a particu,J.ar new line or 
gauge conversion project during' a year as against the grant sanc-
tioned by Parliament. ., 

119. To an enquiry of the' Committee as to how it was ensured 
that there is no diversion t;>f funds py Railways, the Planning Com-
mission have replied:-

"The Ministry of Railways make out detailed proposals for 
allocations required under different Plan heads before 
the Annual Plan discussions. The Planning Comm~ssion 
allocates funds under each broad Plan head which is 
arrived at after detailed discussions at the time of Annual 

. Plan with the. Ministry of Railways, taking into account 
the priorities' of the acquisition of rolling stock, work-
shops & sheds, track renewals, electrification, new lines, 
line capacity works etc. within the Plan .heads, the prio.. 
rities for individual works are also-discussed to enable 
W-bjects which are more important to be provided with 
adequate funds for early completion for meeting the 
needs of traffic. Funds are not normally diverted from 
one Plan Head to the other." 

120. During evidence the Committee enquired from the Secretary, 
'Planning Commission whether the Commission had anything to do 

• with the'diversion of funds of a particular project to another pro-
ject by the Ministry of Railways. The representative of the Plan-
ning Commission stated as follows: 

"flo far as the allocations are concerned for the different plan. 
heads it is ensured that the money is given for a plan 
head 'and it is spent under that head. Within the alloca-
tion in the plan head, money is allocated in the begin-
ning of the year itself. It is discussed with the Planning 
Commission as to how much money they propose to pro-
vide fur each of the projects. Normally no change is 
made between one· project and the other. However, dur-

1301 LS-,;.5. 
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filg the course of the year, should there be- a need because-' 
of certain circumstances, that a particular project is no~ 
able to PJi(!k up but another proje~t ds picking up fast, the· 
railways. can make such a change and advise the Plan-
ning Commission .••.•... Such a thing normally does not 
happen. It all depends on resources that are made for a 
particular line. That fund is not altered to be given to' 
another project." 

H. PROPOSALS FROM STATE GOVERNMENTS 

121. The route-wise rail length in different States and Union 
Territories of the country as on 31-8-1980 ~d the kms. of new lines· 
constructed in each State from the' First Plan up t.6 1979-80 are 
given below: 
------'----_._----

State 

Antlhra l'rad"~b 

A .. ..alll 
~ 

Hih'll' ~ 

GlIjarat 

Harvana 

Hinnchal P,-at\csh 

Jamll\U & K"~hmil' . 

K'tl'n'ltaka 

K'··"la 

Mf.K!hya PJ'ad~sh 

l\{',_h'\r3shtra . 
!'.;4g • ..land 

OriSlia 7 

Pu'\iab 

RajiL'llban , 
Tamil Nadu . 
Tripura 

Roule KnK a~ on 
31-~·'96(1 

2' 

47"'9 

~194 

53 12 

5671 

1450 

256 

7i 

301 3 

9. 6 

5739 

5~3+ 

9 

1948 

1Z 139 

56,. 

s8aa 
III 

N.1n~. of Tl('W lin ... ~ 
("oW.trltel! <l frlllll 
Firsl Plan 1o 

_.~ _!..~~~..o _.. . 
3 

149 

461 

61]0 

7BId 

i5 
III 

' H:{ 

375 
2 III 

1('°3 

:~U4 

!) 

626 

tI9 
38g 

- .. 9 

15 
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Wes\ Bengal . 

Union Tt-rritoriu 

Chan<ii,!<ll'h 

Dt:lh..i 

Goa, Daman and Dill 

PUlldichr.rl'Y . 

61 

._-_._._---------- .-.. --
2 :1 --- .. _ ..•. _-" .... _-_ ... 

81111 74-7 

I I (j 

168 57 

79 

-------~-.-----

122. On an enquiry, the Planning Commissio~--i;uo~ed the 
Committee in a note that: 

"The requests received from the different States and Union 
Territories and others for additional new lines from time 
to time are conSidered by the Ministry of Railways and 
Planning Commission at the time of Plan formulation. 
However, no separate details are available." 

123. During the course of examina1ion of this subje~t, the Com-
mittee invited suggestion from the State Governments about cons-
truction of new lines, gauge conversions etc. in their respective States 
and also oh'tained comments of the Ministry of Railways (Railway 
Board) thereon. A summary of the proposals and comments are 
repro~uced in Appen'dix IX. 

I. UNECONOMIC BRANCH LINES 
124. According to the rE!<:ommendationsof uneconomic Branch 

Lines Committee (1969) all narrow gauge lines and such of the 
Broad i"atige and Metre Gauge lines joining. the main system at one 
and only are reckoned as branch lines. Those Branch lines whose net 
earnings are riot sufficient to meet the prescribed dividend liability 
on the ca})jital invested on the branch line, are treated as unre-
munetive and h-ence uneconomic. 

125. According to the Corporate Plan (1976), the systematic 
changes in geographic location of industry and markets and develop-
ment of roads have caused traffic to dwindle on many railway lines. 
Volume of traftic over a number of lines has diminished to a point 
where these -lines can no longer provide efficient and economic ser-
vice. Although the main reason for the lines being unremwlf;rative 
is low density of traffic, in some cases losSes are also attributable 
to 6. high level of working expenses, out of proportion to the traftlc 
Handled. 

126. According to the Ministry of Railways (Railway Board) tlie 
main reason for losses on unecOnomic branch lines • that most of 



62 

the lines have low density of traffic. The Narrow Gauge Unes in 
particular have the diSadvant:lge of break of gauge transhipment. 
short lead and severe wmpetition frOD\ road traffir::. The Railway 
have been making all out efforts to make the unecOl1om,~c branch 
lines economically viable. Important measures taken in' tbis regard 
by the Railways are ¥ under: 

(1) Development of additional traffic by persuading the State 
Go'tTernments to provide"feeder roads to stations, curtail-

'ments of paralled road services during the time of train 
services etc. 

(2) Adjustment of time-table wherever feasible to suit public 
convenience. 

(3) Checks to curb ticketless travel. 
(4) Cancellat~on i)f trains which arc poorly patronised trains. 
(5)' Replacement of passeng~r and good train by mixed tr~ns. 
(6) Closure of unremunerative stations/halts or their conver-
, sion into contractor~perated train halts. 

(7). Introduction of 'one engine only' system. 
(8) Running of trains during dayPght only. 
(9) Close watch on loading. unloading and transit -of wagons. 

(10) Economy in ~taff, fuel and mrHntenan:e consistent with 
operatiQtlal arid statutory needs. . 

(11) Closure of stations for goods traffic, in wagon-loads or 
'smalls' or both. as warranted by poor p~tronage-. 

:~ -: 

(12) Non-restoration of trains which were cancelled due to coal""· 
shortage, on those uneconomic lines where patronage was 
poor. 

127. The Report of the Comptroller and Auditor General of India 
for the year 1981-82, Union Government (Railway's) brings out the 
follOwing facts about operating losses due 'to retention oLUm'emWle-
rative Branch Lines. Keeping in view the fmancial burden arising 
put of operating losses on these branch lines, the RCC 1971 approved 
grant of sllllsidy to the Railway by way of ":on-payment of dividend 
00: their capital cost from 1971-72. (This relief was granted in the 
shape o~subsidy from 1!mll-80 onwards).' The <?perating losses on 
these lines wer£> Rs. 20 ~rores in 1973-74 bUt this had ini:rea1e-d to 
Rs. 31.56 crores in 1980-81. A major factor contributing to these 
losses was' Ule slow or ne.f{ative lV'owth of passenger as well as goods 
~affic on these short lead MGJNG"sections, in the w~ of improved 
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road transport services. Colnmenting on 'the recurring operating 
losses sustained by the Railway, the Public Accounts Committee in 
their 22nd Report (1966-67-4th Lok Sabha) had observed. that "the 
~oundprinc.iple of providing transport at the lowest cost and to maxi ... 
mum advantage of the economy should outweigh all other considera~ 
tions in deciding upon the retention of unremunerative lines and 
that in view of the growing difficult financial Position of the Rail-
ways, itt was desirable that an early decision should' be taken, about 
the o~ration of these l1'nes on which the railways hiwe been persis-
tently loSing heavily. 

,128. The. Railway Convention Committee (1973) had called for a 
review to ''identify thelinew' which should be closed keeping in view 
'the availability of . alternative modes of transport in the concerned 
sections. Review carried out by the Railway Board in consultation 
with the Zonal Railways in 1976-77 disclosed that in the area served 
by 23 nneconomic bra'rlch lines on the Eastern, NOr'thern, North 
Eastern, Nortileast Frontier, Southern, South Central, South Eastern 
and Western Railways,' satisfactory' alternative modes of transport 
exist and that the closure of these lines would not adv,.;rselY,affect 
public interest.' The M n;stry of Railways (railway Board) there-
upon had approached (June 1978) !t.he concerned State Governments 
to agree either for the closure of these 1ines or for the reimburse--
ment of the losses sustained by the Railways in operating these lines. 
None of the state Government,<; had agreed to the proposals of the 
Ministry of Railways (Railw"y Board) so far. Meanwhile both the 
Railway Tariff Enquiry Committee (RTEC) and National Transport 
Policy Committee (NTPC) constit11'tcdby the Ministry of Railways 
(Railway Board) and the Planning 'Commission respectively has, 
inte-r alia, unanimously recommended in their reports (1980) for 
closure of these lines, specially the' narrow gauge lines, on the consi-
derati,QIIl that these sections serve only sMIIt lead traffic which could 
be catered more economicaJly by Road Tr'msport than by Rail. 

129. Of the 23 lines ~hjch the Railways have recommended for 
closure due'to better availability of alternative road tranSpOl"; ser-
vice the maximum number is on 'North Eastern Railway (6), follow-
wl by Western (4), Southem (4), South Eastern (3), Northern (3), 
Eastern (J), South Cent!':'.l (1) and Northeast Frontier Hailway (0. 
The losses sustained by the above railways on the!e 23 lines alone 
were -as. 1119 lakhsin ~81. Only one of the Railways-Western 
Railway-had .graduaH:'J WTthrJrawn the tr:).!n servit:'p<; in +h(>ir un-
remunerative branch lines, r"!4ucing thereby, its 'operating losses 
from Rs.~ 30 lakhs'to J:ls. 6.59lakhsbetween 1978-79 and 1980-81. 
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130. Awailting concurrence from the State Government, the Minis-
try of Railways (Railway Board) have not taken decision to close 
down any of these 23 lines even on a sele~tive basis so far (Novem-
ber 1982). . •••• 

131. During his oral evidence, the Finance Commissioner in-
formed the Committee that: . 

. "The number of uneconomic lines will vary from year to 
year. One line may be u~remU:nerative this year, and re-
munerative next year. For 1979-80 and 198()"81, as we nave 
published in 'the Budget Documents, the fi~ures are 131, 
132 and 136 respectively. The loss on these lines was for 
197&-79 Rs. 27 crores, 1979~80 Rs. 27 crores and 19'80-81 Rs. 
32 crores. 

As this Committee had recommended earlier these unecono-
mic Branch lines are reviewed every' year on marginal 
costing system and the losses assessed on that basis. So 
these will vary from year to year. If the lines start mak-
ing profits, the number of lines will come down. There 

. may be other lines which were earlier'making surplus but 
which become unremuQerative 'Subsequently." 

132. When asked as to how it was calculated that a particular line 
was making profit, the witness said: 

"Tt<~re is a specific method. Whatever is directly apportionable 
to the particular line is. taken into account. There is a de~ 
tailed formula, issued in consulitation with Audit. There 
was an Uneconomic Branch Lines Enquiry Committee-
Mr. Mohanlal Chaturvedi headed that Committee, w~ich 
gave a formula. As far as the definition is concerned, 
whatever line is connected to one end of the main line, is 
a branch line. If' it is connected on both the sides, it is 
main line. Ali narrow. gauge lines are uneconomic. 

" 

133. Asked whether there was any.inbuilt system to concurrently 
monitor and nppraise the financial returns on operations on each of 
the railway lines, the witness informeq: . 

. . 
"This i1; subjected 'to annual review. It is only on the basis of 

annual review that losses are computed and the lines are 
excluded from the calculation of divid~hd:" 
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134. On ~m enquiry as to how a record was kept for each line 
.:os.eparately, :he went on to say: . 

''There are two categories. 132 lines are in one group. There 
. was another group, which was constructed from 1-4-1950 
.onwards. This Committee recommended that in th03e 
cases an annual revie~ should be made and dividend paid 
on lines becoming remunerative. On other line dividend is 
.not paid7""132 lines." 

135. ·Asked as to what is done after a line is declared unremune-
.l~tive, the witness explained: 

"We try to reduce. the cost. Some of these lines have been 
converted into one engine system only. Those steps are 
taken. But then it is not within our power to close down 
those lines. It is a .question of Government permitting it. 
So far as' reducing 'the expenditure on that line is con-
cerned, we cannot do much. We get exemption from divi-
dend liability." . 

136. The Committee also discussed the issue of uneconomic 
lines with the representatives of the Planning Commission on 
1-1-11-1983. While expressing views of the Planning Commission in 
respect of uneeonornic line,'which even the State Governments were 
not willing to close, the representatives of Planning Commission 

. stated: • 

"Number of Committees have suggested closing down of un-
economic lines. National Transport Policy Committee ex-
amined this and made a suggestion about these unecono-
mic lines which cannot be run economically even with 
good operations. Their structure is such that they cannot 
be economic. When there are parallel road services and 
traffic can be carried by' buses, where density of rail traffic 
is not high, where it cann't be connected to major network. 
in all these cases, -they suggested that uneconomic lines 
could' be closed down. In Madhya Pradesh one line was 
closed. This is. a continuous effort. It is not only in this' 
...country but other foreign countries also that such pro-
. blcrn:; are faced and Dr. Beaching was appointed by the 
-British Government, to look into the re-shaping of British 
Railways. Number of other countries have also closed un-
'economic lines to make for operational viability of their 
railway systems. In the 19'th Century the Railways were 
the only mechanised mode of surface transport; now 

:things have changed and these are alternative modes of 
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~ transport. Uneconomic lines were closed down also in 
countries like Germany, France, USA and Canada. If nO" 
demand' is there, there is a strong case' for closing such a 
line but each' case should' be seen indiyidually, line by' 
line." . 

131. The Corruriittee pointed out that the Railways themselves 
were responsible for such of the lines becoming uneconomic for 
reasons like speed retardation, bad track, etc. When enquired as to 
what help the Planning -Commission would give in the matter of re~ 
placement of bad track, the witness replied: 

"I do agree with you .... I would say, every line needs to be 
.examined to assess its· real po.tentialand to go into the ca-
uses which make them uneconomic. If speed is fI factor, if 
bad track is a factor, this can be improved, to make them 
economic. But if the potential is not very high, even after 
all these efforts, and the traftic cannot grow, there is a 
good case for closing the lines.", . 

II 
HThe operation alone is not something whiCh the Planning 

Commission examines closely. I totally agree that one can 
examine and see whether it can survive, 'With increased 
improvements and efficiency. As I told you in narrow 
gauge the cost of operation is very high, fuel cost is high. 
Capital cost, staff cost, all these are high. 

The Secretary, Planning Commission also added: 

"All aspects are examined I1;horoughly relating to it and then 
only decision taken on closure. That is the policy which 
has been accepted and we have also conveyed this view' 
to the Ministry. of Railways." 

138. To a suggestion of the Committee whether increase in speed 
of a. train would improve the viabUl1;y of the track, the representa-
tive of the Planning Commission then reacted: 

"I would not like to make u general statement, because things 
would vary from line to line. Electrification of low density 
lilies can be a very uneconom~c proposWon, qecause of the 
high investment. There are p:lssibilities of increasing speed, 
which means increased cost also, and increased cost will 
mean incres!led tariff: Increased tar~ffs would mean that 
we would be driving more and more people to the buses. 
Earlier, the railways were carrying 70-80 per cent of the' 
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passengers, today it is 40 per cent and 60 per cent between 
railways and road transport, and thata is how it, should be. 
Whereas the train can carry, may 500, persons at a parti-
cular time, ten buses can take the same number of pas-
sengers at certain intervals. For passengers travel, for the 
economy of the country and for the overall development~ 
there is a strong cases for the buses to develop, 
particularly for traffic which is moving I short distances." 



PART II 

CONCLUSIONSIRECOMMENDATIONS OF THl! COMMITl'EE 

The Indian Railway system is the principal mode of transport 
i. tbe country and the world's second largest system, under one 
management. It constitutes tbe life·line for most long distance 
movements a~d forms ~e basic inFrastructure for tbe development 
of tbe economy. As on :U·3·1951, the total railway route kilo-
meterag~ was 53,596. During the last 32 years, 7789 kilometerage 
has 1ieen added, thus taking tbe 'route kilometerage to 61,385 as on 
31·3·1983. The Committee, however, observe that the track expan-
sion, which was fairly fast upto 1968.69, slowed down considerably 
thereafter. Thns, as against the addition of D,~arly 6,000 kilometerage 
during the 18-year period (1950.51 to 1968·69) the addition in t~ 
14·,yeal period thereafter (19~9.70 to 1982.83) is less than 2,000. 
The average addition per year during the period 1969·70 to 1982.83 
works out to 102 kilometres as agaiRst 33 t kilometres during the period 
1950·51 to 1968-69. 

2. An analysis of the Piau allocations for Railways shows that 
while these ,!allocations at current prices have been going up from 
Plan to Plan (having gone up from Rs. 4-00 crores for the First Plan 
to Rs. 5100 crores for the Sixth Plan), the share of Railways in: 
the total public sector outlay has been sharply going down since 
the Third Plan. As the Committee observe, the: share of outlay 
on Railway (including DRF) in the total public sector outlay was 
21.6 per cent in the First Plan and 22.31per cent in the Second Plan; 
thereafter it has been continuously going down. havj.ng reached a 
mere 5.23 per cent in the !Sixth Plan .. Although the allocation of 
Rs. 5100 crores for the Sixth Plan appears to be fairly impressive, 
it would not be so, if reckone.d in terms of constant prices and the 
requirements of Railways. 

:t According to a note furnished by· the Planning Commission~ 
the criteria adopted for investment in t"e Railways take into ac-
count the projected transport demand and the need to Icreate ade-
qp.ate capacity, both line capacity and rolling stock, to meet the 
projected levels of traffic of .freight and passenger transport for a 
given plan period. It also takes into account the requirements of 
rchab!1itation and replacement of aleing assets as well as invest-

fiR 
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ments required for modernisation, upgradation of t".cnology, cost 
~duclDg investments like electrification, iDvestmeDts for achieving 
self-reliance in the prod':uctioll of} major equipment required for 
Railways and for expansion of the network to meet the dtn'elop-
mental needs. However, the picture of the Railway assets dealt 
witb in this Report. viz, track; tbat emerges in the last year of the 
Sixth Five Year Plan is as follows. Again!d: a moderate growth of 
13 per cent in route kilometerage awt 26 per cent in track kilo. 
lUcterage mostly due to double tracking in broad gauge system, in 
the last 30 years, !the passenger traffic has increased more tban two 
und a half times, from 66.5 to 177 billion pas..'iengers kilometres and 
freight traffic more than tru:ee and a half times, (Ifrom 44 to IG3 
billion tOIUle-kilomekes. Thi.. has result,~d in a sharp increase iD 
the density per kilo.etre both on broad an~ metre gauges with 
heavy strain on track. The arrears in track renewals which were ' 
13,100 kilometers at the beginning of the Sixth 'Five Year Plan in 
April 1980 have now gone up to nearly 20,000 kilometres i.e., about 
a third of the entire ,track kilometerage in the country. In addi-
tion, the Committee find from the Report of the Comptroller atUl 
Auditor General of India for the year 1981-82, Union Government 
(Railways) that the old steel girders in 2700 bridges erected prior 
to 1905 had become brittle and needed early replacement. At the 
same time, there is a general grievance that very little has been 
done to connect the inner backward areas of (the country by rail. 
In the light of the above facts, the Committee are led to the inesca-
pable conclusion that the foods alloca~~d by the Planning Com-
missionfor the Railways after the Third Plan have been grossly 
inadeqWlte to meet the Railways' needs both for development and 
renewal. 

4. Before Independence, the Railway system in ·India was deve-
loped primarily to provide communications with the major ports and 
large cities, keeping in view the administrative .. strategic and trade 
imperatives of that time. The communication needs of the remote 
hackward areas were not paid due attention. In fact, tbe idea of 
the Railways playing a pivotal role in the development of these are:t8 
was not even seriously (~onsidered. However, even after Indep(m-
dcn(!e. the Committee reRret to observe. much attention has not been 
Jlaid to the ut'eds of the ba('kward areas. During their visit to various 
States, tbe Committee havl" been faced with persistent demands for 
open in, new lines for prov;ding development of und(~r-developcd 

areas. It was conceded b;\' the Member (EIlj!ineering), in .. videllcl~, 
that so rar only one Railway line has been constructed exclusively 
on the consideration of hackward ·areas. Tbe Committee appreciate 
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that development ot backward regions is to be seen in totaillty and 
not in terms of rail· transport alone. All ~e same the Corru:D.ittee . 
would like to emphasise· that inadeqUacy of transportation does act 
as a major inhibiting fador in tbe actual process of development 
of an area. In the opinion of the Committee, development of back-
ward regions and achieving regional balance by establishing new 
growth centres and by giving access to :remote areas should be among 
the main considerations while deciding about a new Railway line. 
The Committee regret to observe that due weightage has not been 
given to this factor so far. . 

5. The Committee note that a project is considered financially 
viable under ('onl'cntional method if the rate of return on capi-
tal investment is 6.75 per cent in the Sixth year of its operation and 
under discounted cash ftow scheme a project is justified if it earDS 
an internal rate of return of at Jeast 10 per cent on capital invest-

'ment. This percentage of 6.75 is expected to cover dividend liabi-
lity of 6 per cent and a fair contribution to Depreciation Reserve 
Fund and Development Fund of the Railways. The Committee are 
informed that there are exceptions where it is necessary to ha,re a 
conncd:ng link: or for strategic reasons. T~e Committee desire that 
among the exceptions may be included lines to he construrted in the 
context of deveJopment of remote, backward area~ (pal·ticularly· 
tribal areas). . 

6. From the figures of 48 new lines (longer than 20 KillS) cons-
tructed by the Railways since 1950, the Committee find tll.at in most 
cases the return estinlated by the Railways in the sixth year after 
opening of a line, which usually forms the basis of the Railway 
Board's investment decision for starting a new line, was quite off the· 
mark. Out of 48 lil?4!s, the actllals were closer to anticipations only into 
four cases i.e" Indorc"ujjain line (8.39 per cent and 10.34 per 
cent)/ Panskura-HaJdia Port line (6.01 per c;ent and 7.06 
per eent), Dutiobori-Ummer line (36.3 per cent and 38.4 per 
cent) and Guna.Muski line (-4.23 per cent a.,d -~.33 
per cent). . How unrealistic the anticipations of the Railwa~ 
Board were in other cases can be seen .from the fact that as a~ainst 
the anticipated return of (-) 1.87 per cent in case of Kumcdpur-
Hanoi line, the actual return wa" (+)48.08 per cent. There were 17 
other cas.cs where the actuals, in the s~xth year were far in e"ee~s 
of the anticipatioQi of the Ra.ilway Board. One of such lines--Nao-
mundi-Banartpani line:.....showed a ~tum of 64.77 per cent 3~ a~in~ 
the anticipated 8.53 ,per cent and anotlrl~r line--Jhund·KandJa line-
showed a return of «.49 per cent against 9.42 per cent. In 12 lines, 
tile actuals were far below the antidpaUoDS aad, in ten others the 
posithre projections bad turDed out to be negative. AD these show how 
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faulty the return projections of the BlliJ.way Board were. 4J cOncH-
.~d by the CbairmaD, Railway Board, 'many reforms are necessary 
in our present system of commercial and .traffic survey'. The Com-
mittee, therefore, recommend an indepth study of the estimation 
parameters aad techniques with' a view to refining tbem SO as to 
give realistic projections. 

, 7: At present the financial return seems to be the sole criterion. 
for cle,arance of a Railway Project. The Commntee strongly f" 
that the economic internal. rate of return ought to be given due 
weightage BS in the case off Projects of Public Undertakings. Other 
~gs being equal, a RaHway Project showin~ 1ll higller ecoJ1OlDic 
benefit should he preferred. The Conunittee accordingly desire that 
a suitable system of assessing economic costs and benefits of Rail· 
way Projects should be.· developed and economic cost benefit an-
alysis inveriably made. For this purpose, the organisation of Econo- ' 
mic Adviser of Ra:lways should be qUalitatively strengthened. 

8. One of the reasons for the projectionS goine away is that there 
is often time lag between com.pletion of a project report and actual 
taking up o( the work. Ev~n after taking up the construction, there 
is quite often time overrun due to one reason or the other. In course 
of time, many new factors crop up which upset the orginal calcula-
tions. The Committee, therefore, consider .it imperative that on the 
eve df actual commencement of construction, the survey' report 
should be updated taking into account aD new factors . that miJ!ht· 
have taken place in the meanwhile. The Committee would also 
commend the idea that on compleeon of a survey report, the con-
cerned State Government should be· apprised!consulted before sub-
mitting the proposal to the Plannil1g Commission for a final de-
cision. 

9. Admittedly, there is.no automatic system of updating of sur-
veys with a view to seeing whetber Projects earl!er found unviable 
and rejected had subsequently fumed viable on 'account of deve-
lopment of the area concerned industrially or otherwise. The Com-
mittee regard this as a serious lacuna. They hope that as promised 
by th~ Chairman, Railway Board before them the matter woUld be 
examined and a system evolved whereby rejected Projects becom-
,ing viable subsequently are ·taken up for approval and implementa-
tion in the interest of the regions conterned. It should not be a case 
that a Project once rejected always stands rejected no matter wbat 
developments take place later or that outside pressure has to be 
~enerated to recoDSicln' suda a project. . 
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10. There should be a shelf of a 'large number of feam"ble pre-
jects to enable a selection out of them. The feasibility has to be as-
certained with reference to not only financial but also socio-econo--
mic benefit and 'keeping in- vdew the criteria spelt out by t~ Com-
mittee elsewhere in this Report. The Committee are surpriSed that 
in respect of certain projects urged by State Governments (c.g. 
Forbesganj-Tbakurganj via Bahadurganj) even initial survey has 
not . been undertaken on the 'specious plea that funds for construc-
tion may not be· available. There should be no such reluctance in 
undertalciDg feasibility studies. The Committee hope that the feasi-
bility studies would be undertaken in these cases without delay and 
decision taken on merits to go ahead with construction. 

11. The Committee have already emphasised the need for priorit)' 
for the lines ahr,td at the development of backward area.~. They feel 
tbat, being the principal nlodeof transport in the country, the RaUwuys 
bave an important role to play' in the national integration of the coun-
try. Seen from this angle, the CommJttee feel that the lir,C!S aimed at 
conn~ting the capitals of the States and Union Tenitories also merit 
priority. WJdt the S8Dle end in view, priority should also be giv~n 
to the lines giviug access to remote areas and the border areas not yet 
connected with mil. In the case 01 such lines also, the usual r(etum 
criterion could be relaxed. .. 

• 12. In the light of the foregoing, the Committee suggest that the 
followiBg sbouldbe the broad criteria for taking up ~w lines : 

. (l) Strategic lines; 

(2) Project-oriented liJIes to serve new industries, or. to tap 
. ,mineral and other resources; 

(3) Lines aimed at develop~nt of backward areas (including 
tribal areas) 

(4) Lines to connect capitals of States and Union Territories; 

(5) Lines to provide missing links which form altemative I'OIttes 
to relieve congestion on existing buNy ran routes; aDd 

(') LlDes to give a«eSS to ~ areM' other tbaa those apeci.· 
led In (3) above. 
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13. An important point wbich has been raised before the Com-
mittee is whether, other tbings being equal, a pro,\tct for wbich a Subs-
tantial contn"bution in the shape of free land, earthwork, wootJ,~n sleep-
ers, etc. is offered by a State Government should not be given preference 
to a project for which no such offer is received. The view expressed by 
tile Joint Adviser (Transport), .Planning Comi ..... ion in ,evidence was that 
<leach project can be considered on merits and there is no preference 
as such." On the other band, the Secretary, Plannilng Commision 
agreed that "preference shoiaJd be given" to a project for which an offer 
of land or earthwork etc. ha .. b.een received "provided other things are 
equal as between two projects." The Committee have giv~n a careful 
thought to the whole matter. Their considered view is that while selec-
ting new lines, the Railway Board should strictly go by the criteria laid 
down by the Committee in the preceding paragraph and the offer of 
contribution by a State Government sbould Dot enter into their ret.'''-
oning at that stage. If, however, after the strict application of these 
criteria, the Railway Board come to the conclusion that two projects 
merit equal consideration ill all respects, they (Railway Board) may 
consider giving preference to a pro}ect for which contribution has been 
oftered by a State Government, for such contribution will help in fa~tr.r 
progress of the project. In this connection the Commit~~. however, . , 
wisb to draw the attention to the observations of the Joint Adviser 
(Transport), Planning Commi..sion: "It can happen that if the amucnt 
States start providing land, earth-work etc. whatever little mOl'."Y is 
there will go to them and,we migbt not be ab\~ to meet the Deeds of 
backlv.ard States." The Comm~,~ caution tbat such a situation shou'd 
not arise out of tbe preference suggested by them • 

. 14. Another aspect wbich has greatly disturbed the Committee 
is almost total lack of plonning in taking up Dew lines for constnl(,'fion. 
IDdividuai projects wbicb satisfy the broad criteria (including tbe r~lle 
to return criteria) are selected in an cJd hoc manner for being taken up 
for es.ecutioo antl not as a part of$OlDe weU-coaceived plan. Too 1Da1lY 

projects are taken up simultaneously resnItiDg in the limited resoUl'Ces 
81 die disposal 01 Cbe Railways getting diitributed tbJaly thereby delay-
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ing the completion of the projects. Quit.~ ofteq, the exi$ting on-going 
projcc~ are slow.ed down or frozen, but at the same time similar neW' 
projects are taken up~. A typical instance of de~ay in completion is· the 
Hassan-Mangalore Hne wbil:h has talr,ftl 15 years. There are numerous 
soch instances. It is not clear .to the Committee why work on ai large 
num~r of projects is taken in hand when the Railways are wen aware 
tha! it would not be poSSJ"ble to complete tbem witbio a Ijeasonable 
period. Apart from time and cost overruns, it lresults in frustratoin am-
ong the public hoping to benefit from such projects. The Committee 
feel that time has come when tb.e Railways Board gan up their pr'de-
tice of ad hoc selection and re-oriented their whole approach in the 
matter. The Committee desire that kc-1~ping in view the broad clriteria 
liad down by them in a preceding paragraph, the Railway Board should 
draw up a long-term perspective Plan for trclck expansion for the 

~.~~, .... 
ur.-u 20 years in consultation with the Planning Commission for im· 
plementation from the start of Seventh Plan. Under this Plan, projects 
should be taken up for execution strictly in the order of their priority 
in the Plan and once started, should be progressed to comp\~tion accor-
ding to their time-schedule without any interruption during the Seventh 
Plan period. 

15. The Committee observe that tbr- expenditure on new IinefJ, 
which was Rs. 33.35 crores in the First Plan rose to Rs. 211.96 «ores 
ill the Third Plan but decreased to Rs. 66.68 crores in the Fourth Plan 
~lnd silghtly increased to Rs. 114.29 crores in the Fifth Plan. Rs. 
154.93 crores have be~n spent during first three years of the Sixth Plan. 
The total outlay on new lines for the Sixth Plan is Rs. 380 crores. The 
expenditure during the three years of the current Plan is thus much 
Ies.., thaD the proportionate outlay. Th,* figures are in current prices. 
It is obvious that not much of expenditure bas been incuNCd since 
c..'Ommencement of the planned era in the country. There is no fixed 
proportion of' the total Plan allocatiOn for tb\<e Railways' earmarked for 
the construction of new lines. 'The Committee han receuunended Ja 
the preceding paragraph that the Ministry of RaHways (Railway Board) 
shoalcl draw up a 2o-year perspective Plan for cODStruction of ." 
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.Jin.es. It is imperative that adequate funds (or each Plan period are ~ 
marked for coilstructiOo of new lines. The Committee also desire that 

. the funds so 8uocated for the construction of new lines sboold not be 
aUowed to be diverted to any other Plan head, nor should tb,e funds 
aUotted for specific projects be ordinarily allowed to be diverted to any 
other project. 

16. A pre-requisite of planned process is pre-determined physkal 
targets and periodical comparison of achievements with those targets 
.in order to take timely steps to achieve the targets. In a note fumisl¥d 
10 the Committee, the Ministry of Railways have started that it is not 
possible to indicate physical targets of new llnes, gauge conversion and 

· doubling as the progress of the various works is mainly determined by 
the availabiUty of funds for the total plan of the Railways which in turn 

· 4epends upon the total resources that can be mobilised and the requir~­
ment of other sectors. This argument is unacceptable to the Committee. 
Our plans ought to be need based. Tbe need having been felt and pro-
vided for in the Plan, money has to be tound to execute the Plan except 
in exceptional cLrcumstances of financial stringency. In future, the Com-
mittee would expect clear physical targets and efforts to achieve them. 

17. As already mentioned, the arrears in trac~ renewals have 
· assumed alarming proportions. The arrears, whkh were 13,100 kms. at 
the beginning of the Sixth PI~ in April 1980, are expected to go upto 
20,000 kms. by the end of Sixth Plan. ,even' assuming act',lerated rene-
wals during the plan period. A provision of Rs. 500 crores was made 
in the Sixth Plan for track renewals against which expenditure during 
1980--82 was Rs. 281.39 crores. Though the expenditure was more 
than tI1,e proportionate outlay .~uring these years the physical achieve-
ment feU far short of tbe target. As against 8,000 kIDS. of track rene-
walstargetted during the Plan period, only 3921 kms. were renewed 
in the first three years of the Plan. 1'II.e slow pace of track renewal is 
reported to have led to tbe speed constraint affecting the productivity 
of the railway system. The need for expeditious c\~arance of backlog 
of track renewals cannot be over-emphasised. Taking into consideradoll 

1301 LS-6 
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the extent of the problems, it is nr-cessary to follow a phased progr&mme-
of wiping out the arrears at least by the end of the next ten years. 

. 18. The Committee find that as per the ,.stimate of the National" 
fiansport Policy Commiuee, to meet the traftic needs of the COUDtry in 
the next 20 years, another 5,000 kilometerage of track will have to .. ' 
added. This means about 125Q kilometerage per Plan period. At cur-
rent prices, it will mean an ootlay of aboot Rs. 375 crores' for a Plan 
period, i.e. about Rs. 75 crores per yeal. A huge investment win also 
be required for track renewal programme. 

19. The need to provide adequate funds to meet the total require-
ments of Railways for track expansion and rehabilitation/replacement of 
ovr-ragecl assets is recognised by aU. The Committee feel tbat the first 
eftort in this direction will have to be made by the Railways them-
selves. The Committee note in this connection that the proportion of 
Railways' intemal resources to their Plan outlay, which wall 66 per 
qnt in the Fint Plan, came down to 30 per cent in 1979-80. There.;. , 
after, it started rising and in 1983.84, it is expected to be S6 per cent. 
The Committee feel that there is scope to further ,improve Railways' 
internal resoorq.s by continnous improvement Of their -.operational 
efficiency and optimal utilisation of their exl'iting assets. But in spite 
of aU this, the Committee are aware that it would not be possible for 
the Railways to find the entire finanq. for the track expansion/renewal 
programmes. In thk connection, the Committee would like the Plan-
ning Commission and the Ministries of Finance and Railways to sit 
together and see how far the following avrnues can be explored: 

.. " 

. ,(1) Upto the Fourth Plan, the balance in the . Depreciation 
Reserve Fnnd was kept outside the Plan fund.fI. Since the 
beginniag of tlJr Fifth Plan, it has been forming part of 
the Plan kitty. The possIJWty of restoring status quo 
ante may be examined. 

(2) The Railways pay dividend on the capital invested from 
I General Revenues. If the cumulative divi~nd already 

paid is in excess of the related capital, the excess shonld' 
be ploughed back to finance Railway developmrnt and 
.. enewal programmes in addition to the Dormal plan aDo. 
~ation. \ 

(3) In ca.<;e Railways are assisted by roreip aid, such assis-
tance should be legarded as addition -to the normal Plan .. " 

,-, ,- fnnd developD¥!nt and renewal programmes. 
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(4) It may 'also be seen whether the project.oriented tines can 
'.' be treated as a part of tJae project itself and the exp.endi. 

ture thereon could form part of the expenditure on tbe 
project as a whole. AlternativeJy, ~ losses, if any 
should be made good by grant ot subsidy to Railways by 

, .. ' 1be related authority. 

(5) Anuther important field for raisiBg resourceS could be 
commercial exploitation of Railway lands/property, n~ is 
being done in some other countries already. 

20. Demands have been made from various quarters for conversiu:; 
ot metre gauge lines into broad gauge tines. The Committee note 
that, according to tbe criteria at present foUowed by the Railway 
Board, a project for gauge conversion is taken up only when a sec~on 
becomes saturated and Is incapable of handling additional traffic or 
when the magnitude of transbipment involved is such that it is un-
economical or is not feRSlDle at all, or when it is I\eeded for providing 
speedy and uninterrupted means of communication to areas wbich 
bave potential growth. The Committee note tbat in pursuance of this 
policy, the Railways bave practically conv~ed the lines where there 
is heavy density of freight with a view to avoiding transhipment. The 
Committee find that in a number of foreign countries, the metre gauge 

. systetb is working satisfactorily. Also there Is not much of a difference 
between meter gauge and broad gauge, so far a. .. passenger traffic is 
concerned. Further, as submitted by the Chairman, Railway Board, 
in evidence, "Our country is not V(~ry rich to affOl'd conversions." In 
view .of this, the Committee f~1 that as far as possible, gauge conver-
sions should be avoided; and no gauge conversion is taken up unless it 
becom,1!S absolutely necessary to do so on consideration of. beavy 
freight density. In the meantime, the Railways should Improve the 
operational conditions of sucb iples so that the need for such CGnnr· 
sion is avoided. However, the Committee would ul'J[e early decision' on 
and _completion of gauge conversion wherever tbe survey report already 
available indicates that it is absolutely necessary (e.g. Katibar-Jogbani 
line in view of its strategic an~ economic importance). 

21. The Committee find that since tbe commencement of the First 
Plan, 8777 klJometerage bas lH'~n added by way of doubUngs as 
against 7731 by way of new lines. The dooblelmultiple )jnes wbich 
stood at less than 5,000 kilometers at the beginning of tbe First Plan 
rose to 13,141 kilometers as oD' 31.3.198%. Tb,e Committee find that 
wbile individual schemes for new lilies and conversions are required to 
be placed before the Planning Commission, no deal'8llce from ~ 
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PlanniDg ComnaBsioII is required for individual doubting projects, 
whicb are decided by the Ministry of Railways themselves. According 
to tbe Ministry of Railways, doubling projects ar,e always taken up 
with a view to augment capacity on saturatedicongested sections to 
meet the aaticipated increase in the level of traffic and .as such, "it ii 
desirable to giv,e priority to doubliug projects." While in principle the 
Committee do not disagree "!itb the need for augmenting capacity OD 

saturatedicongested lines, they feel that it should not be at the ~tJOf 
I\~ of remote, backward areas. The Committee cannot fail to notice 
a pronounced preference to gauge conversion and doubling of lines 
as compared to new Hoes in the past. Now that practically all the 
trunk routes bave already been provided with double/multiple lmes and 
gauge connrsioo bas been done wherever there was heavy demity of 
freight traffic, ~ Committee feel that emphasis should shift to cons-
truction of new lines, particularly those aimed at linking remote, back-
ward areas aod the funds for new tines augmented, 

22. Intimately connected with the foregOing is ~he ql~estion of 
removaJ Of congestion and ~rsal of Railway fadlities from and bet-
ween the metropolitaa cities of Bombay, Calcutta, Madras and Delhi •. 
Because of historical r,e&SOns the thrust of investment has hitherto been 
in and around the aforementioned metropolitan cities and the trunk 
routes conneding them. Even after Independence, this concentration 
has unfortunat.ely continued. The result has been further congestion 
on the one hand and the accentuation of regional imbalance on the 
other. In the opinion of the Committee, time has now come when 
with a view to removing the congestion as also attaining a fair fl\(!8Sure 
of dispersal of RaHway infrastructure developing new growth centres 
in the country, further concentration of investment in around the 
metropolitan cities and trunk routes connecting these cities should 
be aveided. The Committee have no doubt that as a result of this, the 
country as a whole will be overall richer in infrastructure. As deposed 
by the Chairman, Railway Board befor,e the Committee, if instead of 
furthel' investment on the Grand Trunk route, investmetlt could be 
made· in the West-Coast line-between Bombay and Mangalore, one 
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couldr,each Maugalore from Delhi in 24 hours. Likewise, by weU· 
thought out aod well·worked out fIlvestments in and around the coal 
and other mining belts, the industrial map of the country coaldbe 
changed. . The Committee Crust that the RaHway Board will attend to 
it at tbe earnest. 

23. Intra.city rail transport is distinctly different 'from inter-city 
rail transport. The Committee anderstand that comprehensive plans 
for intra.city transport are be~g evolved for major cities. Infad the 
Metro Railway for Calcuttsp is under construction and its first sector 
would betome operational soon. 'I1\e Committee \reCommend that 
there should be a separate Metro Railway Authority for each major 
city to plan, construct aod operate the intra.city railway system. 

24. The Committee note that the Railway Convention Committee 
(1973) had called for a review to identify the lines which should be 
closed k~ping in view the availability of alternative modes of transport 
In the concerned sections. Review carried out by the Railway Board 
in consultation with the Zonal Railways in 1976·77 disclosed that there 
were 23 uneconomic branch ~es where satisfactory alteinadv,e modes 
of transport were available and that the closure of the Hoes would not 
adversc!1y alect the public interest. The Ministry of Railways approach. 
ed the concerned State Gove~ts to agree either 'for closure of those, 
lines or for the reimbursement of the losses sustained' 'by the RaIl· 
ways ill operating these lines. None of the State Gov,emments have 
agreed to the proposal of the Ministry of Railways to discontinue the 
lines. A few other committees haVe also recoJDD¥!nded closure of 
these lines. However, no decision has been taken in the matter 50 

far. The CommitW,e are of the view that since there is reluctance on 
the eart of the concerned. State Governments, the issae should be reo 
examined with a view to seeing whether tI\ese lines, could be made 
viable by improving speed or changing' the timing of trains to suit the 
convenience of the travelliDgpublic or by providing r;nor,e passenger 
faciIi~ ,1 ' • 
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25. Several· suggestJoas for starting new lines bave been made to 
tbe Committee by difterent State Governments/otber organisations and 
representatives of the peoplr.. nae Committee have already suggested 
board criteria for starting Dew lines. 1bey desire. that tbe Railway 
Board should consider these suggestions in the Ught of tbe broad cri-
teria indicated by the Committee aDd sucb of them 81, in their opinion, 
fulfil the said criteria may be coasidered for inclusion in tbe perspective 
Track EsplUlSioD plan suaested by tbe Committee In para 12 ante. 

NEW DELHI; 

August 10. ]9114 
Sravana'-i9, -1906-{S)' .-

D. L. BArTHA, 
Chairman, 

Railway Convention Committee. 
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Pa.r tic war. 

I Anjar-Bhuj 

It T'jpur-Jtangapora 

,'i Gudur-Jtenigun;a 

+ Kal.har-SincJulbad 

5 K.wn~Jpur-Barsoi 

1) Silituri-U .. ldbari 

7 Grtdiv .... Bhirnavaram -, Vijayawada-Ma.~uripatn~ 

'!I l'ulI,,-Miraj-Kolhapur 

.JO Ernatlllarn-Qllilon-'rrivaDdrwil 

·1 I s.u..tipur-Muzafl'arp,U'-So*,pur 

.1 Bilrabanki-Soneplu-Hajipur I 
J3 Sonl!pur-Paltza Gbat (W!xed) 

,~ <to Sliratiarb-Bhatinda, 

.1&5 Viramgam/Happa 

.16 Ohal'l".nagar_ Yel.banb (Gunt .... B.n,.aore) 
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[VWr paracrapb IllS] , 
S,.tlWlftC siJ.lI1ia, .lUII 1ft." ,.uN .. '" M".," ,_u,~ jt .. "..., S""1 G.,,'.flumt.c 
.. u. r"'lNrJ.Adlllliritft.,." .. """''''''' of '" Mw.tr,.f RaUIWJ$ CR-U INJ S",d) ...,.. 
Paiatl ia the MemorandtDn 

(,) 

Oouwcatl at the Minlrir)' of Railways 
(R,aUway Board) 

(e) 

ANDHll.\ PllADBSH 

A. C...",..". " N«» W,.,.lituJ 
(i) li1Wlapr-Nadikude 

(Ii) lilaclracbalam.MaaUf\lru 
(iii) t'elapur.Patanc:heru 

(iv) Matuaarri-Jaftayyapet 

(v) Wuillcarh-Cbandur 

(vi) Sa.a.thaapr-Moulali 

(vii) N'izampatnam-Nidubrol 
Cl)J\DllctinC NaclIku4e 

• ID lpite of _re cOIIItraiDt of resources, outla, up'. 
the end of March, J9B4lor this project II Ill. ~t.S' 
erore and outlay dun.. 19114-85 i. Ra •••• 1 awe. 
The pretellt protre. of .he w.k is 6_%. 

'l'hiIbaa bccII opeaed to rood. .tatlle OD Q9-9-1D8s· 
Due to ~e COIlItralnt of rClOUl'Cell, outla, upto 

Warch, lD& i, Ra. 1.81 Clore. Durine 198f~5 
Ra. 1 croi~ flu heell allocated lOr· this WOI'k. 11& .. 
pr-tlellt JX'OIr~ or thb work i, .5%. 

The COlt at tblI work i. IlOW estim.ted.t R.i. 1ft 
crore. Outlay upto March IgB4 i. Ra. 3.g, croce 
aod outlay durinC 19114035 bu beell kept u 1ts.1 . iO 
crore. '!be pr-_t prCJir- is 96.5 %. 

Thi. i. ~cted to opeD during the current yt:ar. 

The Colt at thi. work II DOW eltimatrd as lU. ;).·t 
crore. Outl .. , upto Warcht 1518. i. lU. 4.15 crUft: 
and outlay duriDl Ig8f~ 'I Ill. I • 95 crore. For 
want of deretCrYatlon oll'OtClt: lani:l- in Dulillpali 
village, the army riDe r&DIfC camilli ill the way ()f 
the alignment could lIot bfo lhiftt'd. Work in r~ach 
XI allo could Bot he cOJIUDCDCtd u A.P. HiSh 
Court pye judsement in fayour of hoUlt: ownen ia 
Fateprb viflate. Thelt'matter. are bfolnlt pn-Iued 
with State GoverameAt. 

The lUl'Vey CDr the Dew B.G. line (rom N'IaIapataAa 
to Nidubrol is ill advance stqe. The pr .... re-
port will be available ID • couple of m01lw. After 

. tbe .yrvcy report becomf'1 &vailable, tM &uibility 
of CODItruction at tbilliDe will he examiDed. tllkillC 
'iDto cCODlidcration the financial rellOurCe! &DC! 
clearance ,by tbe Planrli.DC Comnussion. 

(viii) Batlali.Xaliu,a PatDaDl via The totalleagth of thilline is about 110 uu;. The 
SrikalulaJJl estimated COlt or this lillt' will" be about R..t. 48 

crOtel. Due to ftnandal conatraillt., it ta DOt rouible 
evcll to contiDue the OD-IoiDl project. IY luch, 
the eoDlideratiOD at this lihe will have to wait CI\{' 
future. -

102 



'103 

--_._-------'"-------------
(ix) Ballary-Raidur. and 

Gh'tradllrC-RtUdurg 
Bdlary-Rai,durg railUae b beiDI reWDed. lD rc.anl 

so Conetruction or D&W raU liDe rrom Cbitrlldw, 
10 Raidur., thiai.anapprOYed work at aA Cltimaled 
COlt or RI. 20.. crarea, outlay upto Mrc:b '8f is 
RI. 0.82 crore azad outlay durin, _ 19B .... !) b2..~ 
stepped upto RI. • crGrell. 

1$. Clllwtrsi.n ,f Lints 

(i) C;-U.lIur-Macht'da 

(! i) fI"'lgalol',,-Gooi y 

(iii) Ggaty-Dn>nachal&m 

',iv) Tintplthi-Klilpadi 

(i) Sil'pul' Town, Wirl.lr 

(ii) M:lllikgil-b·Winu :llld 
Si.,pu! town-Ranchl Road. 

(iii) P~lnb\rtj-l'endial Sewnd~­
, . rabad Kazipet Section 

Due to ICvere constraint 01 reJOurC4"S, funcls could 
not br allotted for ID&kiDI adc-quate prOlP'eaa QD 

thia work. Priority ror thi. work will be revie'Wrd 
now that thr- new line rrOJJl BlbiD.,ar to Nadikuck 
!las made adt'q uate prOlreu. . 

Thi. work has bel"n completed and opeud to I.G. 
traffic. 

A Prelimin:u'Y Engineerilll-cum-Traftlc Snrvey fGr 
couveraion of a railwa, line &om M.G. to I.G. 
br-tween Guntur~ODac:hala1ll aDd 'a lC.PAI'ate 
line frODl Kurnool Towo to GuDtabl via DrODa-
cbal&JJl haa bef'!n lanctioued. . The 11'rve, wor ..... 
been completed and tbe report for tbe 1\Il'VeVI U 
expected Ir<'l1l .the RaIlway. Arter the report is 
received, the reuibillty 01 CODatructton or the linf 
will be examined, in cODIuitatioa with l'IaIlniJIf 
Commiuion lubject to availability of reIO\LrCf'S. 

Survey Cor -converaion of M.O. SectiOQ from Tirwpati 
to Pakala and parallel B.O. llDe from Pakala to 
Katpadi WiU sanctioned. SubmUalOQ ol the r~t 
is expected in a few tIlontha time. On availability 
of the report, the reasibility or cODItruction 01 tlW 
Ij.ne will be examined ill cOlUultatlOil wltb the 
plazmiDIJ Oommission subject to availability of 
rt.lOurces. 

O. lha61ilrl of Line., 

Tbe doubliDil work of track betweeZl Wirur w Sirpur 
and Town (24.25·Kms.) wu illCluded in 197J-80 
at a COlt or RI. 4,11 crore., TIae preaeat J'l'eJIreII of 
tbia doubling ia 75.5%, 'l'be procre. ia bel .. 
acceieratt'd to enable eally completion of thia' 
doubling. 

. ... ~ 

Th~ doublilll work of Section between Maniquia-
Wirur and Sirpur town-Ranchi Road wu included in 
tbe Budget ror 198,~, The e.timated COlt i 
R., lIO.IO crores, The pre.ent prOll'e. ia 50 ~~ 
The progreu il beiilg accelerated to cuble ea r I)' 
completion of thia work. 

Thi. doubling work wu approved iD ,gS,-flg, The 
eat1mated a.t ia RI. 800.07 Ia.tha.. Tbe total ex-
pr-nditure upto 9'-3-'984 it 1U. 1I7,8a lalb,. 
The preaent prOlfte .. it JII%. Outlay cbrill t 
19f1t-85 18 RI .• , lalh.1. 

---------- --------------------------



(I) 

,(iv) Hyderabad-Telapur s~ctiOll 

(i) Pal'valhipurarn·Koraput 

(ii) ,~erla·1taichur ,ill 
Cadwal 

(iii) ~dsk.a-Vikarabad 

(iv) Guatllr·Dronac!saUam 

D. 

• 

This doubling work was approved. ill Ig81-8a. 'fhl' 
ealhnated COlt i. R.I. 875.88 lakha. "rile total ex-
penditure upto 3'·S-lg84 il lb. r 15 lakbl. The, 
pre.eDt prosreaa ia J 5 %. Outlay durin, 1984-85 
is RI. Ig8lakhl. _ 

Pro/111ft/. N.w RllilwlI, LIRe> !/Ai,r, SUtlt'Y 

A h·amc-cum-prelimlnary' engineeri Jl~ Survl'y WI" 
conducted by MIs RITES lor a lIultable lillk 
between Kotaval ..... Kir_dul' and RaipW'-
VlI:ianagram Sections. Two alternative aligmneftts. 
'viz. (I) from Koraput to Rayagada and 
(ii) from !toraput to Parvathipuram were eD-
wned. KOFaput-Rayagada alignment, waa consi-
dered more acceptabk for rcUOIII for cost, ata-
bility, recurring maintenancr: cllpen.e8 and Op'-
ra!Jona) f1exibililY inlpite of it, lleing longer in 
lellflh by about 45 Kms. 'rhe construction of 
Koraput-Rayagada . BG r:ilil (1.74 KJru.) wu, 
therefore, apptoved in 1981-8:1 at a cost of lb, 
1 111.10 crorc~. The wnt'k. on thi~ project is ill 

Pr:Ogrll"~. 

A Preliminary J~lIgjlleeJ'illg-C\llu-·I .. tI ( ~:\" H) fr' 
'eonstruc;tion of a new BG line fron. 'Macherta I." 
R.alehur II~ Gadwal was sanctioned by the !Icard 
in July, IgSl at an eltimated coet of Ils. 17.5:l 
lakJia. The totallengtb of thi. new line i, 260 KOla. 
The survey report is expected to be lubmltte,t ill 
lhis year. The ~UrYey reporl' nil ',('ceipl will he 
examiQCd. 

Tile Preliminal'Y Engineel'ing-c;um-Traflic Sunicy f'll' 
,cOl1Itruction of a new BG line from Kri"llna to' 

Vikarab&d was sanctioned by Ihe Railway Boud 
in October, IgBI. The length of this lice i& 130 
Kma. ",Cter the survey report is recelved by !bc 
~ar ePCl" the feasibility of conslJ uctior. d til" 
new line will be examined, ~ubject to availMil;ly 
Ofl'ClOurces and clearance by the l'J .. n,,;,-.g «Jrr-
1I1Ission. 

The Prelimillltry l:l\ginct'Tir.g' ellll-TI ~ ftc Survey fOJ 
conversion from metre Gauge to bruad gaugc 
between Guntur and Dronacbalb.m and a sepilrate 
parallel line (ronl Kurnool town to Guntakal vi. 
DronaehalJ.m was sanctioned in October, 19Co. 
The lurvey work ia near~ns complelion and af'e, 
the lurvey repoi·t i. received,the felUibility oC COll>-
t4'UCtinr the line will 1.:,., examilledin the light "j 
the financial resolll'ce' anti the "lI'aranc,., hy tht' 
Plllnning C~mmiuiOl\ . 

(v) Patanchcru CQIIllCc;t,jnS A preliminary Engineeriug-(;\im-TI duc Sm \ q Wit" 
Sadaii vpet road~ogareddy- carried out by the South Central Railway durirg 
J~pet. Wedak, Siddipet, 1 gS0-8 1 for construction of Railay line flQDt 
:karl~.Peddapally Patancheru to Peddapalli via Sangareddy • .TO(fiP!'t 
COIUICcitlng R.aiehur Tllt·rmal Rangaml?':t, Medak, Bubbak, Siddipet, Sil'dl~a 
S~l.I ,ill Vlka,...ad. VimulavWda and Karimnapr. The poIIibiJity (.r 

connectinr 5angaredcly to Saduivpot J1.a.d wa.' 



(I) 

(vi) Ninmabad &Ad 
Raau,undana viaJ..,uaI. 

(viii) Nadikude·S.ri ltalahuti/ 
~ur . 

J 0,5 

-----------
allO inveltJgated by the Survey 1'~. The re-
port of the Survey revealed that· the propGled line 
3OO.58·Km!.in length, would colt Rs. 95.67 crore~ 
and the proiect would abo not be 'financially II iAbk . 
In view ofihe aeuteahortage offllJl(b in tbe railway 
plan and a very heavy tbroW·forward expcnditun~ 
on tbe eanctioned scheme, the project h ... bt-:rll 
deferred for 'con'iideration at Kome (uturl' time. 

The re·appraieal lurvey for new Be I ill" between 
Niamabad Ramagundam via .Jaglial Wall ~anc· 
tioned by the Railway Board in October, 19U1. The 
total leJllth of the line ia 155 KmlI. The .urvey 
work il nearilll completion and the report i.~ e){· 
peeled. aeen. On receipt of the survey report d,C 
viability of the line will be eXllfTiined taking int .. 
cODIideration the fiDanc:ial resouf("eH IUld clearance 
by tbe Planning Commission. 

A PrelilniDary -EJlIineering-cum-T.·.ftie Survey ftll-
line capacity worb on Belampalli.n .... nakal Section 
ud Kazlpet·SecWldcrabad-Wadi (~UDtakal 
JlenlguDta _cellon wu carried out during r9£0-8l. 
On the bul.orthereportofthi •• urvey. thefuilo\\,jng 
doubliDl worp bave btooe,! MIl('tioned:-

J. Doubling 01 track belw .. t'n Pimban lutd PiRdiyal 
('~.40 Knu.) 

2. Hyderabad.Telapur (27.57 Kmx.) 

3. Wadi·Thaqundi (\J9.~ KJD. •. ) 
,. Chesunta·Jtrllhu (9.119 Kma.) 

5· Gooty-R..aya1acheruvu (113 .6Sltnu.) 

6. Kondapuram and Muddanuru (113.65 Krt\lI.) 

7· Croum, st,tiona betwct'n. R.ayalacheruvll anti. 
Juturu. 'The above doubling w()rh an 
at V.r'iOUII uafe& of procrr.8.~. 

The Preliminary EQlineerinr-cum-1'l·.ftic SIP vey 
ror c:<»:lItruction 01. new BG I in" from lS.adikude 
to Shri Kalahaati/Gudur· wal SIUIctiuned by the 
Board in AugURt IgSl at an eatimated COAt of R •. 
211.61 lakh.. The lurvey i. in the adv&/l(;cd .ta~· 
and the survey report WIll be availab)e in a couplt' 
o( month.. After the lurvl'Y report is receiv('d, 
the tiJlancial viability ortms line will I,,· cJ<?minl'ci 

. in consu)tation with thl" Planning Commi.)iOJl. 

TheJenJlh orthlaline between Nandiyal hI Yerr-agun. 
tala i. about 11I7 Krm. The lIurvey haM he"" com· 
pleted and the project report W8M received in lhl" 
lillard', office. The estimated coat uf 'cODItructum f)f 
t~.line i. R!.. 04.9 .48 erores. ThellJlc i,not financially 
viable. Due to .evere .coNtraint of re.ourr.e~, 
the proposed liJlc would have to wait f<ll' coh.\oi. 
deratjo.ll. 

-----_._---_. --------
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(I) (a) 

-----------------------------,---

... 

(i)"Gauhatj-Dibruprh line 

: i) \I nolar Hill to Slitbia via 
DUIRta, 

(Ii) R.ln~\i to G;ridilt via 
Ihuribacll 

(iii) Pipradih to Bhavaathpur 
ad lb fllrtber esteDSloll t1t 
COIUleCt QuAlwa !load-
Chopall tille 

(iv) Nirl&ali to Sarairaria 

\ (v) ~cir to Gaya 

ASSAM 

&~'JLiMs 

A Preliminary E~il'lCerjDl-cum-Traf6c Survey for 
exrension orBG lane from Chaparmukh toDibru-
garb about 4:50 Kma. following a DeW alilJlU1lellt 
touchiDl the important towns in Assam was IIpon-
sored by the North Eatern Council at their COgt 
and they have accorded their adminiltrati~ ap-
proval al well al sanction to undertake thill survey 
&II a 'Dcpoait Work', at an estimated CO!t of R!. 
<n·8g1aths. 

Due to limited financial resources, which are not 
adequate even to pro,res, the schemes alrtdy i. 
hand, it may Dot be pcmible for the Railway' t. 
lIDdertake the construction of this major project ia 
tbe 6th Plan. However, this project will be ,iveJi 
due consideration after the sUI'vey is completed 
and project report is a\'&nable. 

C):lltructlon of a BG rail line from Jo,igboya to 
Gaubatl via PaDChratna,hat ha9 since been ap-
proved, alo~ with eOI1,tructiol1 of a raH-c:um-road 
bridJC at JOIl,hopa. Final location lurvey for 
t~ proposed railway line has been takeo ill hr.JId. 

BIH.\R. 

In view- or the severe cemtraint on fund" it will not 
be 'p:lldble Co con,ider this propoStiI at presellt. 

A decision on the project will be taken as 5000 as tlae 
Rurvcy II eom.ploted and roport examined, subject t. 
availability or fun&. 

R.e-apprai .. l of tho earlier traffic lurvey for a BG Hac 
oa Delu-l-oa-SoDo-Ampra-Banjari-P!p1'adib 11. .. 
heeD COtllp1eted aDd the lurvey report it UIlder 
cuminatioa. There il nopropoaal to extend the 

'liDe up to BhaVAathpur. Thil IUQCIlion can be 
f!JWIliaed after me nanteY report up to Pipraclila 
ha~ been examlllCd and decision taken. 

To Prelimiaary Engineering-eum.-Tratlic surv.y 
have been carried OIIt during 19711 ADd 1977 for 
reatoration of NirmaU-8araiprh Railway liDe. Nt per the late.t lurYe1 report, reoeiwd ill 1977. three 
poMiblc! alteraadvet were iDVcmpted for construc-
tion oca bridle over riftr KDtri. All these proposah 
were found to be fiaaocially unremuDc:rative. Tile 
projcc. waif thcrdbre, not purlued. 

SW'Vty carried Ollt for laying a broad gauge lineiroDa 
Rajglr to 0.,. in 1976-77 baa reftaled w.. the 
project wiU not be a .iable one. It i •• daerefore, 
DOt propOle4 to take up thia propOJal for CIODiidera-
dOD at prestat. AocordlDg to a lurvcy carried out 
ill 1975, tbi, propotal WaI foUDd to be \UrlCIIIU1teI'IL-
tift. 



(vi) Ranchi to Korba via 
Lohardap 

In view of levere constraint 0 f resources, it hu not 
been possible to procesl this matter further. 

(vii) Construction ora parallel 
B.O. line between Hajipur at 
Bachwara 

A lurvey has been carried out fur laying a paraUel 
B.O. line between Hajipur and -Bachwara. The 
qUeition of taking up construction of this project 
will be considered subject to clearance and allotment 
of funds by the Planning Commission. 

(viii) Forbesp~-Thak~ via 
Bahadurpnj 

(Ix) Deoghar to Dwnka 

(x) Darbhanga to MuzafFarpur 

(xi) Gays to- Tori via Dobi-
Chatra-BaIUIDath 

(xii) Mehshi to Saharsa 

(lEiii) Dauram-Madbepura to 
Singnesbwarasthan 

(xiv) M~fEuopur to Sitamarbi . 

The new line from Forbespn to Thakurganj ir elti-
mated to cost as. I ~ crores. Owing to paucity of 
funds the proposal l1as not been surveyed 10 far. 
It has to await better, timel for consideration. 

Preliminary Engineering-owu-Traffic Survey fur h 
new DO line from Dcogarh to Dwnka via Basukinat 
has been completed and the lurvey report is undel" 
examination. A decision on the project will be 
taken as .oon a, the survey report i. examined and 
decision taken subject to availabiliy of funds. It 
will also require clearance ofthc Planning Commipion. 

A lurvey was carried out in 1979 for construction of a 
DO linc from Muzaffarpur to Darbhanga via 
Dharwara, Sirwhara Atalbahl and Benibagh. 
The ,urvey report indicated that the propoaed 
line wa. estimated to cost about Rs. 1 •• 46 crorea. 
The present day COlt would be as. 17 crorel. Since 
the project was found to be yielding a negative retum 
the lame was not pursued. 

Thi. proposal has not been considered qr surveyed 10 
far. It h not proposed to take up this line for 
consideration in view (If the severe constraint on 
resource •. 

A Preliminary Engineemg-cwn-Traffic Survey was 
carried out during 1977 for construction or a M.G 
Une from Saharsa to Tarapith Mahc.bi. AI per 
the lorvey report, this line, 14.711 Kms. in length 
was estimated to cost RI. 7S'87 laldu. The prestnt 
day cost of this project would be about as. Q' 50 
GrOtc!'. Since the project wa. found to be yielding 
a negative return, the lame was not pursued. 

A Preliminary Enginccmg-cwn-Traffic Survey has 
been carried out for construction of thi. line. The 
project was found to be financially unremunerative 
al per the project report. Since the area ia well 
aerVed by a good net work of roads, the survey team 
has not recommended the construction of this 
line. The proposal is therefore not being pursued. 

A Preliminary Enginedng-cUlU-Traffic Survey hal been 
included in the bUdgct _for 19111-82. The lurvey 
is in progress. The matter would be examined on 



(I.) 

(xV) Banmankhi to Narpatganj • 

t 

(xVi) SultUganjto Deogba.r 

(XYiii) Blharigauj to Kurlela 

(xbt) Laulraha to Sitamarhi via 
Jainagar 

(xx) LaUtgram to Birpur 

(xxi) Simri-Baktiarpur to 
Bihariganj 

loS 

reoeipt of the survey report. The project 
undertaken (or construction 5ubJcct to 
and allotment of fund~ by the Plannng 
aion. 

would be 
c\ear21noe 
Commi!· 

No survey has been carried OUf so rar for construction 
tlf a direct line from Banmankhi to Narpatganj. 
Railways have been allotted lirnitc;d funds for cons-
truction of new lines, which are barely lufficiC"Dt for 
the ongoing schemes. The propoql has, therefore, 
to await better times. . 

There is no proposal at present undrr consideration 
for taking up this project nor has any survey been 
done in the past. In view of the severe constraillU 
on fund'!, it will not be ,possible- to take up tbis pro-
posalat present. ,I 

No proP<'sal is under consideration for tbis line. It 
will not be possible to take up this proposal at presLnt 
due to severe constraint on resources, 

No sUMY has so far been carried out for the suggesttd 
railway line. Railways have been allotted limited 
funds for construction of new lines. These are 
barely sufficient for the ongoing schemel. The 
proposal has to await better times. 

Due to paucity of fUnds, the porposal has to await brlter 
times for cOnsideration, 

A survey was undertaken for restoration of Nirmali-
Saraigarh Railway line in 1976-77. A~ apart of 
this lurvey, the construction of a new Me1re Gauge 
line from Lalitgtam to Bbimna,ar via Birpllr wa~ 
also examined. Since the project was nol found 
to be financi\llly viable, the sarne wu not pursued . 

• 
A survey was carrir.d out for con.tl"urtion of a new 

Mrtre Gauge line from Biharlganj to Simri-Bhaktia-
pur duri!)! 1974-75' A~ per the survey report, 
this line. 54.5 Kms. in length was eatimatcdto cost 
RI. 6-44 crores frond was found to be yidding at 
very low return. The project was therefore not 
pursued. 

B. CMtlfUi611 oj Narrow/MIt" Gillig, Sections inw Broad Gaug. Section 

(i) Darbhao...,Nirmali 

(ii) . Dar~Dp-.Jayanagar 

(iii) Katihar-Jogbani 

Survey report reoeivtd for conversion of Darbhanga-
Jayanagar indicated t4at this project i\rill not be fi-
nancially viable and was, therefore, not prOC(.S~~d 
further. 

A survey luu been carrkd OUt for the ~uggesl(d con-
version from Metre Gauge to Brpad Gauge. N.E. 
Railway's· survey report is UJlder examination. , . 

Re~saJlceli'-ngineer;l'Ig. Survt.y rf'port fo/·Katihsr-
jogbani conversion' has beC"D r~ceivtd rrOl"tltly 
and il .undflf examination. 

---------.--.--------- ._---
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(I) (II) 
-- ... __ ~_ .. _ - -0-'.---' .. _0-.. _- ___ .. _ .. __ .. _ ... _. _._"_ ~ ._ .. ___ .. ~ 0_._ .. - ______ .. _._ .. 
(iv) Sahana-Jogbaui 

(v) Dettiah-MuzafJ"arpur V;D 
Motihari . 

(vi) Bathnaha-Bil"pur 

(vii) At"rii~·Sasaram. 

(viii) RanchH..ohrdaga andih 
further Mt~ft~ionupto Tari 

No 5Urvey has so far betn carried out fur convtJ1licn 
of this line from M.G. to B.G. RAilways have been 
allotted limited funds for gauge conversion. ThCjllt" 
lire barely sufficient for the ongoing ~emes. 
This proposal-has LO await better times for consi· 
deration. 

Au engineering-cum-traftic r(".pprai~l halo been 
carried out for conversion cif MW£II.fl'arpur-Raxaul 
section from Met"! Ga1J8e to Broad Gauge. The 
project has not bt,en found to be financially viabk 
and is, .therefore, not being persued furlh('r. ' . 
A survey ha.. already be~n carried out for replaGl ment 
of KOSI pr~ject's Narrow Gauge line from Bhim-
nagar to Bathnaha into Metre, Gauge. The pJ'l:S('nt 
day COlt would be R~. 8 crores. Since the art'a 
is !erved by a good network of roads and thl; sugges. 
ted M.G. line 'would be yielding a lliw return, the 
matter was not pursued further. 

Preliminary engint:ering·cum·traffic >ur\ley for a B.G 
line between Arab and Sasaram (165kro&) has ,been 
completed. The report is . under examination. A 
decision will be taken afkr the Jurvey i8 completed 
I\nd report examincd, subject to availability of 
funcb. 

Updating of the preliminary <nginrtring·cum,tr;. fEe 
survey of l!nS iM in a hand for the convenion of 
Ranchi LoIsanb.ga narrow gauge line with ,broad 
gauge and it extension to Tori. After receipt of 
the survey repbrt the matter will be considered 
with due rClJllrd to via bility ofthc proposal and avail-
ability offund,. 

C. Doubling(ReeonstTuction of &iI/IIO) LiMS 

(i) PatDa-Gaya 

(ii) Kiul-Sabel>8lU\i-Batharwa 
, Section 

A survey for the Augmentation of line capacity in the 
Patna area hu been approved and it is in progress. 
The requirements of doubling of the section will 
also be given the due OOII.Jideration during the count' 
of the, lurVty. A ciccision will be.''Iakn-. aflfT the 
survey has been carried OUt and thl! survey rqx>rt 
cxamlDed, ~ubject to awilability of funds. 

Doubling lx'IWt,r:nKajra-Jamalpur and Ratanpur 
Suitanp.nj OJ) the Kiul.Bhaplpur lIe(tion is an 
approved work and is alre;:dy in prosrc ... 

Do\lbling of the remaining section will be given due 
comideration, if warranted on tTaffic coosideralioos. 
aft(~r the above work is completcd'. .. 

D. IUpUu,mettt rQ old Li"u 

(I) Sahibp.nj loop line ~nd! 
Howrrul-Mughalsarat 

---.--.- .--.'-----

The Sabibanj loop lill~ which was built nearly 
a century ago is being maintainn:! in a sati.&c:tory 

condition to carry the passenger and goods traffic 
offering there. For iDfitance, the traeb CD thi. 
route have been generally f("Jlt'Wtd in late fil\ies 
and early lixtieti. About 8 ktnl of renewab are 
sanctioned in this section. 
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(ii) Manai to Sahar .. 

Delhi-Rewari and Delhi-
Amrit .. r 

. Delhi-R.ewari 

Mormugao-Londa-MlraJ -
Hospet Metergaugeline 

A, regards Howrah-Mughalaarai maiD line, the oldest 
portion of track iJ of '944-45 but large length of 
track baa been renewed in 601 and 70s. A numbtT 
of worb for renewal of track on this section arc 
already IIIUlctioned conunensuratc with the availa-
bility offunm. 

MOlt of the track in thit &action has been relayed in 
1967-68. The track consiste of s-rajJ.we1d~d paneh 
the sleeper. are ofCS"I'-9 and track structure i. good. 
Renewal will be planned when it become! due. 

DtlJlI ADMINISTRATION 

A. &/Huuio" qf Rouu MiUag' 
The existing railway 1in~~ ale comic\rlfc\ FC'f(ulr f'r 

the traffic required to be moved. TheBe prOJX'Eal~ 
can be considered at the appropriate time subject to 
availability of adequate resource •. 

B. Conlltir.sil", of EKisIing UnIS 

Delhi-Ahmedabad eonvenion project from MG to BG 
is an approved work awaitiJ18 Planning Commislion'~ 
clearance. Delhi-Rewari eonveraion will be coveJ:"ul 
a. and when this project ia taken up for ~.~c.tion. 
However, asa first .tel" the work ofl."ovid~ng lIf.CIitional 
through put and termJnalfacilitie81ncluding aoubling 
between Garhi Haraaru and Kbalilpur for movcmrnt 
of addition traffic (Phase I ) at an e.tima~d CO!lI of 
Its. 5 croresi! in prolP'essnow. The scope of the work 
is beiJ18 reviewed. 

GOA, DAMAN &: DIU 

Co"lItirsion from M.. G. to B.G. 

"'A survey on the South Central Railway for ascertaining 
the engineering feasibility a. well as the trafficjuatifi-
cation and economic viability tlf converting the metre 
gauge sections into broad gauge has been completed 
recently and the survey report is under examination. 

In view of the present resource constraints, even the 
existing conversion projects are not proceeding fast 
enough, and the outlay provided by the Planning 
Commi.sion under the head 'Traffic Facilities has been 
spread out over scores of gauge converaion projects 
at the cost of other traffic facility works without any 
immediate advantage to transport capacity. 

Currently, therefore, the Railways art concentrating on 
completing a few of the gauge eonvenion projects 
al readyin prOifress rather than spread out theresourcel 
on all the vanoUl gauge conversion projects. 

GUJARAT 

.:.4. Propos4lfo, Construction oj'''' FolIounn,·N.w lints 
(i) BbaVJIagar-·Tarapur B.G. 

Line 
A 8U;vey was carried out in J 977 for the comtruction of a 

B. G. line from BbaVnagar to Tarapur when it was 



(I) 

III 

revealed that this J50 Kms long line will cost about 
lU. 34 crorel, at the then prevailing price~ ard will 
not be financially viable, even with an infiati()n of 
100% in goods freight rates. It hu, therefore, not 
been po'eaible tottake up the construction of tm. 
railway line. 

(ii) Gandhidllam-·Lakhpat via Prellminary engineeril'1'g.cum-traffic 5Ul\iey for e('1.\'(1-
Mandv; Mundra,lI84 Kma. lion of Gandhidham-Bhuj section into 1>0 and con-

(Approx. Cost Ri. 70 crores) atruction of a BO rail link from Bhuj to Lakhpat 
which was carried out some time ago, revealed that 
the prQiect will not be a viable one. A survey is nc.w 
in haDa lor updating the ear lierfindings. 'Ih" pH.po!al 
will be elCamined in the light of the survey findings as 
soon as the same is completed and a decision will be 
taken on the proposal subjectto feasibi Ii ty and fi nan-
cial viability. 

(iii) Rajkot-Jasdan 1\lGline 

(iv) Saradia -.Kutiyana - ·Kat-
, kola MG line 

(v) D~JhalodBanswaraBG 
line 

(vi) K.e!lhod-\{angrol ~G line 

(vii) Rl\iula-;JafrabadMG line 

(viii) Udhna-·Mqdalla DG line 

(ix) Con.truction ofKosa Road-
Bhildi (miuing link) 

(x) Dahod to Jamarkota via 
Jhalod , 

(xi) Chuchurpara···Rajpipla 

(xii) Ahmedabad Circular Rail-
way line (Metropolitan Pro-
ject) 

(xiii) Ahmedab&d -Jhalod- Udai-
pur Dahod Railway Line (410 
kam) 

J 

There is no proposal at present, under consi-
deration. 

The abol(&new lines cannot be taken up due to severe 
. constraints on the availability of funds for various 

railway projects and thil position has been continuing 
for some time now. The funds that are made available 
for this purpoae are inadequate even to ensure sati! f£c-
tory progress on the projects which are already in hand. 
In these circumstances, our effort. are directed 
towards progressing the ongoingprojectl expedi-
tiously towardatheir completion, 10 that benefits start 
flowing to the public. 

In view oCthe extreme difficult resources position 
it will not be possible to take up these Rropoaals for 
consideration at present. 

The Ahmedabad Urban DtvelormC'nt AUlh oril)' u.d 
Ahmedabad Municipal Corporation had been con-
templating to conduct techno-economic feasibility 
survey for COnuJluter rail SC'I vices for AI m~f;:.ll:d 
Area-which hadcrosaed two million mark. At the 
instance of the State Governmentt,. the Miniatry of 
Railwayshave authorist'd the MTP (1Uilways) Bombay 
to undertake the feasibility study for a ldetropoJi1an 
Commuter net work for Ahmedabad area as a deposit 
work. The length and the time to be taken for con-
struction of the rapid transit line will be known ~IJ' 
after the feasibility study to be conducted by MTP 
(Railways) Is over. 

Ahmedabad and Udaipur are already connected by • 
BO Railway Line. It has not been ~ible to under-
take construction of another I ine in this area viaJhalod, 
due to the existinc difficul t finaucial VOlition. 
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B. CDl'/lJlTsUm 

(I) O\"ota 
nsglr 

U ,hip lr-Ptatap- . Th~ State G.)vernment of Gtyarat have been pres.\ing , 
fll,' the conversion of the ab:Jve M. G. R'lilway lines 

(fl) Ol1buchh"p'.lra -Rljpipla 

(3) A'1kleshw.lr~R.".ipipla . 

(4) Jnagldia-Netrag (NG to 00) 

(5) Bhavnagar-M\buva (NG to 
MG) 

(6) Billimora-Wagbai (NG to BG) 

(7) Ahmo:dabad-Delhi (MG to 
BG) 

in view oCtraft"ic to be moved to the propoted Nawag;!.ffi 
Dlm: Th" S!ate Governm~nt w~re advised that as 
the convorsion 0( the above m.,ntioned MG Un~ is 
mo:ant prim'lrily to serve the Narm~:l proj~CI. the 
survey for the MG line could undertaken by the Rail-
way Administration as a. deposit work chargeable to 
the State Govrrnment. The State Government have 
agreed to bear the SUrv,l' charg~l, and accordingly, 
have deposited the amount for the conversion of Ank-
lesbwar-R,jplpla NG section into DG and ext-ension 
from Rajpipla to Gora and convcrsion of Pratllpnagar-
-Ohbotaudiapur NG Section into BMG. 

The survey has been completed and the report has 
been .t·nt to the State Government. 

These proposals are short railway lillI'S carrying very 
little traffic and the conversion of these Iincs will 
not b~ a viable prop:>sition. Th., existing constraint on 
t he resources does not permi t taking up these lines 
for consideration. . 

Thisia & m'ljor proje~t involving converaion of 9!:15 Kma. 
of MG line into BG t,nd will cost about R •. SOO crore. 
at the pre.ent day pnce level. The project waa inclu-
ded in the Blldget for 1977-78 bu. t the Plannl ng Com-
mialion's clearance hal not been rect'ived 10 far. A 
beginnin~ on this project can be made Gilly when 
the laDle 11 cleared by the Planning Commiuion and 
neceuary funds allotted for the purpoee. 

HARYAWA 

A. COII,lnIetion of NIUI Lines 

(i) Linking ofjhajjar with Rohtak No invesligat ion for thi.linehaa been made in therecent 
by rail. put. Due to severe financial conatraints and heavy 

cotlltnitmenU ah-eady on hand it will not be possible 
to accede to this reqUett. 

(ii) Abob'lr, Sirsa, Tohana RaU- . NoiDvcltigationa have been made for the Hiuar-~ateha-
way line. bad-Sirsa-Abohar link in the recellt past. 

(Ui) O:>n,tructioll of. new rail. 
way.line between Delhi and 
AWtAr Via Firollcpur-jhirka 

Due to severe comtrainta and heaVy commit menta already 
on hand, it will not be pouible to consider this pro-
paul at ptesent. 

The ~poI&l for a new BOliDe from Pal~al to F'U'ozepur-
Jhl~ka and Alwar baa not been surveyed earlier. The 
aUoUneDtoCfundaforcQJl8truction of ,new linea during 
the VI Plan h too "meagre and wiU Dot be auflieient 
~en for tbe oD1{oin« ICAemea. In view of tile .everr. 
fi.nancial comtralllts, it will-.be diftU:ult to eoraaidl'r 
thlucheme at present. . 



O.'lQveraioIi of Gargaon 
liM to R"MI:i G"u~". 

(g) 

B. Conversion of Lin. 
Railway A P;'op~;Jal, bued on tht" R~gional plan of the National 

npital region prepared 6y the Town and Oountry 
Planning Organisation, Govt. of India, waa received 
from the Govt. oC Haryana. The proposal was for 
conducting a sUI'vey Or linking up of Palwal-Sohna-
Rewari-Rohtak and Panipat and conversion of Delhi-
Rewari from MG to BG. This propoul wu duly 
examint"d in the R'lilway Ministry and the position 11 

. as1ndicated below. 
_ Th'! need. of Delhi urban region have bec:-n catered to 

by doubling of tracks, cOIl\truction of avoiding linel 
and electrification of the preaent Electric multiple 
unit service. also arc being introduced and gradually 
the corridora·fanning out froni Delhi and New Delhi 
will be covered sul:ijoct to availability of adequate 
funds and rolling stock. 

HIMAOHAL PRADESH· 
Convtr.rion of Broad ecuge 

(i) B-o vi G 11~ ,Ii Q~ from K. llka 
toParwanoo 

Kdh-Parwanoo rail link work has been approved in 
Ig8S/-8g. 

(ii) J:>g \lld _P..Lonta_ltljban 
c:iil link 

Th'! surv"ya for line Jagadhl'i-Pacinta-Rajban il well 
in progress. Further consideration to this project will 
be given after the survey repoz·tlhave been examined 
and subject to availability, of resource. and clearance 
by the Piannil\8 C'ommission. 

(iii) Nl"'~ll-Talw.\raBGlinc . Con.truction ofa new broad (tauge line from Nangal 
Dam to Talwara (S3 ':'4 Km •. ) and taking over of the 
railway lidingsfrom Mukerian to Talwara (29.16 KmI) 
halbeenappro"ed in '981-{ts/. Theworkisinprogrcu. 
Present prOl>'l'eas is lI.5tl%. &timllted cOft of the work 
is Rs. ::13'4'1 crore •. EltpenJlturt' upto s'-!l-84 iaR.. 

. gllO lakhs al'lo o·,tlay for 1914-85il R.I. gog lakbt . 
. JAMMU 'AND KA8HMfR 

Ct)nstnKtion 0/ Be LiM from ]Gt7If1IU to Udlulmpur 
WorkofconitructionofanewBGliliefromJanunuTawi 

to Udhampur has been approved in ,gSI-SIZ. The 
work i. in progress. 

~ARNATAKA 
A. COIfstructu", of N,w Linu 

(I) Hlbli-KarwarR\i.lw.lyline. A traflit: appreciati~n survey waa conducted by the 
Southern Railway in the year 1lJ64 regarding the 
feasibility of constructing a new hne between Hubli 
and Karwar covering the following: 

(i) A new railway IinoconnectingGoaandSadaaivagad, 
a town on the north bal1k of KaHnadi creek near 
Karwar Port; 

*The following neW railway linea for Himachal Pradesh have also been propoled lor 
the Sevt'nth Five Year Plan : ' 

(I) Bchrampur-Bilaapur-llarnpl1r/Mandi Railway line (Preliminary survey has been 
comllieted as Deposit work at the initiative oC H:P. Goverxunent (B.G. IJn,~ 

(lI) HaJbiarpur-Amb-Nandaun-Hamirpur-Bilaspur (B.G. RaUway line abo prClpOled by 
Punjab Gov!. al S()JIle portion from Hoshiarpur to Amb faHs within Punjab State). 

(3) Jw.al~ukhj Road/Tripal-Jwalamukhi TClI1ple-Nadaan B.G. Line to conaectthe 
famoUl temple of Goddtas Durla at Jwalamukhi witb·tbe .Union Capital. 

(4) Mandi-Jotrindernagar Nalagarh N.G. Line. 
(5) Gh >tnauli-Nalag.ubB.G. Line 

(Tb~ old·track wu dismantled and as lIuch it i. only a re.torat ion work). 
(6) Una-jaijon B.G. Line 

{A\SO supported by P~ab OoverlUQent). 



~------------------,-------'----.-----

• 

(2) Chamar~anagar-·Sathyama­
ngalam.Coimbatore Railway 
line 

(ii) Ltnking Hubli with Dandeli II;' Karwar Port with 
a broad gauge line. 

Thi' survey covered a distance of l76 Kms. and the COlt 
was workedoutto RI. 19 CrOl'es yielding a return of.; % 
subsequently, the Railway Board ordered for a fresh 
Engineering-c:um-traffic survey for construction of a 
new broad gauge line from Hubli to Karwar in 1971 
at a cost of R •. 9,81,4+$/-. Accordingly, the survry 
was completed in 1973. A, per this lur~y the length 
oCthelinewould be 191 Kms. and the COlt of construe-
tion would be RI. ~5 crore.. The Railway Board 
adviled the Railway lDJune, 1973 that unleaa a firm 
decblon to export a minimum or 5 million tonnt'l of 
i ron ore through Karwar Port waa taken by the Ministry 
of Steel, the project could not be financially jUitified. 

L'lter, in view of the various public represent at lona from 
varioUillOurcc&, the R.ailway Board again sanctione~ 
a traffic reappraisallurvey in September. 1976. The 
survey work was taken up during April, 1977 and 
completed in Sept emhf'r , in the same year. The 
railway lu.bnUtted the report in March, 19'78. Accor-
ding to thillecond report, the COlt was updated to RI. 
57·03 crores with an anticipated return of 4.6% 
(4.6% with landCreeCrom Karnataka Govt. and 4.9% 
with land and wooden deepen free from Karnataka 
Govt.). The railway suggested il!: report that since 
MM1'C would have lubstantial savinga in transport 
COSt, if the above line was constructed, they could 
be asked to participate in the Capital COlt. The pro-
ject could not be pursued due' to difficult ways and 
meana position. 

Due to persistent public demand, theupdatingofPrelimi-
nary Engineering-eolfll-traffic lurveyCor a new BG lim' 
between Hubl i and Karwar haa been approved during 
1983-114 and the work is in progres •. On rf'ceipt and 
examination of the re-appraisal survey Report, a 
decision regarding con~truction of tile liJlt' will t t' 
taken, subjecttoavailabllity of resources and clearance 
by the Planning Commi.sion. 

A survey Cor laying a new lineCrom Chamara,janagar 10 
Sathyamangalam is in progrels. Further actIon can be 
taken after receipt oC the BU'vey reportand itl 
examil1lltion with due regard to cost, financial 
viability and availability offund.~. . 

(3) Chitradurg- Rayadurg line This work haa been approved and cOIl5tructi(>n WOI k is 
in progress. 

(4) Chamarajanagar-Maddur via In view oCthe Icarcity (JfrelOurces, these propa,ah will 
Yalandur in Kollegal Taluk . have to wait for better times. 

(~) Mysore to Bellary via Naga-
mangala, Kadaba, Sira, Hid-
yur: and Challakera 

(6) West coa..trailwayconnecting 
Bombay with Mangalore. 

BombaytoMangalore is 99S·II4:Xms. Outol'thi. Bombay 
to Apta-Pen haa alrea(!y been conetrueted. War k on 

Pen-Robasection (4: 16.; Kms.) is in progreu. Howevt'r 
due toconltraint onreaource.aa at preBen!', thert' ia no 
proposal to extend the line beyond Roba. ------.---.......... ------.......... ------.......... --------.................... --



(I) 

(I) B&IlIalore- Mysore 

(~) 

B. COllllfJ'siollJ 

Converaion work oflhiB line is in progrrs~. 1 h( wndds 
expected to COlt around RI. 110 crorea. Every effort 
is being made to complete the work expeditiously 
subject to availability of resources. 

(~) Bang.lore - 'Miraj and branch A survey for conversion of the Bangalore- ldiraj and 
Jines other connected lines to B. G. ba. been completed and 

survey report is beina examined. 

(5) Bangalore- Guntakal 

(1) Alleppey- Kayankulam BG 
line 

(~) Cochin- Ml.durai line • 

(I) Ernakulam- QJ.Ulon -Trivan-
drum line 

(~) Eranakulam ]unction- Tri-
vandrum sedion 

Tbis conversion has been completed and commiuioned. 

KERALA 

A. Cons,,","'wn of Ntw Lints 

Construction ofthisline has been approved and wi! I be 
progressed according to avaUability of funds. 

There is already a metre gauge linc linkiJlf Madurai 
with Bodinayakkanur (go Kms.). The proJect, there-
fore, Involves coJlltruction of a new railway I inc linking 
Bodinayakkanur and Cachin. The proposed line will 
have to negotiate the difficult western pats over a 
condderable lenath involving heavy inveltment and 
will have limited capacity on account ofateep gradien-
ts and sharp curves. However a survey for conversion 
of Madura.-Bodinayakkanur se~tion from ldG to BG 
and constructio.p of a new BG line between Bodinaya-
kkanur to Cochin is in pl'Ofreaa. A 6nal deciuon 
wi II be taken after receipt of the survey report anel its 
examination, re: coat, financial viability & availability 
of funds. 

B. Doubling Df Lbus 

The capacity on this section can be increased by provi-
sion of other cheaper inputs like provision of additional 
loOps etc. The following works are in progrellll on this 
section. 

a) Conversion of Oebira into crOising IItati(ln. 

b) Chonganur-Provision of second Signalled loop. 

c) Peri~-Provlsion of second lignalkd locp. 

d) Vail om Road-Converslon into crossing atation. 

Provision of additional loop to hold 70 vehicle. with 
simultaneous reception facilitiel at (i) TiruvaUa (ii) 

V",rakala and (iii) KarunagapalH. 
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(I) 

(3) Oufuvayur.-K,attipuram Rly. 
line 

(4) Tellicherry -- Mysore route 

(5) Kottayam- Madurai line 
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On completion ofthese wor D, the capaci ty on the section 
is expected to increase and is considered aclt'quatf' to 
meet the traffic requirt'ment, for the immediate future. 

Thesurv~yrepprt for thistinp hasjust beenrt'cei\(rl8l'.~ 
is under scrutiny. The question oftaking up this wOl'k 
will be considered only afler the c1e8l'ance of lice 
Planning Commiuion is I'ecpivpd and necP«lIlry funds 
allotted. . 

The investigations carried out for laying a MG railway 
line from Tellicherry to Mysore in 1959-(0 revea1rd 
thatthislinewasnoteconomlcally viable. Prp~ent day 
cost of construction would be above Rs. 60 crores. 

IJ'1 view of the severe limitations on the availability rf 
fund, for new line project8, it will not be possible to 
take up this for consideration in the neal' future, 

Theprojectlinewill rev«,ru~thewe~ferJlg}'atsand would 
be about 160 Km. long and would cost about Rs. , 80 

. crores. Becausc of high cost it is not expt'cfl'd to te 
economically viable. 

It will not be possible to undertake this projectJor 
consideration at prpscnt due to severe limitations (If 
resources; 

MADHYA PRADESH 

A. COIWersiMI of Lilusfr.m M.G. te..B.G. 

(1) R.aipur-Dhamtari NG. line The question of providing a new link from Dalli-
and extension of'BG .line from Rajhara to Jagdalpur which would pass through 
Dlaamsari-J)alli-Rajbara and the backwara areas inhabited by "Adivuis" ·and 

Jagdalpur thus pave the way for industrial development of 
the area has also been under COO8ideration. A 
survey WIU s:onducted during 1973- 1976. The 
internal .. ate of return by DCF. method was found 
to be 7.?%. However, with the pegging of the 
Railwaya 6th Five Year Plan at Rs. 5100 crores, 
considerable pruning of the proposals for new lineal 
conversions .became neoeuary and this work cov.ld 
not be include!1.~i~ the plan frame.·· 

(II) Jabalpur-Gondia NO line into 
BOline 

, 
(,) . Ohhioclwara-Paraain NG line 

into BG line 

A preliminary engineering-com-traffic survey was 
conducted for the conversion of Jabalpur-Gontiia 
line, alonl with its branch from Balagh8tto katangi, 
into B.G. The proposition was found to be highly 
unremunerative. Beside. the existing narrow gauge 
line, there i. a good network of roads in the region. 
Taking these into consideration, it was felt that 
conversion of this narroW gauge line i, not an irome-
dla tf: Ilt"Ctsn I y. 

The aurvey for conversion of Chhindwara-Parasipc 
NG line Into BG has been completed.. Pla1IJling 
Commission baa been approached for clearance. 
Further- ~tion will be taken after the pro~ct i& 
cleared bY, the Planniq CommilJioA and funds are 
made available. 
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(-4) jabalpLlr-Nainpur-Seoni-
Obuindw&ra-NalPur to BG 
line 

(Il) 

Pursuant to the recommendations of the Uncoono-
lnic Branch L~nes to Committee, aurveyt were carried 
out for conversion of the following IinCi. 

(a> Parasia-Chhindwara-Sronf-Nainpur-Mandla 
Fort. 

(b) Jabalpur - Nainpur - Balaghat - Gondia aAd 
Balagha t-Katangi ; 

(c~ Chandrapur-Nagpur. 

The projects were found to Ix- highly capital-intendve 
with very poor return. The convenion was not 

juuifk.d on opera tional consideration ei ther. 

B. CMrtruCMn of New LiMS 

(I) L"'itpur-Singrauli via 
Tikamprh. Chbatarpur, 
K,bajuraho,P.utna, 
l:htna, Rewa and Sidhi. 

(g) Guna-Etawah via Sheopuri, 
Gawalior and Bhind 

(3) BI~hrampur-Barwadih new BG 
line 

(4) Indore-Mhow.1ine 

A preliminary Engineering-cum·traflic survey for 
construction ofa rairway lint from Lalitpur to Singrau-
li via Tikamgarh, Chhatarpur-Khajurabo-Satna-
Rewa was carried out in ,980-8,. Two al~rnative 
alignments wert. examined". Survey, however,re-
vealed that none of the alternati~ would be fi-
nancially viable. Later, are-appraisal otthe f".arlier 
surveyspecific:ally for the ,ecticn from Satna to 
Baghwar via Rewa was carried 'out. Based on the 
results of the re-apprasal a Final I.ocation Engi-
neering-cum-Traflic Survey for construction of 
a new line from Satna to Beohari Ilia Rewa, Golnd-
garh and Daghwar has been included in the Budget 
for '984-85, The decision regarding oonatruction or 
the line will be takrn on completion of the Final 
Location Survey, and examinalion of the Survey 
Report, in consultation with the Planning Coin-
million. 

A survey tor construction of a new BG line from G,una 
to Etawah via Shivpuri, Gwalior and. BhiDd is in 
prOJress. 

The proposal will be examined in depth after the IUrvc)' 
hal been completed, and will be taltrn up fOr cons-
truction subject to financial viability, availability 
of resourcea and clearances from Planning Com-
miuion. 

Survey is in progress for a new BG line from Biahram-
pur to Barwad.ih passing through Ambikapur. 
After receipt of the report, a final-vit!W will be taken 
with due regard to technical feasibilit>y, financi",1 
viability and availability of funds. 

Preliminary engineering-ann-traflic survey for a· 
new line from Dohad to Indore with mixed gauge 
frolll Indore to Mhow is in prog~s. A decision 
will be taken after the survey has been carried out 
and report examined, subject to availability of 
fund. ' 

(5) Bhata para-Akaltara in Arjuni Severe ClODltraint on reIOurCCl does. not permit IUCh 
and Ohilhati new schemes being taken up. In this particw.r 

cue a large cement pro~ is coming up in the 
Private SeCtor &1111 as requeated by _ them .•• urvey 
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it being undertaltm at their COlt for the provilion 
of • private liding from Bhatapara. Since thil il 
a quCltioo of facility required by one indUitrial 
unit for this own usc thil hal to be conltructed u 
• ~rivate liding. The railways . will not be in a 
position to inveat capital on CODItructing this link 
as a rail", .. y line. The CUCI of Wani·Chanaka and 
Manic:qarh.Chandur. linea cited by the S,tate 
Government are not analogolll to this case and the 
position has been explained in Qetail to the State 
Government. 

ORISSA 

A. ~ qf Rout. Kilo"""." ad tllnstruction II/ N.w LiMl 

(I) Jakbapura·Banspani line 

(~) Talcher·Sambalpru 11M 

(s) Rayapda·x.oraput line 

(I) Khurda R.oad·Bolangir-
Phulhanilink - • . 

(It) Ambaguda·Keainga link 

Initially the Planning Commillion cleared the tint 
phase from Jakhapura to Daitari. This section 
was completed and has been opmed to traffic. 

Subieqacntly the Planning Commilsion accordtd 
clearance for the &Ccond phase from Daitari to 
Keorjhargarh. But, meanwhile it waS .een that 
the recently opened lection (Khapura-Daitari) was 
not being patronised by the Orissa Mining CotpQl'a-
don for movement of ore for export through 
Paradeep Port and that the bulk of export ore from 
thil region i •• till moving by road. It wal, therefore, 
decided by this Mini_try and the !-Ianning Com-
milioo that work on the second phase should not be 
ItIU'ted till a reasonable ~uantum of ore hal .tarted 
mOVing on the newly-laid line. The Government 
of Ori ... have allO been advised of· the poIition, 

both by thi. Ministry and by the Planning Com-
mission . 

. Construction of this new line hu bnn approvrd rr-
cently in Budget of Ig84-85 and work is' being 
cOIlUD!lnced. 

Construction of Koraput-Rayagada Broad Gall(C 
line (174 lana.) was approved in J98J-8~ at an antici· 
pated COlt of Ra. 111l.IO crores, Work on the fir.t 
phue of thi. project regarding Koraput-MachUigadf' 
(lg.65 lana.) it expected to be completed by june, 
1985. This will serve the Alumini um plant at Daman· 
jOdi. 

B. SImIIYS far New litles 
Servey for the new Broad Oauge line connecting 

lChurda Road Phuibani·B~langir (~go kmI.) is in 
progre ... 

The main purpose of the luggbated line il to have a link 
between the Krandul Kottaval... and Raipur· 
Vilianagarm main UncI. Such a link il now being 
provided by construction of a line from Loraput to 
Rayanda which il euential for the &Ctting up of thf' 
AlUmIna complex at Damanjodi. In view ofthil and 
the tight resource. ~tion tht-re il no proposal at 
present for another link 'from Ambaguda to Kelinga. 

-The following baa been proposed for the Seventh Plan: 

.. A, thil link conncct. coastal zone of Orl_ with the We'tern. part of the State and 
cOQn~ct. fuUy Inhabitated backward tribal diatrcts of tbe State thi.link abould be live. 
priority in the Seventh Plan for construction". 
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(3) Talcher.Bimalagarh 

(4) Gopalpur.Berhampur 

(5) Jeypore.Malkanaglri 

(.) Rupaa-Bangirlpoal n.g.line 

(a) Gunapur-Naupada 

(.) Pondlcherry-Oucidalore-
Tindivanam 

(~) Traugubar (porayar)-
Nagapattinam via :Karaikal 

(~) 

A lurvey made in 196s-70 for thil 11I6 kma link &howed 
that the proposal WIll very UI1I'eII1unerative. The 
present day coat of' construction would be about RI. 
35,crore •• 

In view of the tight relOurces poaition, it will not be 
possible to consider a freuh .urvey for thil line at 
present. 

Thia line about 10 luna. long haa not been lurveyed 
10 far. It will COlt about Ra. a.5 Crore,. Due to 
Icarcity of rtlOurcel it i. not poIIi ble to t Ike up the 
project at present. 

No lurvey hal been carried out for this line in the 
plllt. The Railway have now on hand,8 new line 

project. estimated to COlt about RI. 986 crore. at 
the present rate •. The requirement ofrunds to com-
plete these on-going achemes beyond 31-S-1982 is 
about RI. 7S~ croret, and an allocation of fls."411 
crOrel haa been made for New Lillell in 198~-83 
which ia totally inadequate. 

Under the circumstances, there ia very little pouiblity 
of and new Ichemel beiDl taken up in Sixth Plan 
period. 

C. CMWlrsitm of ."uti", !..Ws. 
A reconnaillaDce Enrineering-Ct'm-" : f[c f Ul Vf Y Cn 

convenion of'the exiatiDl Rupaa-Bangiripolai Narrow 
Gauge line into B.G. and ita extension upto a conw-
nient point on the existing B.G. ')'Ill m haa been 
completed. 

Due to unremunerative nature oflhe projr:ct and acute 
Ihortage offunds it hal not been puraued further. 

A Iyrvey bad been carried out during the preinde-
pendence daya for converaion of Naupada·Parla-
kimidi·GUDapur N.G. line into B.G., when the 
line belonged to a private railwav ccmpzny. How-
ever, after the acquisition of the railwi y IiI' ty t h 
Government in 1949, this matter was not PW"'U( d 
further. 

At present, the railways han Bt V(JIII on" goir B r ()" nu b 

for new linea and pure converaiolll and the &vaila-
bility of rClOurce. i. hardly adequate 10 finance 
theae Ichemel. The relOuree poaiticn GOf'~ flot 
permit any new IchDmel being taken up now. 

PONDICHERRY 

CMlStrNttion (If}{1W LiMs 
\ 

Pondicherryia connected with Madrlil, Tindiv rnfm, 
Cucidalore etc. with good network of'roads. Cb.tite 
a good number of busel ply to meet the traffic 
requirements. 

No investiptiona for conatluction oca railway line from 
Pondicherry to Ouddalore or Pondicherry to TiDdi-
vanam have been conducted in the recent put. 
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(3) Line coanectUig both the 

Eat Gout & Weat Couto 

(I} Ch:mdigarh-Mor inda-
Ludhiana 

(:z) Chadigarh-Rajpura 

(3) HOIhiarpur-Garhshankar-
Ropar-Kurali-Candigarh 

(4) Faridkot-Zira-Makhu-
Taran Tavn 

(5) Bea,-Goindwal S.hi~ Patti 

(6) Rc:Nangal Dam-Talwara 
,;Rail link 

'J'he di,tance from Tindivaulinl to Cuc!dzlorc via 
Pondicherry i. about 60 Km. and .the COlt of cons-
truction of a·MG line would be around RI. 10 crorCs. 
Similarly, the distance froll1' Tranqueber to Neagorc 
will be .round 115 Jun. and the cost of comlruclion 
of a \{G!iDe would be about Rs. 3 crore~. In view 
of the constallta in resources positicn, Ib're j~ no 
proposal for underlllking construClion of 'the,e 
lincs at present. 

The important 10Wns in the coasta.l area from ca.,t to 
west are well connected wilh railway linn.A!. ex-
plained above, in view (lethe cONtrainl5 in rCSOll) C(5 
pOIilion, there is no propoaal to link allthe tOWN' in 
the coastal area by a circular railway al pi o( Jlt. 

PUNJAB 

New Rail Links 

A lurvcywas undertaken as depo«it work fOI Ir.e PUJ\jlob 
G<:lvernment in '97:Z and the survey report reve.l~d 
that thils link (!)5 kms) would C05t about Rs. 19.6 

. crorcs for conslrucl ion amI I he fillaJ·.cial reI um wr.s 
very low. 

A SIIrvey was ~nducted as deposit work for PUIUab 
Government in '979 for this rail I ink (40 kllllO). Th.e 
r.conomic appraisal showed that the returD would 

. ~verylow. . 

A railway line alre: dy f'lCi~18 fr( Itt Ropar to Si,hircl 
via Kurali an4 Morir.c'.a. 1"1'.115 11>.e m:sdr'g jil:k 

will be Ho»hiapur to Kopilr. No inveHtiga1i()n 
have been carried out in the recent past for this 
raj) link. 

No invcstigations ha~ been carrird viti for tills rail 
link. On a rough estimation the lille will be alJout 
100 Kms. long. 

A survey was carried out for a rail link fn.m Bea.. 0.' 
Goindwal in '931 and as per the survey report Ihl" 
length of this rail link would be 27 knls. e()~ti!,g 
R •. 6.5 crore. for construction. 111e rate "ffinanclal 
return WlU poor. The project was not justiofied 
on fillaJlCial consideratIOns and on operatinal 
grounds. 

" 

Due to acute shortage offunda during the Sixth Plan 
period it will be difficult to accede to the request for 
the above neW rai Iway lines. . 

Construction of a new Broad Gauge line (mm Nanga) 
Dam to Tal",ara and takllllJ over the railway sidil'S 
frOOl Mukerian to Talwara has been includec:l in the 
Mupplementary budg~t for IgSl-S2. 

The work is in progress. Pre~nt progre'5 of the work 
is 2'5%' Etltimated COllI of the worle is B.a. 33.45, 
crore. EltpCndlture upto 31-3-'984 is Its. 2110 lakha 
and' outlay for 1984-S5 is R~. 2oolaka~. -----------------_ ... _------

..' 
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(I) 

RAJASTHAN 
A. Conwrsion of MItre Gtmg. 10 Broad GaUff 

.. J'" 

(I) Delhi-Ahmedabad,' 
I 

(2) Sawai Madhopur.Jaipur. 

(.1) Kota-Chittorgarh 

(2) Suratgarh·Jaisalmer 

(3) Tonk to Devali, Shahpur-
Bhilwara-Ch.ittorgrah. 

The project for conversiM of Delhi..AJnl(d,.~ad 
, (925 lana) metre gauge line via Alwar-Jaipur jnto 

broad gauge b an approved, work. ' 
The project was included in the Budie. for 1 977.7t1, 

but the Plannng Commission'is c1eaTance has not 
~en received so far. 

';rhe present relources cOllStraint does not permit 
taking up this B.G. line project. 

B. Comtmctilln of New B.C. Line.f 

• Construction of a broad gllouge railway line fr<'m Kuta 
to Chittorgarh via BuncH and onwards to 
Neemuch (242 kms.) is an approved work and the 
work is a'ready in progress. 

Work, for (i) constructil n of a' paralld EG lire fn m 
Suratgarh to Sarupaar and eonverdon (>f Saruprar-

• Anupgarh MG section into BG and (ii) Conver~ion 
of,Suratgarb-Bikaner MG section into BG. arc in 
progress now. 

A prelittlinary engineel ing·Clm·'r: fl:c 11'1' e)' ({ I,. a 
railway line (Metre gauge) between Nathdwara to 
Tada Rai Singh via Bhilwara and Kekri has been 
included in Budget for IgSl-82, and survey is in 
progress. The proposal to link Tonk will be comi· 
dered arter the above survey is completed ar.d a 
decision taken. 

TAMIL NADU 

A. Comtruetion of New Lines 

The distance betweeo difi'c:'rt'nt poinh i6 indicalcd 
against each line 

(i) From Chamaraj Nagar to Erode 

, (ii) From Husur Jolarpet (via) Kr'ishnagil i 

. (iii) Dharmapuri to Krishnagiri (MG) 

(iv) Tindivanam to Thiruvannamalai via Gingt'e 

(v) Poncicherry to Bangalore(via)Tindivanam,Gingee.Thiruvan-
narnalai and Tirupathur (8G) . . . . . 

(vi) Froin Chengalpauu to Salem via Uthh&mIJrr, Varcl.avad, 
Chetpet. Polur. Singharapel, Uthanbrll.i 1'1.d DharrnTIJri 
(MG) 

(vii) From ChengalpattutoArni ROIld (via) TownofArni, Cheyyar 
and Vandava51 . . . . . . . . , . 

(viii) From Arcot.Arni·Kalambur 

134 kms. 

go 1.ut!<, 

50 kms. 

f4 kms. 

30 Ions. 

1137 kms. 

go Imu. . 
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E. CoIIDtr,wn of uu,j,., Lilli, 

(i) Salem"Bangalorefrom MG to BG -, 

(ii) Ouddalore Salem MG to BG linea 

(iii) BG line laid up to Ranipet to be extended to Villupuram 
in place ofMG: • • • 

C. E~jon 

Morappur.Hogenakkal (via) Dharampuri DG 75 lema. 

Extension of the Rai Iway I inl:' 
upto .\gartala In the fint phase 
and then upto Sabroom 1n ' 
Tripura. 

Total 1,649 kms. 

No survey has so far been crnducted in respect of lim's 
suggested above. However, Engineering cum Tra-
ffic survey for gauge conversion of Bangalore to 
Salem MG section into BG has since been carried 
out and the survey report is under technical scrutiny. 
A decision with regard to its conversion will be taken 
after completion of the examination and subject to 
financial viability and avanabili t y of 1(% ur en. 

There are already 49 on goi~ new-lines projects, the 
COlt of completion of wliich II around RI. I fIOO crores 
belidee 19 on going gauge conversion projects which, 
requil'e Ill. 770 crores at current prices for their 
completion. In view of the severe constraint of 
reeOurCCI, the allocation for new lines and gauge 
conver.ion projects during 1984-85 is only RI. go 
crores and Ra. 51-711 cores, respectively. • 

In view ofthe exiatiDIJfinancial constraint, the sugges· 
ted lines will have to wait for consideration. 

TRlPURA 

A preliminary engiDeering and trrffc runty \\'ft~ 
carried out durin'i.70 for the construclivn of 
Dharmanagar-Kumar at-Agarta1a (Capital of 
Ti'ipura) ofwhich armanagar-Kumar~hat ('dG, 
33. 50 Ktns. cost RI. RI. Ilg.JIg crores) II already 
under construction, AccordiDIJ to survey report 
(1970), the project Dharmanagar-Agartala (MG 
153 k.ma) was eltjmated to cOst RI. 45.30 crores and 
was not found financially viable (return bewg 
negative(-) 1.511% and (-)0.88% with steam 
and dielel traction respectively. As such tht Cons-
truction of this project was not reecmmended by 
the survey team. 

A traffic survey for (i) Dharmanagar.Kumarghat-
Kailashar sectioD (MG) 6. Kms. ."d (ii) Akhaura-
Agartala-Sabroom-Beloaea section ('dG, 156.5 
kmI.) carried out during 1973 revealed that the 
proJect Dhartnanagar-Kumarahat ('dG, 33.5) kms. 
would coat Rs. 8.5 crore. and would not be finandally 
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(I) 

(I) B1nd!L-Fatehpur . 

i'(:' 

(a) Achalda-Parukhabad 

(3) JlUyal-Bahraich 

(+) Katra-Ajudhia 

'301 L.S.-g 

(a) 

viable (returl1 ):lelng 1.48% in the 8th year). 
Similarly Akhaura-Agartla-Sabroom-Belonia ltc-
tion (MG, 156.5 ks.) would cost Ra. 28,50 crores 
and was found to be unremunerative with a return 
0(-)1·4 % 

However, a preliminary engineering-cum-traffic sUl'vey 
(updating)for the propoeed rail link from Kumarghat 
to Agartala hal been spOnsored by tht. N.E. Council 
at their cost. . 

The aurwy being carrit'd out by N.F. Railwa~' il 
in prorrcea. 

Further consideration to:. this project will be ,iven after 
the results of the IU rvey (updating which IS in pro-
gress, become known subject to availability of fun& 
and itl clGarance by the Planning Commission. 
Considering the needl of traffic all over the country 
and levere constraint of rt'lOurcel as ('xist ing 'at 
present it would rather be difficult to accommodate 
the construction of thi, project in the ntar future 
(In the 6th Plan). 

Extension of the rail link bryond Agartala uplo 
Sabroom will be considered ouly after the rail link 
upto Agartala is established 

UM'AR PRADESH 

A C01IStruChon of N,w Lints 

NoJnvestigAtions for this rail link has been made in 
the paat. 

In view t4 the extreme shortage of funds in the Sixth 
Plan period, it will not be possible to undertake the 
CI')QItruction or this rail link for the preltDt. 

No investigati011l have been made for thla raU link 
in the recent past. 

In view of the extreme shortage of fundi in the Sixth 
Plan pel'iod, it will not be possible to tmdertake the 
cOlllltruction of the rail link ror the present. 

No inveltigations have been made for this rail link 
in the recent past. 

In view of the extreme .hortage of funds in the Sixth 
Plan period, it will not be ~ble to UIldertake the 
construction of thia rail link for the- pre.ent. 

This involves conversion of the c:xi.ting M.G. Branch 
line rrom MilDbpur to Katra and construction of 
a railway bridtte over river Saryu for linking Katra 
to Ajudhia. Since the pastenger traffic ia ronve-
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(5) Tanda-Basti 

(6) Chunar to Dl'hri-on-sone 

niently moving by. road bridge thf:re i. no justi-
fication for construction of a railway bridge for 
movemellt of fallS('nger trBmc which is predomi-
nently seaaona in nature conaisting of pilgrima. 

In view oC the extre me ~hortt8'e oeCundS in the Sixth 
Plan period, it will not be possible to undertake the 
cORltruc:tion or this rail link for the pl'hent. 

No inveltigations have bl'clI made Cor this line in the 
recent palt. • 

In view oC thl' I'x\rt'mc shortage of funds in the Sixth 
Plan pe!"iod, it will not be pouible to undertake the 
construet'lon orthis rail link for tht: pTl:5t"nt. 

No investigations for this rail link ht,V(' been callitd 
~ut in the, tecent past. 

The aHolment offunds by the Planning Conuniuion for 
new Jinea construction I. very meagre and thei Ministry or Railways are, therefore, not in a poaition to 
undertake this work now. 

B. Corwtrsion oj Mdy, Gaug, 10 Broad Gallge 

(I) Mau or Indara to Dearighat 
BaraiIIer-PiIibhit-Lakhimpur 
Khl'ri-Sltapur-Lucknow. 

(Il) Dehri-Rohtas & linking it with 
Gadva Road oC U.P. 

(3) Malhaur and Lucknow line 
from Barabanki-Samutipur. 

The proposal cannot be undertaken at this cnicOlI 
atagl' whl'n the IlIogJ'cliS of ongoiI,l{ III wlil,( &/ 
convenion projectaiuufft-ring due to lIeut(' p. weity or funds. 

A re-appraisal of the ea"lier finallpcation-cum-traffic 
survey for a B.G. line on Dehri-on-lOne-AnjhOl'C-
Banjarl to Pipradih il already in progrclS. A <k-
cilia, n on this project wtIl br: taken af'lt'r the Burvey 
has been c!omplt!ted and survey report examined, 
subject to availability of funds and clearance by the 
Planning Commission. 

Lucknow-Malhaur MG section hu since been con-
verted to BG and opened to traffic in Decmlber, 
1!}83· 

WE:ST BENGAl. 

A. ExpflllSwn oj Rout' MiulIg, 

(I) Calcutta Circul~ Railway Thls.work haa been approVl"d by Plannrng Ce>mmil8ion 
for indudlnl in Railway Budget of 1~-85, and 
thi. bU· been approved by the Parliamt"lltPre-
Iimhlary arrangements are in hanel. 

Ranaghat and Lalgolaghat are alreliody connl'cted by 
a BG railway line. There ia DO proposal at Pceeent 
under consideralioneor extending the BG IIn~ ,uplo 
Faraklca, which would be about 30 kma. 
long & would coat about a..IO.O crGrea. In vi~ of 
the severe constraint on the relOuroe. posit()n,"h will 
not be poesi.ble to undertake extension of the railway 
line upto Farakka in the near future. 
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(I) 

----------------, 
'B.CoPlst""ti.. qf N,w LillIS 

ConstructiOJl of a new BG line from Budge-Budge ta 1 
N~&Da including Lumilcantpur-Kulpi link ! 

(I) Falta-Diamond harbour-
, 'Kaltdwi p-Namkhana 

(2) KhargplU'-Digha 

(3) Howrah-.Amta . " 

(4) Malda-Balurghat 

(5) Rampurhat-Mollal'pur-
Panchmi 

(6) Sainthia-Kandi-Berhampw--
Jalangi-Kadmpur 

(7) TaraitelWar-Arambagh-, 
Siahnupur 

(8) Bankura-Raniganj 

. ' 

, (IOO,!9 kms.) waa-included in the SupplementAry i 
Budget for Ig81-8a at a COlt of Ra. RO." Crort'a t 
which was paNed by the J:'artiament. However, so 
far the project baa not beenclcarcd hy ~h(' Planning 
Commi~ion. 

Construction for a new BO line from Tamluk to Digha 
, has recently been approved in 1984-85 Budget. 
_ Clearance of the Planrung Conunisslon is awaited. 

Construction of the 74 kms. long HOWrah-Amta-
Champadaga line is in progress. In the first phase 
the stretch from Santragachi to B3Jgachia (23 kIllS.) 
bas been taken up. The Santaragachi-Damjur line 
(16 kIDS.) haa been opened recently. The runaining 
portion of Phase I i.e. Dall\iur-Bargachia (7 km.~.) 
is expected to be completed during 1984. 

Construction of a new BG railway line from Eklakhi' 
, (as rail Vnk between Maida and Eklakhi already 

exists) to Balurghat/Hilti was. apPJtvc{\ in J()rg'£4 
and is now in progre,SS. . 

Rampurhat and Mollarpur are existing statj{;n~ ('n 
the BG section Sainthia-Naihati. 'The: DI,W BC lint' 
from Rampurhat to Panchlfram would be about 
!l5 kJllli.long and would COIIt about Rs. 5 ,00 nores. 

It is not pOISible to construct this railway line dUf' to 
difficult fW\ds position. 

There is no proposal W\del' consideration for the J?I:opose<! 
rail lines. The- constraint ·on the avaihbiht)' of 
funds doea not permit undertaking construction of 
tbis: railway line in the near future. 

The preliminary investigation for raillinc frem Tal'akts-
, war to Arambagh revealed that it will not be viable. 

Railway haa now been . .Advised to carry out prOper 
survey for thia line. 

At the instance and cos.t of the Gov!. of West Bengal 
a survey was conducted for lIew line from B~kura 

to Raniganj via Mejhia, including a btidge ovrr th~ 
Kosi river and the lurvey repc)!:t made available to 
the State Govt. in 1977. There wail no further 
initiatiVtl from the side of the State Government. 

Meanwhile, on the suggestion of coal authorities thaI. 
certain amount of coal fOr the I'.olaghat Tht-rmal 
Power StatiOn will move by the -propoK'd, line, 
reappraisal .efthe earlier lurvey Was' undertaken. 
The reappraisal report under tllchnicr.1 5crutinty 
indicating that the project i. not financially viabk. 
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(II) 

O. CDMmiorI ~ Ixislitll Litw.from N.G. to B.G. 

(2) Bankura-Damodar River 
Railway 

(3) Katwa-Ahmedpur } 
(.) Burdwan-Katwa (NG) 

(5) Santipur-KrUhnagar City. 
-N.bdwipdbam NG 

(I) Panskura-Haldla 

(2) Kriahnanagar-Lalgola 
SectiOIl . 

(3) Douhling of Dum-Dum 
. Bongaon lectlon 

(I) Linking of Ballygbat and 
Bally Stationa 

(II) Lirikinl S'AlIyghat-Sealdah 
North Section. 

An engineering cum traffic lurVf>Y fOl' conv«aion of 
the exiltin« narrow gauge line from PW'u1ia to 
Kotl,hila into broad gauce baa been ITcently com-
pleted. The survey reports are under examination. 

Thi, i •• private railway, now managed and operat(d 
by the Oentral Government. The Oentral Govern-
~ent ha~ not 110 far exercised option to take ove,. the 
ownership of the line. 

The line is running at a recurring lOS!! for want of 
tr~ffic. In the circumstances, It. conversion into B.G. 
cannot be considered in tht Dl'ar future, eIIpecially 
when the funds available for new Jines/gauge con-
:versions arc not adequate !"ven to finance ongoing 
remunerative and priority schemes. 

There i. no proposal under c(lnsideration fo!' conv!'!'-
lion of these line to B.G. 

D. Proposals for Dovbling 

Doubling of a ~ction is considerrd only when the 
capacity of the section cannot be stopped up to the 
required level with other chraper inputs. Panskura-
Haldia is a section with adequate capacity to me('t 
the requirementl of traffic nOt only at the present 
level but a110 in the fore.eable future. There is, 

. therefore, no justification for doubling of this section. 

Ther.e is no proposal at present undN cOlllldcratlon 
for doubling the Krishnanagar-Lalgola BG section. 
The capacity available on thil section is conaider~d 
adequate to deal with the volume of traffic. Doub-
ling of this lectlOQ could be conalder~ in future as 
and wbea warranted on traffic con.id!lJ'ation. 

Doubling between Dum Dum and Barasat has been 
completed. Doubling of the remainin, section from 
Bara-at to Longaon will be given due cOlllideration 
and wben warranted by traffic needs. 

It ia not pouible to construct a railwar line linking 
theae places due· to dift'erence i nleve and exi8~nee 
of a Byover. 

} 
Thi, is an exist ing line and these placea are already 

connected. by rail. 



New Bopigi&on.G~uhat i 

(II) 

NORTH EAST GOUNCJL 

..4. EldmsWn of B.G. Lin; 

B.G. line from New. Bogainagon to Gauliati haa lince 
been completed '1lIld commillllioned for traffic in 
April'S.. 

B. Augr/ll1llatim 

Lumding-B1darpur Hill Section Ket:piDg ;11 view the COll/ilraillH. of resourCff. work of 
provision (If additional traffic racilitic$ on Lumdlng-
Badarpur bill 8ection was sanctioned at a coat of 
RI. ~.32 crOres. The work i. in advanced stage of 
progrCls. At this Itage, enhaneemmt of capacity i, 
expected to be achieved by unning longer trains 
with multiple locomotives. For long tenn augmenta-
lion the alternatives include the one sugelttid· 
in para 21. Remark agaillStthispara may also plea.e 

Gauhati-Dibl'ugarh 

see. . 

C.c.nslrue'ion 0/ B.G. Lin, 

Gonvt"csion of MG into BG from Ga~lati tv Dibru-
p:arh is an approved work. Final location cum-
engineering-cum-traffic survey for lhi, conversion 
is in t>rogrell to finalise tbt" various dt:taila for 
r.xrc.utIOD oftbe work. Preliminary-Engineering-cum-
Traffic SUI'veyCor ~ten8ion of BG line from Chapar-
mukb to Dibrugarh following a new alig.unent 
touching important towns in Assam, as a deposit 
lurvey 011 behalf of the North Eaat Council is abo 
in progre!lll. On completion of th(' lur~YI, the 18l1lt" 
will ~ examinm with regard to technical Ceasibility 

. and finan~ial viability in con8u1talion with tl." 
Planning Gommi .. ion to decide alignment Cor ex-
tending BO line Crom Gauhati to Dibrugllrh. 

Tlii. Wrvey involving difficult t('rrain has been cmtrsu-
led to RITES and is in progl'CII. The alignment 
from Lanka to SHcher hu bt"en found to be more 
favourable than the ali«nment from Ja«i Road 
to Badarpur. 

On completion of tht" survey the report of the .ame 
will be examined with regard to it, fcuibUity and 
filUlncial viability in cOIlIIultation with the PlaDning 
GonuniMion Cor taking a decision in this regllr<l. 

D. Cns/rueUoII D/lWlWd.1 Litu . -
This project is not ~ing progrf'8II('d in vit.w of the 

Gov •. of Meghalaya'i letter No. TPT 1~/80/159 
dt. 22-12-83 under which tht'y had advlsed that 
there i. public reaction agaimt construction of thill 
line and the matter is being t"xamined. 

Adequate priority is bei", given to complete oth .. T 
Iinl'~ expeditiGUtly by way of increaacd allotment 
of Cunds within tAe OVer aU constrain. of relOurces 

. for new IiDes projech. 
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(I) (2) 

------------------------------------------------

(i) I.ai8ghat-Vairengte 

(ii) Kumsrghat-Agar-tala 

(iii) Oim'1pw'-Chumukt'dinu 

(tv) Jiribam-Makru . 

(vi) Lekhapaai-KhRraaas 

(vii) Kurkonglelek-Paasighat 

.; 

E. COIIsrlueliof/ qf M.G. LiM 

In view of the IICvere constraint of resources and heavy' 
commitm6nt already in hand, construction (If th" 
prOposed line will have to wait for con~ideration. 

Updating of the Traffic-cum-Engineering Survey for a' 
rldknyUne from KutnSrghat to Agartala is in 
progreu as a depoait work (NEe). On receipt 
of the IUrvt'y report t'heaame will he examined 
with regard to the technical feasibility and Mancial 
viapility in consultation with the Planning Com-
nUuion lubject to the availability of the rewurCes 
for taking up a decision on construction of this !inc. 

Preliminary Engineel"ill8-ewn.Traffic Survey for cun-
IItruetion of a BG railway line from Dimapur to 
Churnukedima as a deposit work on behalf of the 
North East Council is nearly completed. Survey 
~ort, on~et'ipt of the lame from the railway, 
Will be examineci with regard to ita feasibility and 
fiMnci.t viability in consultation with the Plall-
ning Commi~sion for taking up a decision for 
cOQltruction of the railway line subject 10 the availa-
bility of the resources. 

Preliminary Engmeering-cum-'fraffic survey for ext .. n-
sioa of a IIl.G. line Crolll {iribam to Makru as a 
deposit work on behalf 0 North East Council is 
i'n progreu. On receipt of the lIiUIlel it, will be exa-
mined with regard to it, feuibility and financial 

, . viabUb), in consultation with the PlllDJling Com-
million or ~aking up a decision in this rt"gard. 

Reappraiaal of tht' Prl'liminAl'y EngiACCring-cum-
Traffic Surve.y for the line from Tipling to ltans".,. 
is in advanced stage of progress. On receipt of the 
IUrvey report from the railway. the .&me will be 
«:Un'lined with regard to itl fear.ibility andfinanciaf 
viability in conaultation with the Planrunr Com-
miull)n for taking up a decision in thia tf'glU·d. 

,hi. "jew of the IICvere constraint of resourceS and 
hCtlVy commitment already in hand, consideration 
of-the proposed line will have to wait or COlllidt"ra-
tion. 

In view of the «vere conatrawta and heavy com-
mitmeDt in hand, the proposed line will have to 
wait for consideration. 
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